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V) 

INTRODUCTION 

1 | the Chairperson of the Commitiee on Estimates having been authonized by 
the Committee पा this behaif signed this Report on the (1) Budget Estimates for the year 
2021 2022 in respect of Public Works (B&R) Department and (1) Implementation of 
outstanding recommendations/observations of the Committee 

2 A brief summary of the recommendations / observations of the Commuttee 15 given 
पा Appendix (1) and () in respact of Public Works (B&R) Department and Implementation 
of outstanding recommendations/observations respectively The summary 15 not 
exhaustive and for full recommendations or abservations of the Committee reference be 
made 10 the main Report and the reports of previous years (for implementation) relating to 

the Departments concerned 

3 A brief record of the proceedings of each meeting has been kept separately in the 
Vidhan Sabha Secretariat 

4 The Committee are thankful to the Chief Secretary and Additional Chief Secretary 
and Principal Secretaries/Secretaries/representatives of the Departments who appeared 
before the Committee from time to time for their valuable assistance 10 the Committee 

5 The Committee 15 also highly thankful and appreciates the working of the 
Secretary Deputy Secretary Branch Officiais of the Haryana Vidhan Sabha Secretariat 
for therr unstinted whole hearted co operation and assistance rendered by them 

Harvinder Kalyan, ML A - 

th Chairperson 
The 117 March 2023 Committee on Estimates



REPORT 

Constitution of the Committee 

1 The Committee on Estimates for the year 2022 23 consisting of nine members was 
nominated by the Hon ble Speaker on having been authorized by a motion moved and 
passed by the Haryana Vidhan Sabha in its sitting held on 04" March 2022 and 
notified vide Haryana Vidhan Sabha Secretariat Notification No 1 EC/2022-23/44 dated 
20"April 2022 

Appointment of Chairperson 

2 Shri Harvinder Kalyan M L A was appointed the Chairperson of the Committee on 
Estimates 

Sittings 

3 The Committee held/fixed 39 meetings (at Chandigarh and outside Chandigarh) till 
the finalization of this Report 

Implementations/Recommendations 

4 The Committee scrutinized the replies received from the Government in connection 
with the outstanding recommendations/observations made in ther reports for the 
yeart995 96 2008-2009 pertaining to Public Health Engineering Department Welfare of 
Scheduted Casts and Backward Classes Department 

The Committee dropped the recommendations/observations where 1t was satisfied 
with the action taken by the Government The observations of the Committee on the 
remaining recommendationsf/observations i respect of these reports are contaned ॥1 
Appendix Il of thus Report 

Selection of Departments 

5 The Committee Selected the following Departments with a view to scrutimze their 
Budget Estimates for the year 2021-22 and 2022-23 

1 Agniculture Department 

Cooperation (Cooperative Societies) Department 

Food Civit Supplies & Consumer आदि Department 

Imgation& Water Resources Department 

Labour Department 

Home (Police) Department 

Public Works (B&R) Department 

Social Justice & Empowerment Department 

©
 

00
 

~N
 

O 
O 

+ 
W
 

N
 

Tourism Department 

N
 

o
 Women & Child Development Department 

—
 

—
 Medical Education & Research Department



Scrutiny/Framing of Questionnaire/Oral Examination 

6 The Committee scrutinized the material and framed the questionnaire in respect of 
the Public Works (B&R) Department for the year 2021-22 and orally examined the 
representative of the Public Works (B&R) Department 

The Committee also scrutnized the material and thereafter framed the 
questionnaire In respect of the Social Justice & Empowerment and Cooperation 
Departments The Committee also scrutinized the matenal and framed the questionnaire 
in respect of Food छापा Supplies & Consumer Affairs Department and LabourDepartment 
butcould not orally examine the representative of the departments due to paucity of time 
The Committee also scrutinizes the matenal relating to the Imgation & Water Resources 
Department The Committee could not scrutinize the material relating to the Agriculture 
Department due to paucity of time 

The Committee also could not scrutinize the material relating to the Tourism 
Women & Child Development Medical Education & Research Departments as the 
department failed to supplythe Material on Budget Estimates till finalization of the Report 
Therefore, the Committee took a serious view and recommends that the Material on 

Budget Estimates asked by the Committee be supplied at the earliest 

The Committee could not scrutinizethe matenal relating to the Home (Police) 
Department 85 the Department falled 1० supply the replies to the questionnares til 
finalization of the Report 

Supplementary Estimates 

7 The Committee also scrutmized the Supplementary Estimates of Haryana 
Government for the year 2022-23 and examined the representative of the Finance 
Department as well as other Department concerned with the demands and also prepared 
therr reports thereon for being presented fo the Vidhan Sabha on the date fixed therefore 

General Ohservation - Finance Department 

8 The Committee while scrutinizing the replies received from the Government relating 
to the Departments have experienced that the Materiai on Budget Estimates replies to 
the questionnaires etc are not being sent by some of the Departments in time ॥ spite of 
the instructions 1ssued by the Government from time 10 time 

The Committee 15 of the view that the Finance Depariment should coordinate पा 

this respect and reiterate these instructions to all the concerned Department 50 
that material on Budget Estimates, replies are sent in time था order to streamline 
the functioning of the Committee 

9 The Report of the Commuttee in respect of Public Works (B&R) Department 15 in the 

following paras respectively



10  Organization Chart 

Administrative Functioning at Government Level 

Chief Minister 

Dy Chief Minister 

ACSPW 

uspw 
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Organization Structure (Civil) at field level 

fl 

No 

Name of Circle Name of Division 

1 
SE Ambala EE PD1-Ambala 

EE PD2-Ambala 

EE PD1 Kurukshetra 

‘EE PD2 Kurukshetra 

SE Bhiwani EE Bhiwani 

EE Charkhi (0801 

SE Chandigarh EE CD Chd 

EE PKL 

EE Naraingarh 

EEY Nagar 

EE NH Panchkula 

SE Gurugram EE PD 1 Gurugram 

EE PD-2 Gurugram 

EE Fridabad 

EE Palwal 

EE CD Gurugram 

EE Nuh 

SE Hisar EE PD1-Hisar 

EE PD3 Hisar 

EE Fatehabad 

EE PD1 Sirsa 

EE PD2 Sirsa 

EE Hansi 

SE Jhayar EE Jhajjar 

EE Bahadurgarh 

SE Kaithal EE PD 1 Kaithal 

EE PD 2 Kaithal 

EE Jind 

EE Narwana 

SE Kamal EE PD 1 Karnal 

EE PD 2 Karnal 

EE Panipat 

SE Rewar! EE Rewarn 

EE Narnaul 



10 SE Rohtak EE PD 1 Rohtak 

EE PD 2 Rohtak 

EE PD-4 Rohtak 

11 SE Sonepat EE PD 1 Sonepat 

EE PD 2 Sonepat 

11 MANDATE OF PWD (B&R) 

1 Construction improvement and maintenance of State Roads (State Highways 
Major Distnct and Other District roads) including Bridges ROBs & RUBs 

Maintenance and Improvement of National Highways entrusted with State Govt 

Planning/Construction and maintenance of Public Bulldings 1 e Hospitals Schools 
Colleges Technical institutes Courts etc 

Coordination on behalf of State Govt regarding National Highway works with NHAI 

Coordination on behalf of State Govt with Ministry of Railway for various Railway 
Projects 

MANDATE OF HSRDC 

The Haryana State Roads & Bridges Development Corporation Limited (HSRDC) 15 a 
State Government Company which was set up under The Companies Act 1956in June 
1999 with Head Quarter at Panchkula The objective of HSRDC 1s to construct erect 
build re model repai execute develop improve administer manage control maintain 

highways etc or any other structural or architectural work etc The HSRDC carries out the 
works entrusted to it by others departments / institutions 85 deposit works 

Haryana State has 22 Districts out of which 9 Districts form part of NCR and Hisar & 
Ambala Cities have also been included as Counter Magnet Towns of NCR 27 78% of 
total area of Haryana State falls n NCR The works in NCR Region are being undertaken 
with NCRPB Loan Assistance as well as State funds which include road Road Over 
Bridge/Road under Bridge and 80010 works (Deposit works) गा the NCR 

12 Mandate of PWD and HSRDC 

The department was asked by the Committee to know about the mandate of PWD and 
HSRDC & what type of works they undertake Detaill of major projects of PWD having 
administrative approval more than Rs 500000 lacs be provided in the following 
Performa 

Sr |Name |Constfuency (Amount |Amountof [Stpulated |Stpulated |Expected dateof UpUpto Physical  [Remarks 
No (of {Drstnct of /A |Agreement |dateof [dateof completion (In 0858 |date prograss 

work (Rsin  |(Rs Inlacs) |start completon  |not/no Lkely to expendiure |m % age 

lacs) completed था 
stpulated tme) | (RS I lacs} 



The Department replied as under - 

The Mandate of PWD and HSRDC 15 placed at Annexure-2 as under - 

Detail of major projects of PWD having administrative approval more than Rs 5000 00 
lacs in the prescribed Performa 15 placed वां Annexure-3 85 under 

Annexure-2 

MANDATE OF PWD (B&R) 

1 Construction improvement and maintenance of State Roads (State 
Highways Mayjor District and Other District roads) including Bridges ROBs & 
RUBs 

2 Maintenance and Improvement of National Highways entrusted with State 
Govt 

3 Planning/Construction and mamntenance of Public Bulldings 1e Hospitals 
Schools Colleges Technical mstitutes Courts etc 

4 Coordination on behalf of State Govt regarding National Highway works with 
NHAI 

5 Coordination on behalf of State Govt with Ministry of Railway for varous 
Railway Projects 

MANDATE OF HSRDC 

The Haryana State Roads & Bridges Development Corporation Limited (HSRDC) 15 8 
State Government Company which was set up under The Companies Act 1956in June 
1899 with Head Quarter at Panchkula The objective of HSRDC 1s to construct erect 
build re mode! 1608 execute develop improve administer manage control maintain 
highways etc or any other structural or architectural work etc The HSRDC carries out the 
works entrusted to it by others departments / institutions 85 deposit works 

Haryana State has 22 Distncts out of which 9 Districts form part of NCR and Hisar & 
Ambala Cities have also been included 85 Counter Magnet Towns of NCR 27 78% of 
total area of Haryana State falls ॥ NCR The works in NCR Region are being undertaken 
with NCRPB Loan Assistance as well as State funds which include road Road Over 
Bridge/Road under Bridge and Building works (Deposit works) in the NCR
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The Committee has gone through the written reply of the department and during 
oral examination the representatives of the department the Additional Chief Secretary 
apprised that HSRDC has executed only deposit works 85 per the mandate of HSRDC 
the Committee further observed that prescribed procedure for payments tothe contractors 
has not been followed In totality and that there are certain procedural lapses in making the 
payments The Committee recommends that due procedure of payments be 
adopted/followed by the department and further desired that details of all works 
executed by HSRDC which have Administrative approval /expenditure एव more than 
Rs 5 00 Cr be presented/supplied था the following proforma 

Name | Name Head of | Amount | Amount of |date |date of | Up Upto | Physical | Whather 
of Constituency |Account | ए AJ/A | Agreement |of [completion | date progress | Deposit 
work | &Distnict (RsiIn (Rs Inlacs) | start expenditure |in % age (ornot 

1 
acs) (Rs In lacs) 

13  Budget for Patch Works and repairs of roads 

The department was asked by the Committee to know about how budget for patch 
work and pot holes repars of road 15 decided | sufficient budget (5 allocated for repair of 
patches/pot holes then why 10805 are not pot hole free Is department satisfied with the 
performance of Jet Patcher machines were very high In case it s felt that more funds are 
required for patches / potholes a proposat for the same be submitted but it must be 
ensured that the roads are pothole free 

The Department replied as under 

Budget of patchwork and potholes reparrs 15 decided on the basis of Annual 
Maintenance norms of different type of roads 1e SH MDR ODRDR VT OVT etc 
Performance of jet patcher machine for repair of potholes/patches was satisfactory but 
there were issues of promptness of repair and durability of patch work The 1ssues mainly 
anse due to disposal of waste water of streets and nearby residents on the PWD roads 
Further roads are also damaged due to overloaded viechles in quarry zones and heavy 
traffic plying due to ongoing projects of National Highways by NHAI पा) the State Due to 
nvolvement of addittonal items like drains road safety items the budget 15 not suffictent 

()  The Committee has gone through the wntten reply of the department and 
during oral examination of the representatives of the Department it was 
intimated that the roads get damaged due tooverloading of vehicles and that 
the budget for repar of patches/potholes 15 not often sufficient The 
Committee recommends that the roads leading to quarry zones be 

constructed with richer specifications so that these are not damaged 
early 

(1)  Further the Commititee observed that the maintenance &amp upkeep 
ofexisting nfrastructure whether roads or buildings 15 as important 85 
creating a new infrastructure The Committee therefore recommends that 
out of the total annual budget allocated for repair/construction of 
roads - 
a) 1* prionty be given to special repar of roads as per road 

maintenance policy and 
b} 2" prionty be given for पाए of Pot Hole/Patches and 
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c) 3™ priority be given for construction of new roads as the State already 

have a good/adequate road network 
d) Conclusively out of Annual budget for 1608 of roads toppronty 96 

given to special reparr of roads and patch work/pothole 16085 06 
carried out on the 2”dpr10nty 

{m) The Committee has also observed that the many roads get damagedeven 
within defect llability period or immediately after the defect hability period 15 
over and special reparr on the road 15 not carried out by the department on 
the pretext that special repair on the road cannot be cammed out as the road 
has not lived its life as per the Road Maintenance Policy The Committee 
therefore strongly recommends that 

(1) in case these Pot Hole/Patches have come even before defect 
liabulity period was over than reasons for such lapses needs to be 
investigated पा detail and responsibility be fixed and appropnate 
penal action against defaulting contractor/departmental officers 
be imtiated and a detailed action taken report be submitted to the 
Committee within a month 

(1) n cases where Pot Hole/patches have come after defect liability 
period appropriate action for repairffilling of pot holes/patches 
be taken without any delay 50 that roads 15 kept motorable and 

public at large may not suffer unduly 
14  Scheme for Reparr of Old House 

Budget for the repair of Old Houses under HOA 2216 Housing (NP) Plan 15 
approximately Rs 25 00 Cr The department was asked by the Committee to know 
aboul any scheme for repair of old houses condemnation of unserviceable houses 
and construction of new houses 

The Department rephied 85 under 

The repar of old houses condemnation of unserviceable houses and 

construction of new houses 1s Governed by Haryana PWD code clause 
26512652 266 3 26 6 4 and 26 1 6 which are reproduced 85 under 

26 5 1There 15 considerable demand for renovation of bulldings 85 8 whole or In 
parts As far as possible a bullding should be taken up for renovation 85 a 

whole and only after the approval of the authonty owning the buliding as well 
as the Finance department The specifications shouid be as per norms and 
In case of any change the approval of the competent authonty should be 

taken 

26 5 2 If on Inspection a building 15 found to be unsafe a report to that effect shall 
be sent by the Divisional Cfficer to the district administration as well as the 
departmental head पा the distnct Recommendations should dlso be made 85 

to whether 1t 15 advisable to demolish the bulding altogether or it can 06 
brought 10 use with major renovations The bullding shall be demolished only 
after necessary approvals In case of demoliton proper methodology shall 
be adopted and proceeds | any deposited in the appropnate head 

26 5 3No building shall normally be dismantled unless It 15 in a dangerous condition 
or 15 beyond economic repairs or it 15 necessary 10 vacate the site for an



39 

mportant public purpose such as construction of another bullding structure 
or road etc 

26 6 A purely temporary structure of which the life 1s not more than two years 
may after its having served the purpose for which it was erected be sold or 

dismantled under the sanction of the Dwisional Officer | the structure 
15 to 06 sold without land the Divisional Officer will fix the reserve price 
taking into consideration the condition of the structure and other local 
circumstances obtain the approval of the Superintending Engineer thereto 
and sell it by open auction tender/ quotation He will be competent to accept 
the highest bid at or more than the reserve price Discretion to accept bids 
below the reserve price shall vest with the Supenntending Engineer 

Normally public bulldings are to be constructed by the concerned PWDs and In 
case of other owner depariments by the B&R depariment unless some other special 
agency I1s ॥ place for constructon |" all other cases the buildings shall be got 
constructed from B&R department but if the owner department wants to have a different 
arrangement/agency It shall send the case 10 the B&R department giving reasons for the 
departure and get comments of B&R department on its proposal The department shalt 

then submit the case to the Chief Minister with the comments of B&R department and 
proceed as per decision given by the Chief Minister and the Finance department 

The Commiitee has gone through the wntten reply of the department and durnng 
oral examination of the representatives of the Department ॥ was observed that inspection 
of buldngs was nct beng done pencdically and the Committee therefore 
recommends that annual inspection of the all the Govt buildings be carmed out to 
assess the serviceability of the buillding and पाए serviceable bulldings, if any be 
declared unsafe/condemned to avoid any mishap and further the repair renovation 
of all Govt Houses be taken up in a phased manner as per ciause 26 51 of PWD 
Code and as per the budget provisions and a detalled action taken report be 
submitted to the Committee within a month 

15 Roads Plans 

Haryana already has good road infrastructure but the quahty of roads especially link 
roads 1s not up to the mark Depariment should give more emphasis on repair of existing 
roads The department was asked by the Committee to knowabout the plan how the 
roads would be maintained 

The Department replied as under 

Maintenance of road 1s being taken up as per Road Maintenance Policy cf 
Department Constituency wise estimates for repair works of roads 15 being prepared as 
per priorty list of concermned MLA and UOs are being sent to 00४ for arranging 

Administrative approvals The tender will be invited after receving Administrative 
Approvals 

() The Committee has gone through the wniten reply of the department and 
during oral examination of the representatives of the depariment the 
committee ocbserved that number of roads lying in poor condition and desprte 
therr being necessity for widening of these 10805 these could not be 
considered for widening Just forest clearance takes a significant ime The
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Committee therefore recommends that an exercise 10 identify the roads 

requiring widening पा next five years be undertaken well in advance and 
in principle approval of Govt ५0 widen such roads be arranged 50 as 10 
obtain timely/advance forest clearance The Committee further desired 
that the matter be taken up with the Forest Department for speedy 

clearance of NOC cases 50 85 to facilitate the widening of the roads in 
time as per the schedule/requirement 

(n) Dunng oral discussions ACS of Department has intimated that there 
was no planning wing The Committee viewed this very seriously that 
despite total yearly budget of the Department being approximately 
Rs 40 000/ Cr but no planning wing existed था the Department The 
Committee strongly felt that planning being the foundation of any 
institution and therefore recommends that a dedicated planning wing 
be established in the department immediately and planning section of 

the department needs to be strengthened and a detailed action taken 
report be submitted to the Commuittee within a month 

16  Action Against the Officers/Officials 

Estimates are framed by E E/SDE/J E But it has been observed that a number of 
cases the revised approval 15 sought and n some of the cases the revised approval In 
more than 100% It seems that estimates are framed without site visit & proper planning 
which defeats the purpose of estimate There should be mmimum deviation from the 
approval estmate say 10% or so The estimates shall be revised only In case of special 
circumstances Action should be mitiated against the defaulting officers for framing wrong 
estimates which would work as deterrent 

The department was asked by the Committee to know about the action aganst how 

may officers/officials have been taken on account of this japse 

The Department replied as under 

There are number of reasons of revision ॥ cost of Building works 

। Sometimes the client department mainly Higher Education Health 
Technical Education etc Issue Administratlve Approval based on 
NORMATIVE basis based on a standard drawing which ॥ actual differs from 
the actual requirement at sife The works get awarded based on the 
normative AA and later when the actual scope of work 15 finalized the 
variation in cost occurs and revised approval 15 warranted 

I In other cases sometimes the drawings of works are revised by the client 
department after 15506 of the Administrative Approval शाप the same result in 

requirement of Revised Administrative Approvals 

1l In many cases the site of work which was identified to carry out the work 
gets changed after 15598 of Administrative Approval or sometimes even after 
award of work to the contractor and the estimate in such cases has to be 

reframed andRevised Administrative Approval 15 taken 

On the recommendation of Public Accounts Committee Inquiry Case file(37 IC | 
B 21) was opened regardng Time and Cost Overrun for the work Whdening and 
Strengthening of Singhani road (SH 19) Km 5936 to 87 36 (26 80 Km) in Bhiwan
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district ) 

Explanaticns of Sh Ashok Kumar Mehta EE (Retd) आएं Sh Gyam Ram Garg 
SDE (retd) were called vide this office memo no 138134/IC ॥ & 138135/IC 1 dated 
12 08 21 respectively The reply of Sh Giam Ram Garg SDE (Retd) and Sh A K Mehta 
EE (retd) were received Thereafter SE Bhiwani was requested 10 submit his comments 
on the reply of S/Sh Ashok Kumar Mehta EE (Retd) शाप this office letter dated 

07 01 2022 & 21 02 2022 respectively 

Accordingly SE Bhiwani vide his letter no 111760 dated 05 07 2022 has submitted 

his comments on the defence reply of Sh Ashok Kumar Mehta the then EE (New SE 
Retired) wherein he has agreed with the defence reply of Sh Ashok Kumar Mehta that he 
was not responsible In delay and increase ॥ cost 

As far as Sh Gyan Ram Garg SDE (Retd ) 15 concerned in his defence reply he 
has stated that he stood retired from Govt service on 31 01 2009 1 e before the allotment 

of work (Work was allotted on 19 11 2009) 

In view of the above explanation of the rest of the Incumbent officers1e Sr No 34 

and 5 have been called 85 detalled below 

m Name of the Explanation called vide Date of 

No officeriofficial No & Date retirement 

1 Sh AK Mehta the then EE 138134 dated 12 08 2021 30117017 

{Now SE Retd ) 

2 Sh Gyanl Ram Garg the then SDE 138135 dated 12 08 2021 31012009 

(Now Reld ) 

3 Sh Sayjan Singh the then EE 66281 dated 26 04 2022 3004 2023 
{(Now CE) 

. Sh Ishwar आता Chahal the then FE 66263 dated 26 04 2022 30112012 

{Now Retd ) 

. Sh Prem Kumar Bagn the then EE 66285 dated 26 04 2022 30 04 2018 

(Now Retd } 

Defence reply of Sh Sajan Singh the then EE (Now CE) Sh Ishwar Singh 
Chahal the then EE (Now Retd ) and Sh Prem Kumar Bagn the then EE (Now Retd ) 

has not been received पा this office till date 

It 1s pertinent to mention that as per Haryana Civil Services (Pension) Rules 2016 
12 2 b the departmental proceedings If not instituted while the Govt employee was In 
service whether before his retirement or dunng his re employment— 

1l Shall not be In respect of any event which took place more than four years before 

such institution 

The above said clause 15 applicable on Sh ishwar Singh Chahal the then EE (Now 

Retd ) and 51 Prem Kumar Bagrn the then EE (Now Retd ) and no action can be initiated 

against them 

The Committee has gone through the wntten reply of the depariment and during 
oral examination of the representatives of the Department the Committee observed that 
there has been cost run in various works as estimated cost of the most of the works
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increasedabnormally even when there was no change पा the drawings site and scope of 
these works and thus reply of the department was notsatisfactory The Committee 
therefore recommends that initial estimates of works be worked out only after 
proper field survey by taking into consideration all the field conditions like the 
drawings scope and site etc are completed and that no changes 1n scope of work 
thereafter be allowed without proper prior permission for change पा] scope 15 
obtained The Committee further recommends that officer/officials who ncreased 
the cost of work without any changes 1n the scope of work be identified and 
responsibiity be fixed and detailled action taken report be submutted to the 
Committee within a month 

17  Contract Works 

It has been observed that in many works contractual agencies are unable to 
complete the work within time period stipulated in the contract agreement and Iquidated 

Damages are very rarely imposed on the contactors The department was asked by the 
Committee to know about detail of the works costing 10 Rs 5६0 10 Cr /10 Cr to 25 Cr 
and above 25 crores administratively approved in last five years which has been detayed 
in the following Performa 

The Department replied as under 

Detail of the works costing to Rs 5 to 10 Cr / 10 Cr to 25 Cr and above 25 crores 
administratively approved पा last five years पा prescnbed Performa 15 ptaced at Annexre 4 
as under
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During oral discussions the Committee has gone through the hist of works and 
observed that a number of works have been defayed much beyond the stipulated date of 
completion It was further observed that while some cases of delay were on the part of the 
department and पा other delay was on the part of the agency but surprsingly no penalty 

has been imposed by the department in any of the work &amp time extensions were 
granted 10 exonerate the contractual agencies The Committee therefore recommends 
that the works be completed timely and due amount of penalty be imposed on the 
contractual agency on account of delay in completton if any and that time 
extensions be granted only पा cases found to be genume after thorough 

investigation of causes of delay 

18  Action against the agency and Officers 

It has been learnt that most of the works of one agency at Ambala Karnal Hisar 
and Rewan are cost overrun time overrun and there are other disputes of overpayments 
also The Department was asked by the Commuittee to know about what action has been 
taken against the agency and the defaulting officers 

The Department rephed as under 

There are some works of one agency namely M/s Garg Company where some 
incidents of overpayment/vanation have come to notice The agency has approached 
Hon ble Punjab & Haryana High Court Hon ble Court has given time for resolution of its 

[55165 amicably The resclution process 15 on Next date of hearing 15 fixed for 

07 12 2022 

The Committee has gone through the wrtten reply of the department and durning 
oral examination of the representatives of the department the Committee cbserved that a 
number of works of the agency are lying incomplete despite iIncurnng of huge expenditure 
which is unfrutful as this developmental work were not being used by public The 
Committee therefore recommends that matter be pursued by the ACS 10 
Department of PW (B& R) गाए EIC (Builldings) PW(B&R) Department and a detailed 
action taken report be submitted to the Committee within दे month 

19  Quality of Works 

The quality of road works and bullding works 15 deteriorating day by day It has 
been observed that most of the 10805 do not last even up to Defect hability Period In spite 
of own quality control wing of PWD and third moniters the desire quality is not being 
achieved The department was asked by the Committee to know about the 

mechanism/action plan to ensure the quahty ए work 

The Department replied as under 

As per contract agreement concern Agency will be fully responsible for set up lab at 

site for required testing of various matenals Further PWD B&R has his own Quality 

Control wing for routine checking/testng SQM and NQM are also deputed by 
Government for major works Durning DLP concern Agency maintained the roads at his 

own cost So execution of work ॥ PWD B&R 15 carmed out as per PWD specifications 

Duning the oral examination of the representatives of the Department the 

Committee observed that the quality of PMGSY roads was better than State funded roads 
as the qualty control In PMGSY roads 15 better It was also observed that the 
maintenance on PMGWSY roads 15 also better 85 the contractors were being paid for the
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maintenance of the roads The Committee therefore recommends that an effective 
mechanism for better quality control and maintenance of roads be evolved by the 

Department and ensured that the width of berms of roads are appropriate and 
properly maintained 

20 Temporary Workers 

The Department was asked by the Committee to know about total no of temporary 
workers deployed in the Department and their mode of payment The circle wide detail of 
temporary werkers deployed through Haryana Kaushal Rozgar Nigam may 96 supphed in 

the following Performa 

Sr No Name of Circle No of persons 

The Department rephed as under 

Detall of the total no of temporary werkers deployed in the Department and their 
mode of payment in prescnbed Performa 15 placed at Annexure 5 85 under 

Public Works (Building&Roads) Department Haryana 
Estimates Committee Questionnaire (PWD) 

Q No 12 | Total No of temporary works deployed पा the department and their 
mode of payment Circle wise 

Sr Name of Circle No of Mod of payment 
No person 

— Ambala “ NA ) 

— Bhiwani 72 Through Contractual Agency 

— Chandigarh “ 

“ m “ 

“ “ 117 Through Contractual Agency 

n Kaithal “ 

7 m “ 

“ m 156 

“ Sonepat “ 

“ Jhapar 27 Through Contractual Agency 

1" m “ 

12 Electnical Karnal “ 



“ Electrncal Gurugram “ 

n Mechanical Karnal — Through Contractual Agency 

“ DRL Hisar “ 

“ NH Jind “ 

17 Horticulture 771 Through Contractual Agency 
Chandigarh at 

Panchkula 

Total Nos 1152 

The Committee has gone through the wntten reply of the department and during 
oral examination of the representatives ए the Department the Committee observed that 
no temporary labour has been engaged through Haryana Kaushal Ro,gar Nigam Limifed 
The Committee therefore recommends that necessary arrangement for deployment 
of temporary labour through Haryana Kausha! Rojgar Nigam Limited as per policy 
of the Govt be made and a detailled action taken report be submitted to the 

committee within a month 

21 Complaints 

The department was asked by the Commuttee 10 know about number of complaints 

recetved and enquiry conducted regarding irregulanties [ embezzlements/mis 
appropnation of funds against the officers/officials of the department during the last three 

years 

The Department replied as under 

The number of complaints received regarding iregulanties / embezzlements / 
misappropnations of funds against the officers/officials for the last three years are as 

under 

Year No of Complaints received 

2019 16 

2020 13 

2021 23 

Total number of complaints = 52 

The Committee has gone through the wntten reply of the department and dunng 

oral examination of the representatives ए the Department the Commitiee observed that 
complaint redressalmechanism of the department was not effective The Committee 
therefore desired to know detail of थी types of complaints received during last 
three years and final redressal thereof and recommends that an effective redressat 
mechanism for prompt disposal all types of complaints be devised and a detailed 
action taken report be submitted to the committee within a menth 

N



22 Vertfications 

The department was asked by the Commitiee to know whether the physical 
verification of all the stocks In the stores of the department 15 being done regularly If 50 
the district wise details regarding the venfication/checking made during the last three 
years be provided 
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The Department replied as under 

Desred information 15 placed at Annexure 5 (ll) 85 under 

Detalls regarding the verificaticnichecking made dunng the 

last three years be provided 

Sr | Name of Venflecation done | Verifled by Remaris 
No | DistnictiDivlslon | during the year 

HisarClrcle PAWD B&R Br Hisar 

Hisar Distt 

1 |Hisar/PD1 Hisar M 20 3 KC Kamboy EE PD-2 Sirsa on 26 05 2020 _ 

2 | Hiser/PD1 Hisar | 2020 21 Sh KC Kamboy EE PD-2 Sirsa on 20 03 2021 — 

3 |HisarPD1 Hisar | 2021 22 - Physical venficaion has 
not got been done 

4 | Hisar/PD 3 Hisar | 2019 20 Sh KC Kambo) Executve Engineer Provi Dmsicn _ 

No | Sirsa 

H Hisar/PD 3 Hisar | 2020-21 Sh Knshan Kumar Executive Engineer Provi Division _ 

Fatehabad 

E Hesar/PD-3 Hisar | 2021 22 _ Physical venfication has 
not got been done 

7 |Hsar/PDHans (201920 Sh Vishal Kumar EE PD-1 Hisar op 12 05 2020 _ 

' Hisar/PD Hans1 | 2020 21 _ Physical venficaton not 
done due to 
CronaPendem:c 

' Hisar/PD Hansi | 2021 22 — Phystcal venfication not 
done due to 
CronaPendenic 

Fatehabad Distt 

1 | Fatehabad/PD |2018 20 Sh Vishal Kumar Executve Engineer Provl Division | All Sub Dwvision 

Fatehabad No | Hisar 

Sh NK Jain Executve Enginesr Provi Division No 
॥! Hisar 

2 | Fatehabad/PD- 2020 21 Sh Vishal Kumar Executve Engineer Prov] Dmision | All Sub Owision 
Fatehabad No | Hisar 

3. |FatehabadPD {2021 22 Sh Vishal Kumar Execufive Engineer Provl Dwision | SDE PSD-2 Fatehabad 

Fatehabad No | Hiser 

Sirsa Distt. 

1 [Srsa/PD1 Sirsa | 2018 19 Sh Wayir Singh 508 Ahadampur (Physical venfication of 
PSD No 6 Sirsa) 

Sirsa/PD1 Sirsa | 2018 19 3 Anil Narwal SDE Namaund (Physical venficaton of 

PSD Dabwali) 

Srsa/PD1 Swsa { 201819 S$h Gourav Jain SDE PSD-4 Hisar (Physical venfication of 
PSD No 3 Sisa) 

“ Sisa/PD1 3058 | 2019 20 3 गाए] Kurnar (Physxel venfication of 

Executive Engineer Provl Division Hans Dwision No 1 Sirsa) 

3 | Srsa/PD1 Sirsa “ 21 Sh Ranesh Kumar {Physical verfication of 

Exacutive Engineer Provl Dvision No 3 Hisar Dision No 1 Sirsa) 
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4 | Sirsa/PD-Ul Sirsa | 2019 20 Sh KK Goyat Executve Engineer Provl Dwision _ 
PWD 88२ Br Fatehabad 

E Srsa/PD-Il Sirsa (2020 21 Sh Mang Kumar Ola Executve Engineer Provi — 
Dwvision PWD B&R Br  Hansi 

E Sirsa/PD-ll Swsa | 2021 22 _ Physical venfication has 
not got been done 

Chandigarh Clrcle PWD B&R 

Sr [ Name 0 Venficaton done | Verified by Remarks 

No | DistnictiDivision | dunng the year 

1 tYamuna Nagar |2020 21 3 Gaurav Jan XEN PD Panchkula No shortage/surplus 

Dnvision matenal found 

2 | Chandigarh Dm Sh Jaghir Singh XEN PD Naraingarh No shortagefsumlus 
sion matenal found 

3 |Naramgarh 3 Ray Kumar XEN PD Yamuna Nagar No shortagefsurplus 
Division materal found 

I Panchkula Sh Arun Singhmar XEN CD Chandigarh No shortage/surplus 
Dnaston matenal found 

5 | Naraingarh “ 22 Sh Naveen Khatn XEN Yamuna Nagar No shortagefsurplus 
Divsion matenal found 

E Chandigarh Dm Sh Jagbir Singh XEN PD Naraingarh No shortage/surplus 
sion matenal found 

7 | Yamuna hagar Sh Gaurav Jan XEN PD Panchkula No shortage/surplus 
Dasion matenal found 

H Panchkula Sh Arun Singhmar XEN CD Chandigarh Mo shartage/surplus 
Dwision matenal found 

Note The physical verfication ए stores for the year 2019 20 was with held due to Covid 19 Pandenus and complete lockdown 

Gurugram Circle PWD B&R 

E Name of Venfication done | Venfied by Remarks 

No | District/Division | dunng 
the year 

I PD- Gurugram | 2018 19 Sh RK Settn SDE PSD-ll! Fandabad No discrepancy was found 
3 Jitender Dhankar SDE PSD Punhana 
Sh Dh ram Parkash SDE PSDF P Jrka 

2 | PD-lGurugram |201819 Sh Nathu रिया) Garg SDE PSD Hodal No discrepancy was ‘ound 
Sh NK Dhanwal SDE PSD Hathun 

3 |CDGurugram |201819 3 Jagdish आए SDE PSD-l| Fandabad No discrepancy was found 
Sh Dharam Parkash SDE PSD Nuh 

Fardabad 

1 | PD Fandabad 201819 Sh Sachin Kumar SDE PSD | Gurugram No discrepancy was found 
Sh Shamsher Singh SDE Sohna 
Sh Ashok Kumar SDE PSD Palwal 

Patwal 

1 | PD Palwal 201819 Sh Vijay Mehta SDE Hr Bhawan New Delh: No discrepancy was found 

Sh Pardeep Sindhu 
SDE PSD-WV Gumugram 
Sh Satyender Singh SDE PSD Pataudi 

Nuh {Mewat) 

1 |PDNuh 201819 3 Jasmer Singh SDE PSD Ballabgarh No discrepancy was found 
3 Ritesh Yadav CSD-I Gurugram 
Sh Hansh Kaushik SDE CSD-Il Gurugram 

Jhajjar Circle PWD B&R 
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Sr | Name of Venflcationdone | Venfication by Remarks 

No |Division during 
the year 

1 |PDJhagar 2019-2020 No Physical verfication/ 
checkng done 

2020 2021 No Physical venficationf 
checking done 

2021 22 No Physical verfication/ 
checking done 

2 | PD Behadurgarh | 2019-2020 No Physical verificaton/ 

checking done 

2020-2021 No Physical venfication/ 
checking done 

“ 22 No Physical venfication/ 
checkmg done 

Kaithal Clrcle PWD B&R 

_ Name of Venflcation | Venfied by Remarks 

No Division/Distt. done during 
the year 

Year 2019 20 

1 EE PD-1 Kaithal 2020-21 Sh Raj Kumar Nan EE 

_ EE PD 2 Karthal 2020-21 Sh Lokesh Dagar EE 

_ EE PD-Jmd 2020-21 Sh Varun Kansal EE — 

_ E E PD-Narwana 2020-21 Sh K S Pathania EE 

Year 2020 21 ~ 
_ EE PD-1 Karthal 2021 22 Sh Raj Kumar Nain EE 

_ EE PD-2 Kaithal 2021 22 Sh Lokesh Dagar EE 

_ m E PD-Jind 2021 22 3 Arun Bhata EE — 

_ EE PD-Narwana 2021 22 Sh KS Pathania EE 

Year 2021 22 

1 EE PD-1 Kathal 2022 23 8h Raj KumarNan EE 

_ E E PD-2 Kaithal 2022 23 Sh Lokesh Dagar EE 

_ EE PD Jind 2022 23 Sh Arun Bhata EE 

_ EE PD-Narwana 2022 23 Sh K8 Pathania EE 

Rohtak Cirgle PWD B&R 

Sr No Name of Distnct Verflcation |Venfied by Remarks 
done during 

the year 

Executive Engimeer Provincial Division No 1 PWD B&R Br Rohtak 

1 Rohtak m TarveenShrawat SDE (NH) 

2 Rohtak m Anil Narwa! EE 

3 Rohtak m Anll Narwal EE 

4 Rohtak 2022 Vijay Dalal EE 

Executive Engineer Provinclal Division No 2 PWD B&R Br Rohtak 

1 Rohtak 2018 | TarveenShrawat SDE (NH) 

2 Rohtak m JP Bansal SDE PSD-8 

3 Rohtak 2021 Udaywrlhaghra EE 

4 m m Aml Narwal EE 
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Executive Engineer Provinclal Divislon No 4 PWD B&R Br Rohtak 

1 Rohtak 2021 Manpreet Kaur EE 

2 Rohtak m Anill Narwal EE 

Elect. Gurugram Circle PWD B&R 

Sr No Name of District Venfication |Venfied by Remarks 
done dunng 

the Year 

1 Gurugram 20192020 | Ranbir Singh Verma SDE 
Sirsa 

2020-2021 | Rajesh Ahuja EE ED Rewan 

2022 2023 | Ranbir Singh SDE 

2 Fandabad 20192020 | Manoj Kumar SDE Bhmwant 

2020-2021 | Rajesh Ahuja EE ED Rewar 

2022 2023 | Raw Patlan SDE 

3 Pahwal 20192020 | Parmesh Kumar SDE Jind 

2020-2021 | Rajesh Ahuja EE ED Rewan 

2022 2023 | Ravi Patlan SDE 

_ Haryana Bhawan New | 2019 2020 | Manoj Kumar SDE Bhwani 

Delhn 2020-2021 | Rajesh Ahuja EE ED Rewan 
2022 2023 M SDE 

_ कि 2019 2020 | Dinesh Sangwa SDE Hisar 

20222023 | Rammehar SDE 

_ Nuh 20192020 | RawiKumar Patlan SDE 
Gurugram 

2022 2023 | Rakesh Shama SDE 

7 Mohindergarh / Namau! | 2019 2020 | Rakesh Shamma SDE Palwal 

2022 2023 | Sumer Smgh SDE 

_ Hisar 20192020 | Naveen Rathi SDE Nuh 

2022 2023 | Dinesh Singh Sangwan SDE 

_ h 2019 2020 | Naveen Ratin SDE Nuh 

2022 2023 | Sandeep Shama SDE 

10 Fatehabad 20192020 | Sukhdev SDE Yamunanagar 

2022 2023 | Dinesh Singh Sangwan SDE 

11 m 20192020 | Nawin Kumar SDE Jhagar 

2022 2023 | Sandeep Sharma SDE 

12 Ch Dadn 20192020 | Navin Kumar SDE Jhajar 

2022 2023 | Sandeep Shama SDE 

Elect. Kamnal Circle PWD B&R 

Sr No Name of Distnct Venfication | Venfied by Remarks 
done during 

the year 

_ Kamal 2019-20 5 MithunKakran 305 (E) Vide memo no 62064 dt 
PWD B&R Panchkula 06 05 2020 

2 2020 21 Sh VN Khichi Executve Vide memo no 71629 
Engineer Elect Dvision dt 26 04 2021 

Rohtak 

- 2021 22 8 VN Khich: Executive Vide memo no 44980 
Engmeer Elect. Dwisicn dt.1503 2022 

Rohtak 
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Ambala Cantt 2019 20 Sh Ram Mehar SCE (E) Vide memong 326 dt 
PWD B&R Kathal 14 03 2020 

सा 2 Sh VN Khichi Executive Vide memono 71615 

Engineer Elect Division dt.26 04 2021 
Rohtak 

2021 22 Sh LM Jindal Executive Vide memono 45587 dt 
Engineer Elect Dvision Kama) | 22 03 2022 

Panipat 201920 Sh Pammesh Kumar 508 (E} | Vide memono 360 dt 
PWD B&R Jind 23052020 

2020 21 Sh VN Khich! Executve Vide memono 71629 

Engineer Elect Division dt 26 04 2021 
Rohtak 

202122 Sh VN KhichrExecutive Vide memono 44980 
Engmeer Elect. Dvison dt.1503 2022 

Rohtak 

Yamuna Nagar 2019 20 Sh Sumer Singh SDE (E) Vide memono 493 dt 
PWD B&R Rohtak 1103 2020 

2020-21 Sh VN Khich Executive Vide memono 71615 

Engineer Elect Davision dt26 04 2021 

Rohtak 

2021 22 Sh LM Jindal Executive Vide memono 45587 dt 
Engineer Elect. Dvisicn Kamal | 22 03 2022 

Panchkula 201920 Sh Satyawan Gill SDE (E) Vide memo 00 124 dt 

PWD B&R Fatehabad 03 03 2020 

2020-21 5 VN Khichu Execulive Vide memono 71615 
Engineer Elect. Dvsion dt 26 04 2021 
Rohtak 

202122 Sh LM Jindal Executive Vide memo no 45587 dt 

Engneer Elect. Divis णा Kamal | 22 03 2022 

Jhajar W 20 Sh Ram Mehar SDE(E) Vide memao no 297 dt 
PWD B&R Kaithal 11032020 

2020-21 Sh LM JindalExecutve Vide memo no 56458 dt 
Engineer Elect. Dwision Kamal | 01 04 2021 

2021 22 Sh RiteshNandal Executive | Vide memono 48483 dt 
Engtneer Elect Division 28032022 

Ambala 

Jind 2019 20 Sh Amit Goyal SDE (E} PWD | Vide memo no 49503 dt 
B&R Fandabad 12032020 

202021 Sh LM Jindal Executve Vide memono 56458 dt 
Engineer Elect. Dvision Kamal | 0104 2021 

202122 Sh ReteshNandatExecutve | Vide memono 48483 dt 
Enguneer Elect. Dwiston 28 032022 

Ambala 

Sonepat 2019 20 Sh VN Khichi SDE (E) PWD | Vide memo no 55940 dt 
B8R Haryana Bhawan New |20 03 2020 

Delm 

2020 21 Sh VN Khichi Executive Vide memono 71629 

Engineer Elect. Dnision dt 26 04.2021 

Rohtak 

2021 22 Sh VN Khichi Executve Vide memono 44980 

Engineer Elect Dwision ए 1503 2022 

Rohtak 

Kaithal 2049 20 Sh Ranbir Singh Verma SDE | Vide memo no 193 पी 
(E) PWD B&R Sirsa 1203 2020 
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- 202021 Sh VN Khichi Executive Vide memo no 71629 
Engmeer Elect. Dvision dt26 04 2021 
Rohtak 

3 2021 22 Sh VN Khichi Executive Vide memo no 44980 

Engmeer Elect Division 4t1503 2022 
Rohtak 

1 Kurukshetra 2019-20 

2 2020 21 Sh VN Khichr Executive Vide memo no 71615 
Engmneer Elect. Division dt 26 04 2021 

Rohtak 

_ 2021 22 Sh LM Jindal Executive Vide memo no 45587 dt. 
Engineer Elect Dwiston Kamal | 22 03 2022 

1 Rohtak 2019-20 Sh Ram Rattan Singh Vide memo no 1975 dt 
Panwar SDE (E) PWDB&R | 26 02 2020 
Narnaual 

2 2020-21 3 L M Jindal-Executive Vide memo no 56458 dt. 
Engmeer Elect Dwiston Kamal | 01 04 2021 

3 2021 22 Sh RiteshNandabExecutive | Vide memo no 48483 dt 
Engineer Elect. Dvision 28 03 2022 

Ambala 

Mech Kamal Circle PWD B&R 

Sr No Name of District Venflcation | Venfied by Remarks 
done during 
the year 

_ 

1 Panchkula 2019 Sh Ravi Bhardwa) SDE Mech 
Gurugram 

2 Ambala Cantt 2019 Sh DS Kundu SDE Mech 
Panipat 

3 Rohtak 2019 Sh Karam singh SDE Mech 
Panchkula 

_ HISAR/Fatehabad/Sirsa m Sh Varun smgh SDE Mech 
Rohtak 

_ Kaithal “ 8 Sannt Kumar SDE Mech 
Bhiwani 

_ Gurugram/Fandabad | 2019 Sh Maan Singh SDE Msch 

KKR 

7 BhwanifCharkhi Dadn | 2019 Smt. Yogita SDE Mech Kaithal 

_ KarnallJind 2019 3 Shalinder 980 SDE Mech 
Hisar 

_ Panipat/Sonepat 2019 Sh Parveen Yadav SDE Mech 
Fandabad 

10 KurukshetrafYamunana | 2019 Sh Hitesh Kaushik SDE Mech 

gar Kamal 

(200 ] | 
1 Kamnal/Panipat/Sonepat | 2020 Sh Arun Kumar EE Mech 

fKaithalhind Ambala Cantt 

(Jundication of Mech 

Dwvn Kamal) 

- Hisar/Fatehabad/Sirsa ला Sh Varun singh EE Mech 
(Jundication of Mech Fandabad 
DivnHisar) 
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3 Rohtak /Bhwant/Ch 2020 Sh Pardeep Kumar Sharma 
Dadn Jund:cation of EE Mech Hisar 
Mech DvnRohtak ) 

4 Fandabad/Gurugram | 2020 8 Sumit EE Mech Kamal 
{Jundication of Mech 
Dwvn Gurugram) 

- AmbalafYamunanagar/ “ Sh Amit EE Mech Rehtak 
Panchkula/ Kurukshetra 
{Jundicabion of Mech 

पा) Ambala Cantf) 

224 ] ] 
1 Rohtak /Bhwany'Ch 2021 Sh Varun singh EE Mech 

Dadn Jundication of Hisar 
Mech DvnRohfak ) 

2 Fandabad/Gurugram | 2021 Sh Sumit EE Mech Kamal 
{Jundication of Mech 

[शा Gurugram) 

- Karnal/Panipat/Sonepat | 2021 Sh Amit EE Mach Rohtak 
I KathaliJind 
(Jundication ए Mech 
Dwn Kamal 

- HisarfFatehabad/Sirsa | 2021 Sh Amit EE Mech Rohtak 
{Jundication of Mach 
DivnHisar ) 

- AmbalalYamunanagar! | 2021 Sh Hitesh Kaushik EE Mech 

Panchkula Kurukshetra Gurugram 
(Jundicaton of Mech 

जिला Ambala Cantt) 

NH Jind Circle PWD B&R _ 

_ No Name of District Venfication | venfied by Remarks 

done during 
the year 

EE PD NolliNH) PWD 
B&R Br Rohtak. 

1 Rohtak 2018 2019 | SDE Prowvincial Sub Diwision | The store 1s under SDE 
No 3(NH) PWD B&R br Provincial Sub Division 
Bhwani No 6 pWD B&R br 

Rohtak 

2 Rohtak 2019-2020 ;EE Povmcial Division The store 1s undes SDE 

No 2(NH) PWD B&RBr Jind | Provincial Sub Division 

No 6 pWD B&R br 
Rohtak 

3 Rohtak 2020-2021 | SDE Provincial Sub Dwasion | The store is under SDE 
No 3{NH) PWD B3R br Provincial Sub Dwision 
Bhwani No 6 pWD B&R br 

Rohtak 

- Rohtak 2018 2019 | SDE Provincial Sub Dvision | The store 1s under SDE 
No 8 PWD 8889 जाए NH Sub Dvision PWD 

B&R br Loharu 

5 Rohtak 2015 2020 | SDE Provincial Sub Dmision | The store 1s under SDE 
No 9 PWD B8R br Rohtak | NH Sub Division PWD 

B8R br Loharu 

- Rohtak 2020-2021 | SDE Provincial Sub Dvision | The store 1s under SDE 
No 8 PWD B&R br Jind NH Sub Division PWD 

B&R br Loharu 



64 

Sonapat Circle PWD B&R 

_ No Name of Distnict! Verfication | venfied by Remarks 
Dwiston done dunng 

the year ! 
_ PD- Sonepat 2019 2020 _ _ 

_ 20202021 | Panka Gaur EE PD-II No Shortage/Surplus of 

Sonepat Malenal 

3 2021 2022 | Panke) Gaur EEPD-II No Shortage/Surplus of 
Sonepat Matenal 

1 PDHI Sonepat 20192020 N1 _ 

2 2020-2021 _ _ 

— 2021 2022 | Parshant Kumar EE PD-I No Shortage/Surplus of 

Sonepat Matenal 

Ambala Circle PWD B&R 

Sr No Name of District! Venfication |Venfled by Remarks 
Division done dunng 

the ysar 

Year 2019 
20 

1 PDH Ambala Cantt. 2020 21 Sh Arun Bhatia EE _ 

2 PD-l1 Ambala Canit. 2020 21 3 Amit Manuja EE — 

3 PDH Kurukshetra 2020-21 3 Jaswinder Singh EE _ 

_ PO Kurukshetra 2020-21 5 Nishant Kumar EE _ 

Year 2020 
21 

1 PD-l Ambala Canit. 20212022 {Sh AmitManua EE _ 

2 PD Il Ambala Cantt. 20212022 | 51 AmitMalk EE — 

3 PD-! Kurukshatra 2021 2022 1Sh Jaswinder Singh EE _ 

_ PD Il Kurukshetra 2021 2022 | Sh Nishant Kumar EE — 

Year 2021 
22 

1 PD-| Ambala Cantt. 2022 23 Sh Ritesh Aggarwal EE — 

2 PD ॥ Ambala Cantt. 2022 23 Sh Dalal Singh EE — 

3 PDH Kurukshetra 2022 23 Sh Jaswnder Singh EE — 

4 PD Il Kurukshetra 2022 23 Sh Raj Kumar EE — 

Bhiwani Circle PWD B&R 

_ No Name of District! Venfication | Venfled by Remarks 

DivIsion done dunng 
the year 

_ PD Bhiwani 20192020 | N _ 

2 2020 2021 _ _ 

2021 2022 | EE PD Ch Dadn No Shortage/Surplus of 
Matenal 

_ PD Ch Dadn 2019 2020 _ _ 

2 2020 2021 _ _ 

3 2021 2022 | EE PD Bhwam No Shortage/Suiplus of 
Matenal 



65 

Rewarn Circle PWD B&R 

_ No Name of Distneif Venfication | Venfied by Remarks 
Division done during 

the year 

1 PD Rewan 20192020 [N Not camed out due to 
Cowvid 

2 20202021 | Sh Sajan Sngh EE Namaul 

3 2021 2022 | Sh Ashwani Kumar EE 

Namaul 

1 PD Namaui 20192020 | Resident Engmeer ADB _ 
Project Div | Namaul 

_ 20202021 | Resident Enginesr ADB _ 
Project Div | Namaul 

_ 20212022 | Resident Engmeer ADB _ 
Project Div | Narmaul 

1 Resident Engineer 2019 20 Sh Sachin Bhah EE PD Store transferred to PD 

ADB Project Division Rewan PWD Br Fandabad on 
No1 11122021 m 

compliance of Head 
Office 103 NH 
2018197256 57 Dated 
24112029 

Karnal Circle PAWD B&R 

Sr No Name of Distnctl Verfication | Venfled by Remarks 
Division done during 

the year 

1 PD | Kama! 2019 20 EE PD-il Kamnal Vide Memo No 103640 
dated 24 07 2020 

2 202122 EE किए Kamal Vide Memo No 134540 
dafed 09 08 2022 

1 PD Il Kamal 2019-20 EE PD Panipat Vide Memo No 103171 
dated 27 07 2022 

2 2021 22 EE PD Panipat Vide Memo No 147882 

Dated 02 09 2022 

1 PD Fanipat 2019 20 EE PD | Kamal Vide Memo No 15286 
Dated 22 01 2020 

2 202122 EE PD | Kamal Vide Memo No 184732 
Dated 16 11 2022 

Hort Chandwyarh Circle PWD B&R 

Sr No Name of District! Venfication |Verified by Remarks 

Division done during 
the year 

Hort Div छा Gurugram | 

'...... Gurugram 04/201910 | Sh Pawan Kumar EE Hort | No Shortage/Surplus of 
0372022 Dw Chandigarh Meatenal 

2 Fandabad 04/2019to | Sh Pawan Kumar EE Hort No Shartage/Surplus of 

0372022 Dwv Chandigarh Matenal 

3 Nuh 04201910 | Sh Pawan Kumar EE Hot | No Shortage/Surplus of 
0312022 Dwv Chandigarh Matenal 

4 Palwal 0472019t | Sh Pawan Kumar EE Hort No Shortage/Surplus of 
0372022 जि Chandigarh Matenal 

_ m 0420194 | Sh Pawan Kumar EE Hort No Shortage/Surplus of 
0372022 फिर Chandigarh Matenal 
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_ New Delh 04/2019to | Sh Pawan Kumar EE Hort No Shortege/Surplus of 
03/2022 Dw Chandigarh Matenal 

7 Rohtak 04/2019%0 | Sh Pawan Kumar EE Hort No Shortage/Surplus of 
03/2022 Dw Chandigarh Matenal 

_ Jhapar 04f2019%0 | 5 Pawan Kumar EE Hort No Shortage/Surplus of 
0372022 D Chandigarh Matenal 

- Mahenderarh 042016t | 5 Pawen Kumar EEHort. | No Shortage/Surplus of 

0372022 अप Chandigarh Matenal 

10 Ch Dadn 04201910 | Sh Pawan Kumar EE Hort No Shortage/Surplus of 
032022 Dwv Chandigarh Matenal 

11 Bhiwan 04/2019%0 | Sh Pawan Kumar EE Hort. | No Shortage/Surplus of 
0372022 D Chandsgarh Matenal 

12 Fatehabad 04/2019to [ Sh Pawan Kumar EE Hort No ShertagefSurplus of 
0372022 [४ Chandigarh Matenal 

13 Hisar 04201910 | Sh Pawan Kumar EE Hort No Shortage/Sumlus of 
03/2022 D Chandigarh Matenal 

14 Sirsa 047201910 | Sh Pawan Kumar EE Hort No Shortage/Surplus of 
0372022 Dw Chandigarh Matenal 

Hort Div Br Chandigarh | 

15 Chandigarh 0472019t | Sh Zle Singh EE Hort No Shortage/Surplus of 
0372022 Dmision Gurugram Matenal 

16 Panchkula 04f2019f0 | Sh Zile Singh EE Hort No Shortase/Surplus of 
03/2022 Dwision Gunuigram Matenal 

17 Ambala 04/2019t0 | Sh राह Smgh EE Hort No Shorfage/Surplus of 
03/2022 Dwision Gurugram Matenal 

18 Yamuna Nagar 042019t | Sh 206 Smgh EE Hort No Shortage/Surplus of 
03/2022 जिदडाणा Gurugram Matenal 

19 Kamal 041201816 150 ZI Singh EE Hort, No Shortage/Surplus of 
0312022 Dvision Gurugram Matenal 

20 Panipat 04/2019t0 | Sh Zile Singh EE Hort No ShartagesSurplus of 
0372022 Dmision Gurugram Matenal 

2 Sonepat 04/2019t0  {Sh Zile Singh EE Hort No Shortage/Surplus of 
03,2022 Dmsion Gurugram Matenal 

22 Katthal 0472019t0 | Sh 206 Singh EE Hort No Shortage/Surplus of 
0372022 Dwision Gurugram Matenal 

23 Kurukshetra 04/2019tc | Sh Zile Singh EE Hort No Shortage/Surplus of 

03/2022 Division Gurugram Matenal 

_ _ 042019t | 3 206 Singh EEHort No Shortage/Surplus of 
0372022 Dmision Gurugram Materral 

The Committee has gone through the writen reply of thedepartment and during 
oral examination of the representatives of the Department the Committee observed that 

periodical verfication of storewas not being carned out regularly by the department The 
Committee therefore recommends that physical verification of stores be carried out 
regularly 85 per prescribed procedure of the department and a detailed action take 
report be submitted to the Commuittee within 8 month 

23 Government Vehicles 

The department was asked by the Commitiee to know about the 

(@ Total number and type of vehicles with the department and 

(b) Total amount spent on repair/maintenance of vehicles during the last three
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years 

The Department replies as under 

Desired information 15 placed at Annexure 6 as under 

OFFICE OF SUPPERINTENDING ENGINEER MECH CIRCLE PWD B&R Br KARNAL 

(A) 
A) Total Vehicle 515Nos 

m No Name of Machinery Total Nos 

1 Road Rollers 116 

2 Trucks 113 

3 Tippers 7 

4 Mobile Maintenance Vans 32 

5 Jeeps 135 

_ Cars 32 

7 Tractors 42 

_ Hot Mix Plant 21 

_ Loaders 14 

10 Excavator {SC 5) _ 

1 Dazer (D 15) 1 

12 Motor Grader (MG 10) 1 

Total Working Machinery 515 

(B8) 

Amount spent on | 2019 20 358 84 
reparr and Mic 
in(Lacs) 

2020 2021 36529 

2021 2022 486 96 

The Committee has gone through the wntten reply of the department and dunng 
oral examination of the representatives of the Department the Committee observed that 
the department has quite a large number of vehicles and machinery and huge amount 
was being spent on repar and mamntenance of this infrastructure The Commuittee 
therefore recommends that an effective mechamsm for opttmum utihization of the 
vehicles and machinery be devised and expenditure on repair and maintenance on 
this vehicle be minimized Further a detailed action taken report be submitted to 
the Committee within 8 month
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24 Audit Paras 

The department was asked by the Committee to know about the details of the audit 
conducted by the Comptroller and Audit General of India alongwith the audit 
paras/objections raised and the action taken by the department on the paras during the 

last three years? 

The Department replied as under 

Detall of the audit conducted by the Comptroller and Audit General of India 
alongwith the audit paras/objections raised and the action taken by the department on the 

paras during the last three years 15 placed at Annexure 7 as under



Sr
 

No
 

Re
po
rt
 
no
 

Pa
ra
 
no
 

Br
ie
f 

of
 
pa
ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl
y 

Re
po
rt
 

80
 

Pa
ra
24
 

Ye
ar

 
20

19
 

20
20

 

{B
nd
ga
) 

31
2 

 P
ro
ma
tu
re
 

06
00

5 
of 

fu
nd
s 

wi
th
 

Ra
it

wa
ys

 St
at
e 

fu
nd
s 

of 
Rs

 
30

42
 

cr
or
e 

we
re
 

de
po

si
te

d 
pr
em
af
ur
el
y 

wi
th
 

Ra
wa
ys
 

fo
r 

co
ns

tr
uc

ti
on

 
of 

lo
w 

he
ig
ht
 
su

bw
ay

 
 S

ur
ve

y 

an
d 

pl
an

ni
ng

 
wo

rk
 

ha
s 

no
t 

ye
t 

be
en
 

fi
na
li
ze
d 

ev
en
 

af
te
r 

8 
la

ps
e 

of 
mo
re
 

th
an

 
th

re
e 

ye
ar
s 

Th
is
 

re
su

lt
ed

 
॥ 

lo
ss
 

of
 

in
te
re
st
 

of 
R
s
 8 

65
 

cr
or
e 

0 
th

e 
St
at
e 

ex
ch
eq
ue
r 

Ru
le

 
of 

21
0 

{a
) 

of 
th
e 

Pu
nj
ab
 

Fi
na

nc
ia

l 
Ru
le
s 

(a
do
pt
ed
 

by
 

Ha
ry
an
a)
 

pr
ov

id
es

 
th

at
 

ev
er
y 

Go
ve
rn
me
nt
 

se
rv

an
t 

15 

ex
pe
ct
ed
 

to 
ex
er
ci
se
 

th
e 

sa
me
 

wv
ig
il
an
ce
 

In 
re

sp
ac

t 
of 

ex
pe
nd
it
ur
e 

in
cu

rr
ed

 
fr
om
 

pu
bl
ic
 

mo
ne

y 
as 

a 
pe
rs
en
 

of 
or

di
na

ry
 

pr
ud

en
ce

 
wo
ul
d 

ex
er
ci
se
 

In 
re

sp
ec

t 
of 

th
e 

ex
pe
nd
it
ur
e 

ए 
hi
s 

ow
n 

mo
ne
y 

an
d 

ex
pe
nd
it

ur
e 

sh
ou
ld
 

no
t 

be
 

pn
ma
 

fa
ct
e 

mo
re

 
th
an
 

th
e 

oc
ca

si
on

 

de
ma
nd
s 

Pa
ra

 
73

2 
an
d 

pa
ra
 

18
45

 
of 

th
e 

In
di
an
 

Ra
lw
ay
s 

co
de
 

fo
r 

th
e 

En
gi
ns
en
ng
 

De
pa
rt
me
nt
 
(I

RC
E)

 
pr

ov
id

e 
th

at
 

fo
r 

ex
ec
ut
in
g 

wo
rk
s 

for
 

an
d 

at 
th

e 
co

st
 

of 
ot

he
r 

Go
ve
mn
me
nt
 

de
pa

ri
me

nt
s 

th
e 

ra
it
wa
ys
 

wil
l 

ch
ar

ge
 

tw
o 

pe
rc

en
t 

of 
th
e 

es
ti
ma
te
d 

co
st

 
of 

th
e 

pr
oj

ec
t 

fo
r 

wo
rk
s 

co
st
in
g 

ov
er
 

Rs
 
10
0 

la
kh

 
fo
r 

me
et
in
g 

pl
an

 
an
d 

es
tm
at
es
 

Fu
rt

he
r 

Pa
ra

 
73
5 

pr
ov

id
es

 
th

at
 

no
 

wo
rk
 

sh
ou

ld
 

be
 

co
mm

en
ce

d 
tll

 
8 

de
ta
ll
ed
 

es
tm
at
e 

fo
r 

th
e 

sa
me

 
ha
s 

be
en
 

ac
ce
pt
ed
 

by
 

th
e 

de
pa
rt
me
nt
 

co
nc

em
sd

 
an

d 
sa

nc
to

ne
d 

by
 

th
e 

co
mp
et
en
t 

Ra
il

wa
y 

au
th
on
ty
 

Pa
ra

 
84
4 

of 
th

e 
PW
D 

Th
e 

Co
mm
it
te
e 

ha
s 

ob
se

rv
ed

 
th
at
 

on
ly

 
2%

 
1e
 

Rs
 
62
08
 

la
kh
 

in 
ac
co
rd
an
ce
 

wi
th

 
th
e 

co
me
ct
ed
 

es
tm
at
e 

wa
s 

pa
ya

bl
e 

to 
th
e 

Ra
ll
wa
ys
 

आए
ं 

re
ma
in
in
g 

fu
nd

sw
er

e 
re
qu
ir
ed
 

to 
be
 
de
po
si
te
do
nl
y 

af
te

r 

ge
tt
in
g 

th
e 

pl
an
 

ap
pr
ov
ed
 

fr
om
 

th
e 

De
pa
ri
me
nt
 

of 
Ra

ll
wa

ys
 

Go
vt

 
of 

In
di
a 

Bu
t 

॥ 
th

e 
Ii
ns
ta
nt
 
ca

se
 

th
e 

de
pa

rt
me

nt
 

de
po

si
te

d 
th
e 

en
tr

e 

am
ou
nt
 

of 
Rs
31
04
 

Cr
or
e 

| 

ad
va
nc
e 

in 
th
e 

ye
ar

 
20

13
 

wh
ic
h 

le
d 

(0 
Rs

 
30
 
42

 
cr
or
e 

ly
in
g 

rd
le

 
fo

r 
mo
re
 

th
an

 
th

re
e 

ye
ar
s 

Th
us
 

th
e 

de
pa

rt
me

nt
 

ha
d 

fa
le

d 
to 

co
mp

ly
 

wi
th
 

th
e 

la
id

 
do

wn
 

pr
oc
ed
ur
es
 

fo
r 

ex
ec
ut
in
g 

th
e 

de
po

si
t 

wo
rk
 

Th
e 

Co
mm

it
te

e 
ha

s 
th

er
ef

or
e 

 r
ec
om
me
nd
ed
 

th
at
 

a 
th
or
ou
gh
 

in
qu
ir
y 

be
go

t 
co
nd
uc
te
d 

as
 

to 
un
de
r 

wh
at
 

ci
rc

um
st

an
ce

s 
th
e 

de
pa
nt
me
nt
 

de
po

si
te

d 
th
e 

en
tr
e 

am
ou

nt
 

in 
 a

dv
an

ce
 

 a
nd

 
re
sp
on
si
bi
li
ty
 

be
 

fi
xe
d 

of
 

th
e 

er
ri
ng
 

cf
fi
ce
r(
s)
 

for
 

ne
gl
ig
en
ce
 

/n
on
 

ad
he
re
nc
e 

to 
th
e 

la
d 

do
wn

 
pr
oc
ed
ur
es
 

an
d 

ac
ti

on
 

ta
ke

n 
re
po
rt
 

be
 

su
bm
it
te
d 

to 
th
e 

Co
mm

it
ic

e 
wi
th
in
 

8 
pe
no
d 

of 
15
 
da
ys
 

Me
et
in
g 

of
 
th
e 

Co
mm

ii
te

e 
on
 

PA
C 

he
ld
 

on
 

16
 
06
 
20

21
af

te
r 

go
in
g 

SE
 

Jh
ja
r 

ha
s 

in
ti
ma
te
d 

vi
de

 
his

 
me

mo
 

No
 
69
16
6 

da
te
d 

25
 
04

 
20
22
 

th
at
 

th
e 

De
pa

rt
me

nt
 

ha
s 

ta
ke

n 
up

 
th

e 

ma
tt
er
 

wi
th

 
Dy

 
Ch
ie
f 

En
gi
ne
er
/N
or
th
em
 

ra
il

wa
y 

Ne
w 

De
lh
i 

fo
r 

ds
po
st
ti
on
 

th
e 

in
te
re
st
 

am
ou

nt
in

g 
to 

Rs
 

8 
65
 

cr
or

e 
wi

th
 

th
e 

PW
D 

De
pa

rt
me

nt
 

vi
de
 

He
ad
 

of
fi

ce
 

le
tt
er
 

No
 

10
1 

छा 
20
12
/9
72
45
 

I/
Br

id
ge

s 
da
te
d 

11 
06

 
20
21
 

{c
op
y 

en
cl
os
ed
 

85
 
An
ne
xu
re
 

P 
5 

fr
om
 
pa
ge
 
11
01
7)
 

Ho
we

ve
r 

it 
1s 

in
tm

at
ed

 
th
at
 

No
rt
he
rn
 

Ra
lw
ay
 

vi
de
 

hi
s 

me
mo

 

No
 
58

0 
W/

QO
RU

B 
BG
Z/
W 

IV 
da
te
d 

26
 

08
 
20

13
 

 (
co

py
 

en
cl
os
ed
) 

ha
s 

de
ma

nd
ed

 
Rs

 
31
04
06
23
01
/ 

fo
r 

se
nd
in
g 

de
ma

nd
 

dr
af
t 

in 
fa
vo
ur
 

of 
Sr

 
Di
vi
si
on
 

Fi
na

nc
e 

Ma
na

ge
r 

Ne
w 

De
lh
i 

85
 

pe
r 

ad
mi

ni
st

ra
ti

ve
 

ap
pr
ov
al
 

am
ou

nt
in

g 
to 

Rs
31
04
 

Cr
or
e 

wa
s 

al
re

ad
y 

be
en

 
ac

co
rd

ed
 

wi
de
 

Ad
di
ti
on
al
 

Ch
is

f 
Se

cr
et

ar
y 

PW
D 

BE
&R

 
De
pa
rt
me
nt
 
me

mo
 

No
 
13
/4
6/
13
2 

B&
R 

(W
) 

da
te

d 
06

11
20

13
 

for
 

th
e 

fi
na
nc
ia
l 

ye
ar
 
20

13
 

14
 
(c
op

y 
en

cl
os

ed
) 

Ac
co

rd
in

gl
y 

th
e 

bu
dg
et
 

wa
s 

de
ma

nd
ed

 
by

 
th

e 
Ex

ec
ut

iv
e 

En
gi

ne
er

 

Pr
ov

in
ct

al
 

Di
vi

si
on

 
PW
D 

B&
R 

Br
 

Ba
ha

du
rg

ar
h 

vi
de

 
hi
s 

of
fi

ce
 
me
mo
 

No
 
12
98
 

da
te
d 

18
 

11
 
20

13
 

an
d 

th
e 

bu
dg

et
 

wa
s 

re
le
as
ed
 

vi
de

 
He

ad
 

of
fi
ce
 
me
mo
 

No
 
29
35
1 

da
te

d 

06
12

20
13

 
Th
e 

co
py

 
of 

Vo
uc
he
r 

No
75

 
da
le
d 

14
 

12
 
20
13
 

an
d 

co
py

 
of 

de
ma
nd
 

dr
af
t 

we
re

 
al
so
 
en

cl
os

ed
 

he
re

wi
th

 
Me

an
wh

il
e 

th
e 

Fi
na

nc
e 

De
pa

rt
me

nt
 

vi
de
 

15
 

me
mo
 

No
 
FI
CW
 
32

61
21

3 
da
te
d 

19
 

12
 
20
13
 

ad
wi

se
d 

10 

th
e 

ad
mi

ni
st

ra
ti

ve
 
De

pa
rt

me
nt

 
to 

ta
ke
 

up
 

th
e 

wo
rk
 

पा 
th

e 
ne

xt
 

fi
na

nc
ia

l 
ye
ar
 

20
14
 

15
 

As
 

th
e 

De
pa
rt
me
nt
 

ha
s 

al
re

ad
y 

be
en
 

re
le

as
ed

 
ful

l 
pa

ym
en

t 
to 

th
e 

Ra
iw
ay
 

Au
th
on
ty
 

be
in
g 

a 
de

po
si

t 
wo
rk
 

11 
an

be
ip

at
io

n 
of 

ea
rl

y 

co
ns

tr
uc

ti
on

 
of

 
RU

B 
Be

si
de

s 
th

is
 

85
 

bo
th

 
th

e 
ag
en
ci
es
 

ar
e 

Go
vt
 

or
ga
ni
za
ti
on
s 

16
 

on
e 

ts 
St
at
e 

Go
vt

 
आए

ं 

an
ot
he
r 

1s 
08
08
 

Go
vt
 

Ge
ne

ra
ll

y 
in 

fr
an

sa
cf

io
n 

be
tw

ea
n 

Go
ve

rn
me

nt
s 

in
te
re
st
 

1s 
ne

it
he

r 
be
en
 
ta
ke
n 

no
t 

69



Co
de
 

al
so
 

st
pu

la
te

s 
sa
me
 

pr
ow
is
io
n 

fo
r 

ca
rr
yi
ng
 

ou
t 

08
00
3 

wo
rk
s 

by
 
PW

D 
(B

&R
) 

wh
ic

h 
pr
ov
id
es
 

fo
r 

de
ma

nd
in

g 
th

e 
co

st
 

fo
r 

pr
ep

ar
at

io
n 

of 
es

tm
at

e 
by
 

th
e 

cl
en
t 

de
pa

rt
me

nt
 

Th
e 

Ra
il
wa
ys
 
pr
op
os
ed
 
(J
un
e 

20
12

) 
to 

co
ns
tr
uc
t 

a 
lo

w 
he
ig
ht
 
su
bw
ay
 

{L
HS
) 

at 
km

 
29

/4
5 

in 
be
tw
ee
n 

Ma
lg
od
am
 

ro
ad
 

to 
An
gm
an
di
 

an
d 

ac
ro
ss
 

lin
e 

pa
r 

था 
Ba
ha
du
rg
ar
h 

on
 
de
po
si
t 

08
51
5 

an
d 

de
ma
nd
ed
 

Rs
 
52

 
80
 

la
kh
 

(t
wo
 

pe
r 

ce
nt
 

of 
es

tm
at

ed
 

co
st
 

of 
Rs
 

26
 

45
 

cr
or
e)
 

88
 

Su
rv

ey
 

an
d 

pl
an
ni
ng
 

ch
ar

ge
s 

fo
r 

st
ar
ti
ng
 

th
e 

pr
oc
es
s 

PW
D 

(B
&R
) 

de
po

si
te

d 
Rs
 
52

90
 

18
8 

॥ 
Ap
nl
 

20
13
 

fo
r 

ca
my

in
g 

ou
t 

su
rv
ey
 

an
d 

pl
an
ni
ng
 

wo
rk

 
 In 

Au
gu
st
 
20
13
 

th
e 

Ra
lw

ay
s 

se
nt

 
a 

co
rr
ec
ti
on
 

le
tt
er
 

st
at
in
g 

th
at
 
es

tm
at

ed
 

am
ou
nt
 

ma
y 

be
 

co
ns

id
er

ed
 

as
 

Rs
31

04
 

cr
or
e 

Th
e 

de
pa
rt
me
nt
 

de
po

si
te

d 
th

e 
en
ti
re
 

am
ou
nt
 

of 
R
s
 31
 0

4 
cr
or
e 

॥ 
De

ce
mb

er
 

20
13
 

(R
s 

05
3 

cr
or
e 

in 
Ap
nl
 

20
13
 

आए
ं 

Rs
 
30
51
 

cr
or
e 

in 
De

ce
mb

er
 
20
13
) 

wi
th

ou
t 

an
y 

sp
ec
if
ic
 
de

ma
nd

 

fr
om
 

ra
iw
ay
s 

Au
di
t 

ob
se
rv
ed
 

th
at

 
on
ly
 
tw

o 
pe

rc
en

ti
e 

Rs
 
62
08
 

la
kh
 
n 

ac
co
rd
an
ce
 

wi
th
 

co
me
ct
ed
 

es
tm
at
e 

wa
s 

pa
yb
le
 

to 
th

e 

ra
it
wa
ys
 

आए
ं 

re
ma

im
in

g 
fu
nd
s 

we
re
 

re
qu

ir
ed

 
to 

be
 

de
po

si
te

d 
on

ly
 

af
te
r 

ge
ti
ng
 

th
e 

pl
an
 

ap
pr
ov
ed
 

fr
om

 
th
e 

of
fi
ce
 

of 
Ge
ne
ra
l 

Ma
na

ge
r 

no
rt

he
m 

Ra
it
wa
y 

Af
te
r 

tw
o 

ye
ar

s 
पा 

Ma
y 

20
15
 

th
e 

Ra
ll
wa
ys
 

se
nt
 

a 
dr
af
t 

ge
ne

ra
l 

ar
an

ge
me

nt
 

dr
aw
in
g 

(9
60
) 

fo
r 

ac
ce

pt
an

ce
 

by
 

PW
D 

{B
&R
) 

an
d 

su
bs

eg
ue

nt
 

ap
pr
ov
al
 

fr
om
 

th
e 

co
mp
et
en
t 

au
th

on
ty

 
of 

Ra
lw

ay
s 

|In 
De

ce
mb

er
 
20
15
 

th
e 

de
pa
rt
me
nt
 

re
je
ct
ed
 

th
e 

th
ro

ug
h 

th
e 

re
pl
y 

th
e 

Co
mm

it
te

e 
de

ci
de

d 
to 

ke
ep
 

th
is
 

pa
ra
 

pe
nd

in
g 

for
 

or
al
 

ex
am
in
at
on
 

of 
th
e 

de
pa
ri
me
nt
al
 

re
pr

es
en

ta
ti

ve
s 

in 
on
e 

of 
its

 s
ub

se
qu

en
t 

me
et
in
gs
 

In 
th

e 
me
et
in
g 

of 
th

e 
co

mm
it

ie
e 

he
ld
 

on
 

30
06

20
21

 
d 

wa
s 

de
si

re
d 

to 
ke

ep
 

thi
s 

pa
ra
 

pe
nd
in
g 

pa
id
 

So
 

th
er
e 

1s 
no
 

lo
ss
 

to 
Go

vt
 

as
 

8 
wh
el
e 

to 
th

e 
st

at
e 

Go
vt
 

Ex
ch

eq
ue

r 
In 

vi
ew
 

of 
th
e 

ab
ov
e 

1 
15 

in
ti
ma
te
d 

th
at

 
th
e 

wo
rk
 
ha

s 
be

en
 
co

mp
le

te
d 

by
 
th

e 
Ra

il
wa

y 
Au

th
ai

rt
y 

Th
e 

ma
tt
er
 
wa
s 

81
50
 
ta
ke
n 

up
 
th
e 

me
et

in
g 

he
ld
 

cn
 

19
06
 
20
21
 

be
tw

ee
n 

Ho
n 

06
 

Ch
ie
f 

Mi
mi

st
er

 
an
d 

Ho
n 

bl
e 

Un
io

n 
Mi

ni
st

er
 

of 
Ra

il
wa

y 

At
 

pr
es
en
t 

th
e 

RO
B 

15 
op

er
at

io
na

l 
an
d 

op
en

ed
 

fo
r 

pu
bl
ic
 
us
e 

Th
er

ef
or

e 
11
5 

re
qu
es
te
d 

th
at
 
th

e 
pa

ra
 
ma

y 
ki

nd
ly

 
be

 
dr

op
pe

d 

EE
 

In
q 

I 
He
ad
 

of
fi

ce
 

ha
s 

in
ti

ma
te

d 
th
at
 

vi
de

 
his

 
UO 

No
 

41 
IC 

II
JH
 
21
/1
56
 
da

te
d 

09
 

05
 
20

22
 

th
at
 
th

e 
Pr

in
ci

pa
l 

Ac
co
un
ta
nt
 
Ge

ne
ra

l 
Ha

ry
an

a 
vi
de
 

hi
s 

D 
O 

le
tt
er
 

da
te
d 

16
% 

Ma
y 

20
17
 

wr
ot
e 

a 
le
tt
er
 
0 

Sh
nA

lo
k 

Ni
ga

m 
IA
S 

Ad
di

to
na

l 
Ch
ie
f 

Se
cr

et
ar

y 
to 

Go
vt
 

ए 
Ha

ry
an

a 
PW

D 
B&
R 

in
fo
rm
in
g 

hi
m 

th
at
 

8 
Dr
af
t 

Pa
ra

 
(S

ta
te

 
fu

nd
 

of 
Rs
 

30
42
 

Cr
or
e 

we
re
 

de
po

si
te

d 
wi
th
 

Ra
il
wa
ys
 

wi
th

ou
t 

fi
na

li
za

ti
on

 
of 

su
rv
ey
 

an
d 

pl
an
mi
ng
 

wh
ic
h 

re
su

li
ed

 
in 

bl
oc

ka
de

 
of 

fu
nd

s 
wi

th
 

Ra
il
wa
ys
 

fo
r 

ma
re

 
th

an
 

3 
ye
ar
s 

an
d 

lo
ss
 

of 
in

te
re

st
 

of 
Rs

 
9 

87
 
Cr
or
e)
 

Th
is
 

Pa
ra
 

wa
s 

br
ou

gh
t 

to 
th
e 

no
ti
ce
 

of 
Pu

bl
ic

 

Ac
co

un
ts

 
Co

mm
it

ee
 

wh
ic
h 

or
de

re
d 

to 
fix

 
th

e 
re

sp
on

si
bi

li
ty

 
an
d 

ta
ke
 

di
sc

ip
li

na
ry

 
ac

ho
n 

ag
am

st
 

th
e 

of
fi

ce
r 

wh
o 

15 
re

sp
on

si
bl

e 
fo
r 

th
is

 
la
ps
e 

Th
e 

fa
ct

s 
ए 

th
is

 
ca

se
 

ar
e 

85
 
un

de
r 

Ho
nb
le
 

MP
 

Ro
ht

ak
 

De
ep

en
de

r 
Si
ng
h 

Ho
od

a 
wr

ot
e 

a 
D 

O 
le

tt
er

 
to 

Pn
nc

ip
al

 
Ch

ie
f 

En
gi
ne
er
 

No
rt

he
m 

Ra
il

wa
y 

on
 
28

/0
2/

2 
(F
la
g 

A)
 

re
qu
es
ti
ng
 

th
er

e 
m 

th
at
 

a 
Lo

w 
He
ig
ht
 
Su
bw
ay
 

at 
le

ve
l 

cr
os

si
ng

 
Na
hr
a 

Na
hn
 

ro
ad

 
An
a)
 

Ma
nd
i 

Ba
ha

du
rg

ar
h 

SE
 

Jh
aj
ar
 

wi
de
 

hi
s 

le
tt
er
 

29
/0
8/
20
12
 

(F
la

g 
B)
 

re
qu

es
te
d 

to 
En
gi
ne
er
 
In

-C
hi

ef
 

Ha
ry
an
a 

PW
D 

B&
R 

to 
ac
co
rd
 

ap
pr

ov
al

 
fo

r 
th

e 
co

ns
tr

uc
ti

on
 

 of
 

un
de
r 

bn
dg

e 
ap

pr
ox

im
at

el
y 

00
5 

am
ou

nt
in

g 
to 

Rs
 

27
 
00
 

Cr
or

e 
He

 
fu

rt
he

r 
re

qu
es

te
d 

to 

70 



GA
D 

wi
th
 

a 
re

qu
es

t 
th

at
 

th
e 

LH
S 

ma
y 

be
 

co
ns

tr
uc

te
d 

as
 

pe
r 

ini
tia

l 
pr

op
os

al
 

se
nt

 
by
 

PW
D 

(B
&R
) 

1e
 

on
gi

na
l 

si
te

 
pl
an
 

Th
e 

Re
lw

ay
s 

sh
ow
ed
 

th
ei
r 

ma
bi

li
fy

 
to 

co
ns
tr
uc
t 

th
e 

LH
S 

88 
pe

r 
on
gi
na
l 

sit
e 

pl
an

 
ci

fi
ng

 
th

e 
re
as
on
 

of 
ap

pr
oa

ch
 

ra
mp
 

ne
ar
 

th
e 

go
od
s 

pl
at
fi
or
m 

 L
at

er
 

th
e 

de
pa
rt
me
nt
 
ac

ce
pt

ed
 

th
e 

sa
me

 
GA

D 
वा 

Ju
ly
 
20
16
 

Bu
t 

th
e 

of
fi
ce
 

of 
th
e 

Ge
ne

ra
l 

Ma
na

ge
r 

No
rt

he
mn

 
Ra

il
wa

y 
ha

s 
no
t 

ac
co

rd
ed

 
ad

mi
nm

is
tr

at
iv

e 
ap
pr
ov
al
 

to 
th
e 

pr
oj

ec
t 

(A
pn
l 

20
17
) 

85
 

th
e 

la
nd
 
le

as
in

g 
पा 

पड
 

ca
se
 

re
qu

ir
es

 
ap

pr
ov

al
 

of 
Ra
il
wa
y 

Bo
ar
d 

As
 

8 
re
su
lt
 

of 
de
po
si
ti
ng
 

th
e 

en
tr
e 

am
ou
nt
 

pr
em
at
ur
el
y 

~ 
wi
th
ou
t 

 e
ns
un
ng
 

 th
e 

ad
mi

ni
st

ra
ti

ve
 

ap
pr

ov
al

 
fr
om
 

th
e 

co
mp

et
en

t 

Ra
il

wa
y 

au
th
or
ty
 

Rs
 
30

42
 

cr
or

e 
we
re
 

ly
in
g 

wi
th

 
Ra
iw
ay
s 

for
 

mo
re
 

th
an
 

th
re

e 
ye
ar
s 

re
su

lt
in

g 
in 

10
55
 

of 
in
te
re
st
 

of 
Rs

 
8 

65
 
cr
or
e 

to 

th
e 

St
at
e 

Go
ve
rn
me
nt
 

Th
e 

ad
dr
io
na
l 

Ch
ie

f 
Se

cr
et

ar
y 

PW
D 

B&
R 

re
pl

ie
d 

(O
ct
ob
er
 

20
16
) 

th
at

 
th

e 
re

vi
se

d 
GA
D 

of 
Ra

lw
ay

 
un

de
r 

br
id
ge
 
wa
s 

ac
ce
pl
ed
 

by
 
En

gi
ne

er
 

in
-C
hi
ef
 
PW

D 
B&

R 
in 

Ju
ly

 
20
16
 

an
d 

ne
ce
ss
ar
y 

am
ou
nt
 

wa
s 

de
po
si
te
d 

wi
th
 

Ra
il

wa
y 

on
 

th
er
 

de
ma

nd
 

an
d 

on
ly

 
aft

er 
re

ce
ip

t 
of 

de
ta

le
d 

pr
oj

ec
t 

re
po
rt
 

/ 
es
ti
ma
te
 

Th
e 

re
pl
y 

wa
s 

no
t 

co
rr
ec
t 

85
 

th
e 

en
ti

re
 

am
ou
nt
 
wa
s 

de
po

si
te

d 
ag

ai
ns

t 
th
e 

co
rr
ec
ti
on
 

let
ter

 
of 

Au
gu

st
 

20
13

 
wi
th
ou
t 

8 
ge

nu
in

e 
an
d 

re
es
on
ed
 
de

ma
nd

 
fr

om
 

th
e 

Ra
il

wa
y 

In 
tw

o 
ea
rl
ie
r 

pr
oj
ec
ts
 

th
e 

De
pa
rt
me
nt
 

ha
s 

mi
ta

ll
y 

de
po
st
te
d 

pl
an

ni
ng

 
an

d 
su
rv
ey
 
ch
ar
ge
s 

on
ly

 

an
d 

ba
la
nc
e 

am
ou
nt
 

wa
s 

de
po
st
ed
 

In 

ms
ta

ll
me

nt
s 

on
 

sp
ec

di
c 

de
ma
nd
 

fr
om
 

Ra
il

wa
ys

 

pr
ov
id
e 

2 
su

m 
Rs
 

52
 

89
 

83
2/

 
on
 
ac

co
un

t 
of 

su
rv
ey
 
an

d 
pl
an
ni
ng
 
ch

ar
ge

s 
fo

r 
st
ar
li
ng
 

th
e 

pr
oc

es
s 

As
 

th
e 

ro
ad
 

be
lo
ng
s 

fo 
Mu

ni
ci

pa
l 

Co
mm
it
te
e 

Ba
ha
du
rg
ar
h 

it 
wa

s 
de
ci
de
d 

th
at

 
th
is
 

pr
oj

ec
t 

ma
y 

be
 

tr
an

sf
er

re
d 

to 
MC
 

bu
t 

la
te
r 

on
 

it 
wa
s 

fo
un
d 

th
at

 
MC
 

di
dn

t 

ha
ve

 
su
ff
ic
ie
nt
 

fu
nd
s 

at 
th
er
r 

di
sp
os
al
 

Ho
nb
le
 

CM
 

Ha
ry

an
a 

or
de

re
d 

th
at

 
thi

s 
wo

rk
 

be
 

po
se

d 
for

 
NC
R 

pl
an

ni
ng

 
bo
ar
d 

Th
er

ef
ar

e 
th
is
 
pr

oj
ec

t 
wa
s 

tr
an

sf
er

re
d 

to 

H
S
R
D
C
 

Af
te
r 

th
at
 
ED

 
H
S
R
D
C
 

ha
d 

su
bm

it
te

d 
th

e 
ca
se
 

to 
Go
vt
 

th
at
 

th
e 

tot
al 

co
st
 

of 
pr

oj
ec

t 
wa
s 

me
nt

io
ne

d 
85 

Rs
 

26
 

44
 

91
 

62
16
5/
 

an
d 

pl
an

 
an

d 
su
rv
ey
 
ch
ar
ge
s 

@ 

2%
 
wa
s 

wo
rk
ed
 

ou
t 

as
 

Rs
 

52
 

89
 

83
24
3 

an
d 

H
S
R
D
C
 

de
po

si
te

d 
8 

su
m 

of
 

Rs
 

52
90
 

La
kh
s 

wi
th

 
Ra
il
wa
y 

on
 

22
/0

21
13

 Di
vi
si
on
al
 

En
gi
ne
er
 

No
rt

he
rn

 
Ra

it
wa

y 
wi
de
 

his
 

lot
ter

 
No
 

58
0 

W/
Q/

RU
B 

BG
2/
W-
4d
at
ed
 

26
08
 
20
13
 

in
tm
at
ed
 

to 
DG
M 

HS
RD
C 

Jh
aj
ar
 

th
at

 
Du

e 
to 

ca
lc

ul
at

io
n 

mi
st
ak
e 

es
ti

ma
te

d 
am
ou
nt
 

fo
r 

58
10
 
wo
rk
 

ha
s 

be
en

 
co

mr
ec

te
d 

85
 
Rs
 

31
 

04
 
06
 
23
0/
 

on
ly

 
50

 
yo
u 

ar
e 

ra
qu

es
te

d 
to 

se
nd
 

de
ma
nd
 

dr
af
t 

in 
fa
vo
ur
 

of 
Se
ni
or
 

Di
vi
si
on
 
Ma

na
ge

r 
Ne
w 

De
th

i 
at 

th
e 

ea
rl
ie
st
 

to
 

in
rt

at
e 

fu
rt

he
r 

ne
ce

ss
ar

y 
ac
ti
on
 

1t 
15 

al
so

 
pe

rt
in

en
t 

to 
me

nt
io

n 
he
re
 
th
at
 
ra

ll
wa

y 
In 

s 
le

tt
er

 
no

 
58

0 
W/

O/
RU

B 
BG
2/
W-
4d
at
ed
 

26
08
 
20
13
 

di
d 

no
t 

me
nt
io
n 

th
at

 
on
ly
 

2/
 

am
ou
nt
 

of 

es
ti

ma
te

 
co

st
 

15 
to 

be
 

de
po
si
te
d 

Co
py
 

of 
th
is
 

le
tt
er
 

15 

av
ai

la
bl

e 
at 

Fl
ag

 
C 

50
 

du
e 

to 
mi
si
nt
er
pr
et
at
io
n 

of
 

th
is

 

le
tt
er
 

ma
dv
er
te
nt
ly
 

th
e 

to
ta
l 

am
ou
nt
 

of 
Rs
 

30
51

 
cr
or
e 

wa
s 

de
po

si
te

d 
wi
th
 
ra

il
wa
y 

af
te
r 

de
du

ct
in

g 
Rs
 

52
 

90
 

la
cs
 

fr
om

Rs
 

31
04
 

Fu
rt

he
r 

Go
ve
rn
me
nt
 

ha
s 

en
ha
nc
ed
 

th
e 

bu
dg
et
 

fr
om
 

Rs
 

80
00
 

Cr
or

e 
to 

Rs
 

20
00
0 

Cr
or
e 

un
de
r 

he
ad
 

50
54
 

R&
B 

(P
la

n)
 

for
 

co
ns

tr
uc

ti
on

 
of 

RO
Bs

/R
UB

s 
an

d 
bn

dg
e 

Ac
co

rd
in

gl
y 

pr
op
os
al
 

wa
s 

se
nt

 
to 

Go
vt
 

fo
r 

71



Th
us

 
th
e 

de
pa
rt
me
nt
 

fa
ll

ed
 

to 
co

mp
ly

 

wi
th
 

la
id
 

do
wn

 
pr
oc
ed
ur
es
 

fo
r 

ex
ec

ut
in

g 

de
po

si
t 

wo
rk
s 

 N
eg
li
ge
nc
e 

la
ck
 

of 
fi

na
nc

ia
l 

pr
ud

en
ce

 
an

d 
no
t 

ad
he

re
nc

e 
to 

th
e 

la
id
 
do

wn
 

Ru
le

s 
pr
oc
ed
ur
es
 

an
d 

pr
ac
ti
ce
s 

re
ga

rd
in

g 

ti
me

li
ne

s 
fo

r 
pa

ym
en

ts
 

for
 
de

po
st

t 
wo

rk
s 

le
d 

10 
Rs
 

30
 
42
 

cr
or

e 
ly
mg
 
bl

oc
ke

d 
for

 
mo

re
 

th
an

 
th

re
e 

ye
ar
 

10
8 

pr
oj

ec
t 

॥5
8 

15 
sl
ug
gi
sh
 

85
 

ev
id

en
t 

fr
om
 

th
e 

fa
ct

 
th

at
 

Ad
mi

ni
st

ra
ti

ve
 

Ap
pr
ov
al
 

ha
s 

ye
t 

no
t 

be
en
 
ac

co
rd

ed
 

Th
e 

de
pa
rt
me
nt
 

पा 
its

 
wr
it
ie
n 

re
pl
y 

st
at

ed
 

as
 
un
de
r 

॥ 
1s 

fa
ct
 

th
at

 
th
e 

th
en

 
Me

mb
er

 
of 

Pa
rl

ia
me

nt
 

of
 
Ro

ht
ak

 
Co

ns
ti

tu
en

cy
 
re

qu
es

te
d 

th
e 

Ra
iw
ay
 

Au
th
on
ty
 

to 
Co
ns
tr
uc
t 

a 
lo

w 

he
ig

ht
 

su
b 

wa
y 

at 
km

 
29

/4
5 

in 
be

tw
ee

n 

ma
lg
od
am
 

Ro
ad
 

fo 
An
aj

Ma
nd

i 
an

d 
80

05
5 

In
e 

pa
r 

at 
Ba
ha
du
rg
ar
h 

In 
re
sp
on
se
 

to 
th
e 

do
ma
nd
 

th
e 

Ra
iw
ay
s 

pr
op
os

ed
 

(0 
ex
ec
ut
e 

th
e 

wo
rk

 
85
 

de
po
si
t 

ba
si

s 
an

d 
ac

co
rd

in
gl

y 
n 

th
e 

mo
nt

h 
Ju
ne
 
20
12
 

of 
Rs
 

52
 

90
 
Ia

cs
 

(2 
% 

of 
ro

ug
h 

co
st
 
es
tm
at
e 

fo
r 

th
e 

pr
op

os
ed

 
wo

rk
) 

as
 

su
rv
ey
 

an
d 

pl
an
 

ch
ar
ge
s 

fo
r 

st
at
in
g 

th
e 

pr
oc
es
s 

an
d 

ac
co

rd
in

gl
y 

52
90
 

la
cs
 

we
re

 

de
po

si
te

d 
1n 

th
e 

mo
nt
h 

of 
Ap
nl
 

20
13
 

fo 
th
e 

Ra
iw

ay
 

au
th
en
ty
 

In 
th
e 

me
an
tm
e 

॥ 
th
e 

mo
nt

h 
of 

Ma
y 

20
13
 

th
e 

Ra
il
wa

ys
 

re
vi

se
d 

th
e 

es
ti
ma
te
 

Rs
 
31
04
 

Cr
or

e 
in

st
ea

d 
of 

ea
rl
ie
r 

es
ti
ma
te
 

of
 
Rs

 
26
 
45
 
Cr
or
e 

 As
 
pe
r 

re
co

rd
 

of 
th
is
 

of
fi

ce
 

wh
ol
e 

am
ou

nt
 

re
vi

se
d 

6
5
0
8
9
 

Rs
 

31
 

04
 
Cr
or
e 

we
re
 

re
le

as
ed
 
be

ca
us

e 
in 

th
e 

de
ma
nd
 

le
tt

er
 

of
 

Ra
lw
ay
s 

au
th
on
ty
 

no
 

re
ma
rk
s 

wa
s 

gi
ve
n 

re
ga

rd
in

g 
2 

% 
pa

ym
en

t 
of
 

Rs
 
31

14
 

Cr
or

e 
16

 
Rs
 
62

08
 

la
cs
 

He
nc

e 
th
e 

of
fi

ce
r'

s 
/o

ff
ic

ia
l 

re
le
as
ed
 

th
e 

ful
l 

am
ou
nt
 

fo 

ac
co

rd
in

g 
AJ

A 
for

 
Rs

 
31
 
Od
cr
or
es
 

fo
r 

th
is
 
wo
rk
 

wh
ic

h 

wa
s 

ap
pr
ov
ed
 

by
 

Go
vt
 

wd
e 

th
er
 

le
ft
er
 

da
te
d 

06
/1

1/
20

13
 

It 
wa
s 

al
so

 
or

de
re

d 
by

 
Go
vt
 

th
at
 
te

ch
ni

ca
l 

sa
nc

ti
on

 
of 

th
is

 
wo

rk
 

sh
al
l 

pr
ec
ed
e 

ac
tu

al
 
ex

ec
ut

io
n 

No
 

wo
rk
 

sh
al
l 

be
 

al
lo

we
d 

to 
be

 
ta
ke
n 

up
 

पा 
an
he
ip
at
on
 

of 

te
ch
ni
ca
l 

sa
nc

ti
on

 
Th

e 
co

mp
et

en
t 

au
th
on
ty
 

to 
ts
su
e 

te
ch
ni
ca
l 

sa
nc

ti
on

 
sh
al
l 

be
 

re
sp

on
si

bl
e 

| 
ca
se
 

of 

vi
ol
at
io
n 

of 
th

is
 
cl

au
se

 
9 

5 
1 

of
 H

ar
ya

na
 
PW

D 
co
de
 

Th
e 

De
pu
ty
 

Ch
ie
f 

En
gi
ne
er
 

/ 
Co
ns
tr
uc
ti
on
 

Ti
la
k 

Bn
dg
e 

Ne
w 

De
lh
i 

vi
de
 

hi
s 

le
tt
er
 

no
 

da
te
d 

26
/0

5/
15

 

(F
lz

g 
D)
 

th
at
 
Ge

ne
ra

l 
Ar

ra
ng

em
en

t 
Dr

aw
in

g 
(G
AD
) 

of
 

th
is
 
wo
rk
 
wa
s 

al
so
 
un

de
r 

pr
oc

es
s 

an
d 

ha
d 

al
re
ad
y 

be
en
 

si
gn
ed
 

by
 
Ha
ry
an
aP
WD
 

In 
th
is
 

Ge
ne

ra
l 

Am
ra

ng
em

en
t 

Dr
aw
in
g 

(G
AD
) 

th
e 

si
ze
 

of 
RC
C 

bo
x 

pr
op
os
ed
 

15 
5 
00
m 

x 
35
0m
 

{h
ei

gh
t)

 
Th

e 
la

yo
ut

 
15 

of 
U 

ty
pe

 
ha

vi
ng

 
ap

pr
oa

ch
 

ra
mp
 

ne
ar
 
th
e 

go
od
s 

pl
at

fo
rm
 

of 
th

e 
Ba

ha
du

rg
ar

h 
st
at
io
n 

Ho
we

ve
r 

CB
E/
 

NR
ly
ha
s 

ma
de
 

ce
rt
ai
n 

ob
se
rv
at
io
ns
 

on
 

th
is
 
GA
D 

an
d 

sa
me
 

15 
be
in
g 

no
w 

re
vi

se
d 

As
 

pe
r 

re
vi
se
d 

la
yo

ut
 

th
e 

si
ze

 
of 

RC
C 

bo
x 

wil
l 

be
 
50

m 
x 

2 
5m

 
(h

er
gh

t)
 

85
0 

th
e 

le
ng

th
 

of 
RC

C 
bo

x 
ha

s 
be
en
 

in
cr
ea
se
d 

fr
om
 

10
0m
 

to 
15
0m
 

an
d 

la
yo

ut
 

of
 Z

 
ty
pe
 

In 
vi
ew
 

of
 
th

e 
ab
ov
e 

ch
an
ge
 

fo
ll

ow
in

g 
cl

ar
fi

ca
ti

on
 
wa
s 

so
ug

ht
 

1 
If 

th
e 

pr
op

os
ed

 
re

wi
se

d 
GA
D 

15 
ac

ce
pt

ab
le

 
co
ns
en
t 

ma
y 

be
 
co

nv
ey

ed
 

so
 

th
at
 
GA
D 

ca
n 

be
 
se

nt
 

fo
r 

th
e 

si
gn

at
ur

e 
of 

th
e 
Ha

ry
an

a/
PW

D 
of

fi
ci

al
s 

2 
Du

e 
to 

ch
an
ge
 

in 
th
e 

la
yo
ut
 

th
e 

co
st
 

of 
wo
rk
 

wil
l 

08
 
in

cr
ea

se
d 

wh
ic
h 

will
 

be
 
in
ti
ma
te
d 

su
bs
eq
ue
nt
ly
 

3 
Ra

il
wa

ys
 

wi
ll
 

no
t 

ma
nt
ai
n 

th
e 

dr
ai

na
ge

 
of 

th
is
 

RU
B 

Ha
ry

an
a/

PW
D 

ha
s 

to 
ma

in
ta

in
 

th
e 

dr
ai
na
ge
 

of
 

th
is

 

RU
B 

on
 

ifs
 
ow
n 

On
 

re
ca

pt
 

of
 

le
tt
er
 

no
 

18
1 

WI
C/

RU
B/

BG
ZT

KJ
 

da
te
d 

26
 

05
 
20
15
 

it 
wa
s 

pr
op
os
ed
 

to 
th
e 

Go
vt

 
th
at
 
we

 
ma

y 
no

t 
gi

ve
 
co

ns
en

t 
fo
r 

co
ns

tr
uc

ti
on

 

72



th
e 

Ra
tw
ay
 

au
th
on
fy
 

in 
an
ti
ci
pa
ti
on
 

of
 
ea
rl
y 

co
ns
tr
uc
ti
on
 

of
 
RU

B 
 M

ar
eo

ve
r 

th
is

 
wa

s 
95

 

St
at
e 

Go
vt

 
to 

Ce
nt
re
 

Go
vt

 
fr
an
sa
ct
io
n 

an
d 

th
e 

ma
tt
er
 

is 
un
de
r 

co
me

sp
on

de
nc

e 
wi
th
 

Ra
il
wa
y 

Au
th

or
ty

 
to 

go
t 

ex
ec
ut
ed
 

th
e 

wo
rk
 

at 
th
e 

ea
rl
ie
st
 

As
 

bo
th
 

ar
e 

Go
vt
 

on
go
in
g 

on
e 

1s 

St
at

e 
Go

vt
 

& 
ot

he
rs

 
Ce

nt
re

 
Go

vt
 

| 
th
e 

tr
an
si
hi
on
 

be
tw

ee
n 

th
en
 

ne
it

he
r 

15 
pa

id
 

no
r 

ta
ke
n 

wi
th
 
ea
ch
 

ot
he
r 

Th
e 

GA
D 

pr
ep
ar
ed
 

by
 

Ra
lw

ay
 

Au
th

on
te

s 
wa
s 

ac
ce
pt
ed
 

by
 
PW
D 

Ha
ry

an
a 

but
 

lat
er 

on
 

re
vi
se
d 

GA
D 

su
bm

it
te

d 
by
 

Ra
tw
ay
 

Au
th
on
ti
es
 

wh
ic
h 

wa
s 

fi
na

li
ze

d 
by
 

Go
vt

 
of

 
Ha
ry
an
a 

या. 
Z 

sh
ap
e 

an
d 

ha
nd
ed
 

ov
er

 
to 

CE
 
/C
on
st
/N
C 

No
rt
he
m 

Ra
lw
ay
 

Ne
w 

De
lh
y ॥ 
15 

fu
rt
he
r 

su
bm
it
te
d 

th
at
 

th
e 

te
nd
er
 

we
re
re
ce
iv
ed
 

by
 

Ra
il
wa
y 

De
pa
rt
me
nt
 

bu
t 

ke
pt
 

pe
nd
in
g 

fo
r 

wa
nt

 
of

 
ap

pr
ov

al
 

of 
la

nd
 

le
as
e 

de
ed
 
fr
om
 
RA

IL
WA

Y 
B
O
A
R
D
 

Th
e 

ca
se

 
of 

la
nd
 

le
as
e 

pu
t 

॥ 
bo
ar
d 

me
et

in
g 

& 
sa
me
 

wil
l 

be
 

de
ci

de
d 

wi
th
in
 

8 

we
ek
 

ar
e 

wo
rk
 

wil
l 

ph
ys

ic
al

ly
 

st
ar
t 

81 
si

te
 

Th
e 

Dy
 

Ch
ie

f 
En

gi
ne

er
/C

en
st

n 
/T
il
ak
 

Bn
dg
e 

Ne
w 

De
lh
i 

ha
s 

in
tm
at
ed
 

vi
de

 
his

 
le
tt
er
 

No
 

18
1 

WI
C/

Ba
ha

du
rg

ar
h 

TK
J/

da
te

d 

25
08
 
20
18
 

(c
op
y 

en
cl

os
ed

) 
Th
e 

wo
rk
 

15 
ful

l 
sw

in
g 

an
d 

as
su

re
d 

Ra
iw

ay
 

to 
fi
ni
sh
 

th
e 

wo
rk

 

by
 

31
 

03
 
20
19
 

पा 
all

 r
es

pe
ct

 

No
w 

th
e 

Ex
ec

ut
iv

e 
En

gi
ne

er
 

Ra
il
wa
y 

ha
s 

re
po

rt
ed

 
th

at
 

th
e 

90
% 

wo
rk
 
co

mp
le

te
 

of 
pu

sh
in

g 
of 

bo
xe
s 

an
d 

50
% 

al
ie

d 
wo
rk
s 

co
mp

le
te

d 
Th

e 
ap
pr
oa
ch
es
 

ar
e 

sti
ll 

pe
nd

in
g 

of
 
RU
B 

as
 

by
 

la
te
st
 
GA
D 

an
d 

re
qu
es
t 

ra
lw
ay
s 

to 
dr
op
 

th
is
 

pr
op
os
al
 

an
d 

al
so
 

ta
ke
 

up
 

ma
tt
er
 

wi
th
 
Ra
iw
ay
s 

to 

re
fu
nd
 

th
e 

al
re
ad
y 

de
po

si
te

d 
fu

nd
s 

Th
is

 
pr
oj
ec
t 

wa
s 

ap
pr

ov
ed

 
by
 
Go
vt
 

wi
de
 

th
er
r 

let
ter

 
da

te
d 

06
/1
1/
20
13
 

an
d 

ful
l 

am
ou
nt
 

of 
Rs
 

31
04
 

Cr
or
e 

wa
s 

de
po
si
te
d 

by
 
Ha
ry
an
a 

Go
vt
 

af
te
r 

de
du
ct
in
g 

Rs
 

52
90
 

la
cs
 

al
re
ad
y 

de
po

si
te

d 
wi
th
 

th
e 

Ra
il
wa
ys
 

on
 

04
/1
2/
12
01
3 

bu
t 

th
e 

wo
rk
 

wa
s 

no
t 

st
ar
te
d 

Te
nd
er
 

ha
s 

be
en
 

re
ce
iv
ed
 

by
 

th
e 

Ra
lw

ay
s 

an
d 

ha
s 

be
en
 

ke
pt
 

pe
nd
in
g 

for
 
wa
nt
 

of 
ap
pr
ov
ai
 

of 
la
nd
 

le
as
e 

de
ed
 

fr
om
 

Ra
il
wa
ys
 
Bo
ar
d 

Al
th
ou
gh
 

ad
va
nc
e 

am
ou

nt
 

@ 
2%
 

of 
th

e 
tot

al 

co
st
 

18 
re
qu
ir
ed
 

to 
08
 
de

po
si

te
d 

bu
t 

th
e 

ful
l 

am
ou
nt
 

ha
s 

be
en
 

de
po
si
te
d 

on
 

th
e 

re
qu
es
t 

of 
th
e 

Ra
il
wa
ys
 
ma
de
 

by
 

th
em
 

vi
de

 
th
ei
r 

let
ier

 d
at
ed
 

26
 
08

 
20
13
 

in 
wh
ic
h 

th
ey
 

ha
d 

de
ma
nd
ed
 
am

ou
nt

in
g 

to 
Rs
 

31
 

04
 
cr
or
e 

an
d 

no
t 

me
nt
io
n 

th
at
 
th
e 

am
ou
nt
 

1s 
to 

be
 
de
po
si
te
d 

on
ly
 
@ 

2%
 

on
 
ac
co
un
t 

of
 s

ur
ve
y 

an
d 

pl
an
ni
ng
 
ch
ar
ge
s 

Du
e 

to 
th

is
 

le
tt
er
 
th
e 

ful
l 

am
ou
nt
 

wa
s 

de
po
si
te
d 

it 
wa

s 
no

t 
fe
as
ib
le
 

to 
ar
ra
ng
e 

fu
nd
s 

du
nn
g 

th
e 

ex
ec

ut
io

n 
of

 
pr
oj
ec
t 

॥ 
su
bs
eq
ue
nt
 

yo
ar
s 

it 
1$ 

fu
rt
he
r 

su
bm

it
te

d 
th
at
 

th
e 

te
nd

er
 

we
re
 

re
ce
ve
d 

by
 
Ra
lw
ay
 

De
pa
rt
me
nt
 

bu
t 

ke
pt
 

pe
nd

in
g 

for
 

wa
nt
 

of
 

ap
pr
ov
al
 

of
 

la
nd
 

le
as
e 

de
ed
 

fr
om
 
RA
IL
WA
Y 

B
O
A
R
D
 

Th
is

 
pe
nd
en
cy
 

of 
th
e 

te
nd
er
 

15 
th
e 

ma
jo
r 

ca
us
e 

on
 

ac
co
un
t 

of
 

wh
ic
h 

th
e 

mo
ne
y 

15 
vi
si
bl
y 

lo
ok
in
g 

de
po

si
te

d 
In 

ad
va
nc
e 

to 
Ra
il
wa
ys
 
wh
er
e 

85
 

th
e 

am
ou
nt
 

fo
r 

8 
de
po
si
t 

wo
rk
 

15 
re
qu
ir
ed
 

to 
be
 

de
po
si
te
d 

wi
th
 

Re
il
wa
ys
 

Au
th
on
bi
es
 

in 
ad
va
nc
e 

wi
th
ou
t 

wh
ic
h 

al
so
 

th
ey
 

wo
ul
d 

no
t 

ha
ve
 
ta
ke
n 

up
 
th

e 
wo
rk
 

Th
e 

ca
se

 
ha
s 

be
en
 

ex
am
in
ed
 

1 
de
ta
l 

an
d 

of
fi

ce
rs

 
ag

re
e 

ma
tt
er
 

sh
ou
ld
 

be
 

ta
ke
n 

wi
th
 

Pn
nc
ip
al
 

Ac
co
un
ta
nt
 

Ge
ne
ra
l 

Ha
ry
an
a 

th
at
 

th
is

 
wa

s 
a 

de
po

si
to

ry
 

wo
rk
 

an
d 

wi
ho

ut
 

th
e 

de
po
st
ii
on
 

of 
th
e 

am
ou
nt
 

in 
50

01
 

73



Th
e 

wo
rk
 

of 
re
si
de
nc
es
 

Is 
॥। 

pr
og

re
ss

 
Th
e 

ag
en
cy
 

ha
s 

re
qu

es
te

d 
fo
r 

fu
rt
he
r 

fi
me
 

ex
te

ns
io

n 
up
to
 

30
 
09

20
19

 
 T
he
 

pu
rp
os
ed
 

wil
l 

be
 
co

mp
le

te
d 

up
 

to 
30
 
09
 
20
19
 

Iti
s 

th
er

ef
or

e 
re
qu
es
te
d 

th
at
 
th
e 

pa
ra
 

ma
y 

pl
ea
se
 

be
 
se
tt
le
d 

ca
se
s 

re
su
lt
s 

1n 
un

ne
ce

ss
ar

y 
de
la
y 

in 
th

e 
ex

ec
ut

io
n 

of 
th
e 

wo
rk
 

Fr
el
d 

of
fi
ce
 
to

ok
 

in
to
 
co
ns
id
er
at
io
n 

th
e 

le
tt

er
 

of 

th
e 

ra
lw
ay
 

58
0 

W/
O/

RU
B-

BG
2/

W-
4d

at
ed

 
26
08
 
20
13
 

wh
er
ei
n 

it 
wa
s 

re
qu

es
te

d 
to 

se
nd
 

th
e 

de
ma
nd
 

dr
ai

t 
at 

th
e 

ea
rl
ie
st
 

an
d 

85
 

8 
re
su
lt
 

th
e 

am
ou
nt
 

of 
Rs
 

30
 

51
 

cr
or

es
 

{R
s 

31
04
 

cr
or
es
 

- 
Rs
 

52
 
90

 
18
05
) 

wa
s 

de
po

si
te

d 
wi
th
 

th
e 

ra
ii

wa
y 

Ho
we
ve
r 

no
 
wh
er
e 

| 
th

e 
ab
ov
e 

me
nt

io
ne

d 

le
tt
er
 

1t 
wa
s 

wn
it
en
 

th
at
 
on
ly
 

tw
o 

pe
rc
en
t 

of
 

th
e 

am
ou

nt
 

wa
s 

de
ma
nd
ed
 

Mo
re
ov
er
 

th
e 

am
ou
nt
 

re
ma

ns
 

in 
th

e 

bo
ok
s 

of 
Ce

nt
ra

l 
Go
ve
rn
me
nt
 

an
d 

St
at
e 

Go
ve
mm
en
t 

an
d 

as
 
su

ch
 

th
er
e 

15 
no

 
fi
na
nc
ia
l 

im
ph
ca
ti
on
 

m 
th
is
 

ma
tt
er
 

Th
er
ef
or
e 

th
e 

pa
ra

 
ma

y 
be
 
dr
op
pe
d 

1 
1s 

al
so
 

it
im

at
ed

 
th
at
 

th
e 

RU
B 

ha
s 

be
en
 

co
mp

le
te

d 
on

 
30
 
09
 
20
21
 

as
 
re

po
rt

ed
 

by
 

th
e 

Ra
rl
wa
y 

Au
th
on
ty
 

At
 

pr
es
en
t 

th
e 

RU
B 

Is 
op
er
at
io
na
l 

आए
ं 

op
en
ed
 

fo
r 

pu
bl
ic
 
us

e 
Th
er
ef
or
e 

it 
1s 

re
qu

es
te

d 
th
at
 

th
e 

pa
ra
 
ma

y 
ki
nd
ly
 

be
 
dr
op
pe
d 

74



Sr
 

No
 

Ra
ep

or
tn

o 
/ 

Pa
ra
 

no
 

Bn
ef

 
of
 
pa

ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl

y 

38
 

Re
po

rt
 
80

0 

Pa
ra
 

25
 

Ye
ar
 

20
19

 
20

20
 

{R
oa

ds
) 

3
1
3
3
3
 

 T
im
e 

an
d 

co
st
 
ov
er
ru
n 

Tt
me
 

ov
er
 

ru
ns
 

ar
e 

lk
el

y 
to 

re
su
lt
 

in 
hi

gh
er

 
pr
oj
ec
t 

co
st
 

co
nt

ra
ct

ua
l 

cl
ai
ms
 

de
la
y 

पा 
th
e 

us
e 

of 
fa
ci
it
y 

an
d 

po
ss

ib
le

 
lo

ss
 
ए 

re
ve

nu
e 

Sc
ru
ti
ny
 

of 
re
co
rd
s 

of 
te
st
 
ch

ec
ke

d 
Di

vi
st

on
s 

re
ve

al
ed

 
th

at
 
tw

o 
wo
rk
s 

m 
tw

o 
di

vi
si

on
s 

we
re
 
de

la
ye

d 
in

or
di

na
te

ly
 

re
su

tt
in

g 
m 

co
st

 
ov
er
nn
 

an
d 

lo
ss
 

of
 
re

ve
nu

e 
du

e 
to 

no
n 

—t
mp
os
th
on
 

of
 

tol
l 

fe
es
 

th
e 

de
ta

il
s 

of
 
wh
ic
h 

ar
e 

gi
ve

n 

be
lo

w 

Mo
nt

h 
Re
ma
rk
s 

of
co
mp
le
ti
cn
 

(E
xp
en
di
tu
re
 

in
cu

rr
ed

) 

Ma
rc
h 

20
17

 
| 

68
 

Th
e 

(R
s1
37
5 

mo
nt

hs
 

qu
an

tt
es

 
of

 

cr
or

e)
 

sc
an
fi
ca
ti
on
 

of 
bi
tu
mi
no
us
 

la
ye
r 

an
d 

pr
ov

id
in

g 
bi
tu
mm
no
us
 

ma
ca
da
m 

we
re

 
re

du
ce

d 

by
 
th
e 

Ch
re
f 

En
gm

ee
r 

wi
th
ou
t 

an
y 

Ju
st

fi
ca

ti
on

 
wh

il
e 

ap
pr
ov
in
g 

De
ta

il
ed

 

No
ti

ce
 

Ir
vi

bi
ng

 
Te

nd
er

 
(D
NI
T)
 

of 
th

e 

wo
rk

 
Du
nn
g 

th
e 

ex
ec

ut
ic

n 

Ti
me
 

ov
er
un
 

Da
te

 
of

 
st

ar
ti

sc
he

du
le

 
da

te
 

of
 

co
mp

le
ti

on
 

Na
me
 

of
 

pr
oj
ec
t 

Da
ce
mb
er
 

20
09
/J
ut
y 

20
11

 
Wi

de
ni

ng
 

an
d 

st
re

ng
th

en
in

g 
of
 

Sw
an

i-
 

Si
ng

ha
m 

Ro
ad

 

{S
H 

19
)k
m 

59
 
36

 
to 

87
 

36
 

(2
6 

80
 

km
) 

mn 
Bh

iw
an

iD
is

tt
. 

Th
e 

Co
mn

ut
te

e 
ha
s 

re
co

mm
en

de
d 

th
at

 
re

sp
an

si
bi

li
ty

 
be
 

fi
xe

d 
of

 
th
e 

Ex
ec

ut
ve

 
En
gi
ne
er
 

ca
nc

em
ed

 
for

 c
au

si
ng

 
05
5 

to 
th

e 
St

at
e 

ex
ch

eq
ue

r 
an

d 

ac
tt
on
 

ta
ke
n 

re
po
rt
 

be
 

su
bm

it
te

d 
fo 

th
e 

Co
mm

it
te

e 
at 

th
e 

ea
rl
ie
st
 
po
ss
tb
le
 

Me
et

in
g 

of
 
th

e 
Co

mm
it

te
e 

on
 

PA
C 

he
ld
 

on
 

16
 0

6 
20
21
af
te
r 

go
in

g 
th

ro
ug

h 
th

e 
re
pl
y 

th
e 

Co
mm
it
te
s 

de
ct

de
d 

to 
ke
ep
 

th
is

 
pa

ra
 

pe
nd
in
g 

fo
r 

or
al

 

ex
am
in
at
on
 

of
 

th
e 

de
pa
rt
me
nt
al
 
re

pr
es

en
ta

tv
es

 
in 

on
e 

of
 

15.
 

su
bs
eq
ue
nt
 

me
et
in
gs
 

In 
th

e 
me
et
ng
 

of
 

th
e 

co
mm

it
te

e 
he
ld
 

on
 

30
06
 

20
21

 
1t 
wa

s 
de
si
re
d 

to 
ke
ep
 

th
is

 
pa

ra
 
pe
nd
in
g 

Ne
me
 

of
 
wo

rk
 

Ka
ma
l 

Ra
mb

a 
In

dn
 

La
dw
a 

ro
ad

 

SE
 

Am
ba
la
 

ha
s 

mt
ma
te
d 

पा
ए 

hi
s 

me
mo
 

No
 

1 
da
te
d 

12
 
09
 
20

22
 

th
at
 

In 
re
pl
y 

of
 
pa
ra
 

it 
15 

su
bm

it
te

d 
th
at
 

85
 

एल
 
go

ve
mm

en
t 

In
st
ru
ch
on
s 

as
 

we
ll
 

as
 

th
e 

ge
ne

ra
l 

pr
ac

ti
ce

 
in 

th
e 

De
pa
ri
me
nt
 

th
e 

sc
he
du
le
 

tm
e 

of
 

co
mp
le
tm
g 

th
e 

wo
rk

s 
as
 

pe
r 

am
ou

nt
 

of
 
BI

D 
is 

be
in

g 

fi
xe

d 
as

 
un

de
r 

DN
IT

 
Am
ou
nt
 

Ti
me
 

Sc
he
du
le
 

1C
ro
re
to
 
25
 

Cr
or
es
 

12
 
Mo

nt
hs

 

2 
5 

Cr
or
es
 

to 
15

 
Mo
nt
hs
 

50
0 

Cr
or

es
 

50
0 

Cr
or

es
 

to
 

18
 
Mo
nt
hs
 

10
 
00
 
Cr
or
es
 

10
00
 

Cr
or

es
 

to 
20
 
00
 

Cr
or
es
 

21
 
Ma
nt
hs
 

Mo
re
 

th
an

 
20
 

24
 
Mo

nt
hs

 

Cr
or
es
 

As
 

th
e 

co
st
 

of 
th
e 

wo
rk

 
85

 
pe
r 

ap
pr
ov
ed
 

BI
D 

am
ou
nt
 

wa
s 

Rs
 

26
67
 

Cr
or
es
 

he
nc
e 

th
e 

tm
e 

hm
tt

 
fo

r 
co
mp
le
ti
ng
 

th
is

 

75



Sr
 

No
 

Re
po

rt
no

/ 

Pa
ra
 

no
 

Br
ie
f 

of
 
pa

ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl
y 

of
 w

or
k 

t 
wa
s 

ob
se
rv
ed
 

th
at

 

th
e 

re
du
ce
d 

qu
an
ti
ti
es
 

we
re
 
re
qu
ir
ed
 

to 
be
 

ex
ec
ut
ed
 

at 

si
te
 

A 
de
ta
il
ed
 

es
ti
ma
te
 
on
 

al
lo
tt
ed
 

ra
te

 

in
cl
ud
in
g 

th
e 

re
du
ce
d 

qu
an
tt
ie
s 

wa
s 

su
bm
it
te
d 

to
 

th
e 

Ch
ie
f 

En
gi

ne
er

 
by

 
th

a 
Di
vi
si
on
 

in 

Ma
y 

20
12
 

Bu
t 

th
e 

sa
me
 

wa
s 

no
t 

ap
pr
ov
ed
 

by
 

th
e 

Ch
ie
f 

En
gi
ne
er
 

in 
th

e 
me
an
ti
me
 

th
e 

co
nt
ra
ct
or
 

lef
t 

th
e 

wo
rk
 

In 
Se
pt
em
be
r 

20
12
 
du
e 

to 
In
de
ci
si
on
 

ab
ou
t 

th
e 

qu
an
fi
re
s 

of
 

wo
rk
 

Th
er
ea
ft
er
 

th
e 

DN
IT
 

fo
r 

wo
rk

 
wa
s 

re
qu
ir
ed
 

24
 

Mo
nt

hs
 

bu
t 

In 

ca
se
 

th
e 

ti
me
 

li
mi

t 
ex

ce
ed

s 
to 

12
 
mo
nt
hs
 

th
an
 

85
 
pe
r 
co

nd
io

n 
of

 s
ta
nd
ar
d 

bi
dd
in
g 

do
cu
me
nt
 

th
e 

De
pa

rt
me

nt
 

15 
bo

un
d 

to
 

pa
y 

जा
ए 

es
ca
la
ti
on
 

85
 

pe
r 

cl
au

se
 

47
 

to 
of
fs
et
 

th
e 

mp
ac

t 
of

 
ns

in
g 

pn
ce
s 

on
 

th
e 

co
nl
ra
ct

or
 

 T
hi
s 

wa
s 

a 
wo
rk
 

be
in
g 

un
de

rt
ak

an
 

un
de
r 

CR
F 

Sc
he

me
 

un
de
r 

wh
ic
h 

th
e 

pn
ce
 

es
ca
la
ti
on
 

15 
re
qu
ir
ed
 

to 
be

 
al

lo
we

d 
as

 
10
0/
 

wh
ic
h 

int
er 

al
a 

pr
ov
id
es
 

th
at

 
th
e 

pr
ic
e 

es
ca
la
ti
on
 

ha
s 

to 

be
 
pr
ov
id
ed
 

पा
 
ev
er
y 

tt
em

 
of

 w
or
k 

wh
ic
h 

wa
s 

In
vo
lv
ed
 

प्र 
co
mp
le
ti
ng
 

th
e 

wo
rk
 

16
 

La
bo
ur
 

25
/ 

Ce
me

nt
 

5/
 

St
ee
l 

5h
 

Bi
tu
me
n 

10
/ 

PO
L 

5/
 

Pl
an
t 

& 
Ma

ch
in

er
y 

5/
 

Ot
he

r 
Ma

te
na

l 
45

/ 

To
ta
l 

10
04
 

In 
vi

ew
 

of 
thi

s 
(f 

th
e 

De
pa
rt
me
nt
 

fi
xe

d 
th

e 
tm

e 
li

mi
t 

of
 
co

mp
le

ti
on

 
of
 

th
is

 
wo
rk
 

fo
r 

24
 
mo

nt
hs

 
th

an
 

th
e 

De
pa

rt
me

nt
 
ha

d 

0 
sp
en
t 

to 
an

 
ex

tr
a 

am
ou

nt
 

to 
th
e 

tu
ne
 

of 
Rs

 
50

0 
Cr
or
es
 
(a
pp
ro
x 

) 
0 

me
re
 

en
 

ac
co

un
t 

of
 

pr
ce
 

es
ca
la
ti
on
 

cl
au
ss
 

85
 

th
er

a 
wa
s 

co
ns
id
er
ab
le
 

in
cr
ea
se
 

in 
th
e 

co
st
 

of 
th
e 

all
 

th
e 

it
em
s 

nv
ol
ve
d 

as 
de
ta
le
d 

ab
ov
e 

du
nn
g 

th
e 

al
lo
we
d 

co
ns

tr
uc

ho
n 

pe
ne
d 

of
 

th
is
 
wo
rk
 

He
nc

e 

by
 
re
st
nc
ti
ng
 

ti
me
 
i
t
 

of
 
12
 
Mo

nt
hs

 
th
e 

Go
ve
mm
en
t 

Ex
ch

eq
ue

r 
ha

ve
 

08
81
 

~ N M T W W I~ 

76 



डा
 

Re
po
rt
 
10
4 

Pa
ra
 
10
 

Br
ie

f 
of

 
pa

ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl

y 

ha
la
nc
e 

wo
rk
 

by
 
ad
di
ng
 

th
e 

re
du

ce
d 

qu
an

tt
ie

s 
of 

th
e 

on
gi
na
l 

DN
IT
 
wa
s 

ap
pr
ov
ed
 

by
 

th
e 

Ch
ie

f 
En
gi
ne
er
 
an
d 

th
e 

wo
rk
 
wa
s 

go
t 

ex
ec
ut
ed
 

du
nn
g 

20
15
 

17
 

far
 

Rs
 

6 
98
 
cr
or
e 

wh
ic

h 
co

ul
d 

ha
ve
 
be
en
 

ex
ac
ut
ed
 
at
a 

co
st
 

of
 

Rs
 

5 
40
 
cr
or
e 

fr
om
 

th
e 

on
gi

na
l 

co
nf
ra
ct
or
 

Th
is
 

re
su
lt
ed
 

m 
ex
tr
a 

ex
pe
nd
it
ur
e 

of
 
R
s
 

158
 

cr
or

e 
Th
us
 

th
e 

wo
rk
 
wa
s 

de
la
ye
d 

du
e 

to
 
re
du
ct
io
n 

of
 q

ua
nt
ti
es
 

wi
th

ou
t 

Ju
st

fi
ca

ti
on

 

co
up
le
d 

wi
th

 
no
n 

ap
pr
ov
al
 

of
 r

ev
is
ed
 

sa
ve
d 

fr
om
 

un
ne
ce
ss
ar
y 

bu
rd

en
 

on
 

ac
co

un
t 

of
 p

nc
e 

es
ca
la
ti
on
 

to
 
ci
rc
um
ve
nt
 

thi
s 

co
nd

if
on

 
an

d 
la
te
r 

on
 

ex
te

nd
 

th
e 

ti
me
 

Im
it
 

i 
re
qu
ir
ed
 

fo
r 

co
mp

la
to

n 
of

 

wo
rk
 

an
d 

re
su

lt
an

tl
y 

sa
ve
 

th
e 

Go
ve

mm
en

t 
ex
ch
eg
qu
er
 

था
 
ap

pr
ox

im
at

e 

am
ou
nt
 

of 
Rs
 

5 
00
 
Cr

or
e 

or 
mo
re
 

wh
ic

h 
15 

de
fi

ni
ta

ly
 

ma
re

 
th

an
 

th
e 

hy
pa
th
et
ic
al
 

lo
ss

 
po
in
te
d 

ou
t 

by
 
th
e 

Au
di

t 
Pa

rt
y 

As
 

pe
r 

no
fi
fi
ca
ti
on
 

re
ga
rd
in
g 

th
e 

st
ar
t 

of
 

tol
l 

po
mn
t 

on
 
Ka

ma
lR

am
ba

 

In
dn

 
La
dw
a 

ro
ad

 
fr
om
 

Km
 

20
50
0 

fo 
32
 
84
0 

wh
ic
h 

wa
s 

de
cl

ar
ed

 
a 

tol
l 

ro
ad
 

Is 
co

nc
em

ed
 

111
5 

cl
an

fi
ed

 
th
at
 

th
e 

pa
rt

 
of 

th
e 
r
o
a
d
 

fr
om
 

Km
 

27 
8
0
0
 to 

32 
84
0 

wa
s 

co
mp

le
te

d 
m 

all
 
re
sp
ec
ts
 

by
 

th
e 

eg
en

cy
 

by
 

th
e 

en
d 

of
 
Oc

to
be

r 
20
13
 

Th
us
 

PD
- 

1 
Ku

ru
ks

he
tr

a 
15 

no
t 

at
 

all
 
re

sp
on

si
bl

e 

fo
r 

th
e 

de
la

y 
in 

st
ar
ti
ng
 
th
e 

tol
l 

po
in
t 

50
 

fa
r 

as
 

th
e 

qu
es
ti
on
 

of
 
ti
me
 

ex
te

ns
io

n 
 r

ec
om

me
nd

at
io

n 
 d

un
ng

 

No
ve
mb

er
 

20
14
 

an
d 

Ju
ne

/J
ul

y 
20
15
 

5 
co
nc
em
ed
 

an
d 

as
 

po
nt
ed
 

ou
t 

by
 

th
e 

Au
di
t 

pa
rt
y 

in 
th
e 

pa
ra
 

1 
15 

su
bm

it
te

d 

th
at

 
as
 

pe
r 

gr
ou

nd
s 

me
nt
on
ed
 

पे 
th
e 

tw
o 

 r
ec

om
me

nd
at

on
s 

 a
lo

ng
wi

th
 

ad
di

ti
on

al
 

in
fo

rm
at

io
n 

gw
en

 
by
 
EE
 

PD
- 

1 
Ka

ma
l 

vi
de
 

hi
s 

of
fi
ce
 
Me
mo
 

No
 

24
01

 

da
te
d 

40
62

01
5 

an
d 

EE
 

PD
1 

Ku
ru
ks
he
tr
a 

vi
de
 

hi
s 

Me
mo
 

No
 

14
62

 

da
te
d 

80
62
01
5 

on
ly
 

on
e 

gr
ou

nd
 

15 

di
ff

er
en

t 
wh

ic
h 

wa
s 

re
co

mm
en

de
d 

at 
thi

s 
tm

e 
by
 

EE
 

PD
-1
 

Ka
ma
l 

wh
ic
h 

s 
gi
ve
n 

be
lo
w 

77



Sr
 

No
 

R
e
p
o
r
t
n
o
 4 

Pa
ra
 

no
 

Br
ie
f 

of
 
pa
ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Rep
ly 

es
hm

at
e 

on
 

al
lo

tt
ed

 
ra
te
s 

by
 

th
e 

Ch
ie

f 

En
gi
ne
er
 

Th
e 

SE
 

Bh
rw

an
i 

Ac
ce
pt
ed
 

(A
ug
us
t 

20
17

) 
the

 
au
dt
 
fi

nd
in

gs
 

Ho
we

ve
r 

th
e 

Ch
ie
f 

En
gi

ne
er

 
010

. 

no
t 

ex
pl
am
 

th
e 

re
as

on
s 

for
 

re
du
ct
on
 

n 
 q

ua
nt

be
s 

in 
 o

ng
ma

l 
DN

IT
 

Th
us
 

th
er
e 

we
re

 
su

bs
ta

nt
ia

l 
de
la
ys
 

in 
ex
ec
ut
io
n 

of 
wo
rk
s 

re
su
lt
in
g 

In 
ex
tr
a 

ex
pe

nd
it

ur
e 

of 

Rs
 

1 
58
 
cr

or
e 

an
d 

lo
ss
 

of
 r

ev
en

ue
 

of
 
Rs

 
3 

94
 
cr
or
e 

du
e 

५ 
de
la
ye
d 

le
vy
 

of
 t

oll
 f

es
 

Th
e 

de
pa
rt
me
nt
 

[n 
Its

 
wn
it
en
 

re
pl
y 

st
at
ed
 

as
 
un
de
r 

Wh
il
e 

th
e 

PA
C 

pa
ra
 
wa
s 

th
e 

dr
af
t 

PA
C 

pa
ra
 

Th
e 

re
pl
y 

at 
An
ne
xu
re
 

A 
wa
s 

su
bm
it
te
d 

to 

AG
 

Ha
ry
an
a 

Th
is

 
re
pl
y 

15 
up
da
te
d 

as 
be
lo
w 

wh
il
e 

gv
in
g 

th
e 

re
pl
y 

to 
ti
s 

pa
rt
 

313
 3

 J
of

 

PA
Cp
ar
a3
13
 

It 
15 

no
t 

co
rr
ec
t 

to
 
po
in
t 

ou
t 

th
at
 
qu
an
ti
ie
s 

of
 s

ca
nf
ic
at
on
 

of 
bi
tu
mi
no
us
 

la
ye
r 

an
d 

pr
ov
id
in
g 

Bi
tu
rn
in
ou
s 

ma
ca
da
m 

we
re
 
re
du
ce
d 

by
 

th
e 

Ch
ie
f 

En
gm
ee
r 

wi
th
ou
t 

an
y 

ju
st
fi
ca
ti
on
 

wh
il
e 

ap
pr
ov
in
g 

DN
IT
 

of
 

th
e 

wo
rk

 
 In 

fa
ct
 
th

e 
DN
IT
 
wa
s 

ap
pr
ov
ed
 

wi
th

 
th

e 
qu
an
tb
es
 

re
ce
ve
d 

fr
om
 

th
e 

fi
el
d 

of
fi
ce
 

It 
ca
me
 

to 
no
ti
ce
 
du
nn
g 

ex
ec
ut
io
n 

of
 t

he
 
wa
rk
 

th
at

 
th
e 

qu
an
ti
ti
es
 

पा 
th
e 

DN
IT
 

ar
e 

an
 

le
ss

er
 

si
de
 

wi
th

 
re
sp
ec
t 

to 
th
e 

re
qu
ir
em
en
t 

at
 

si
te

 
है 

de
ta
il
ed
 

es
ti
ma
te
 

on
 

al
lo
tt
ed
 

ra
te

s 
me

lu
di

ng
 

th
e 

re
du
ce
d 

qu
an
tb
ie
s 

wa
s 

su
bm
it
te
d 

to
 
th
e 

He
ad
 

of
fi
ce
 
by
 

th
e 

fl
el

d 

of
fi
ce
 

in 
Ma
y 

20
12
 

bu
t 

th
e 

sa
ma
 

co
ul
d 

no
t 

be
 
ap
pr
av
ed
 

by
 
th

e 
co
mp
et
en
t 

au
th
on
ty
 

as
 
th
e 

1 
Sh
or
ta
ge
 

of
 
ea

rt
h 

wi
th
 

6/
 

CB
R 

va
lt

ue
 

85
 
we
ll
 

85
 
Na
ti
on
al
 
Gr
ee
n 

Tn
bu

na
! 

ha
s 

co
mp
le
te
ly
 
ba

nn
ed

 
di
gg
in
g 

ए 
ea
rt
h 

fo
r 

ma
ki

ng
 

of
 
bn
ck
 

an
d 

la
yi

ng
 

on
 
ro

ad
s 

it 
co
mp
le
te
ly
 

ha
it
ed
 

th
e 

ex
ec
ut
io
n 

of
 

wo
rk

 
at

 s
it

e 

An
d 

th
e 

re
ma

in
in

g 
re

as
on

s 

wh
ic
h 

we
re
 
re
co
mm
en
de
d 

by
 

bo
th

 
th
e 

En
gi
ne
er
’s
 

ar
e 

gi
ve

n 
85

 
be

lo
w’

 

1 
Sh
or
ag
e 

of
 
ma
te
na
l 

1e
 
W
B
M
 

& 

St
on
e 

Ch
ip
pi
ng
 

du
s 

to 
ba

n 
of

 

mi
ni
ng
 

2 
He
av
y 

ru
sh
 

of
 t

ra
ff
ic
 

3 
Ds
la
y 

n 
pa
ym
en
t 

du
e 

to 
th
e 

co
nt

ra
ct

ua
l 

ag
en
cy
 

It 
wa

s 
cl
ea
rl
y 

me
nt

on
ed

 
by
 

EE
 

PD
-1
 

Ku
ru

ks
he

fr
a 

wi
de

 
his

 
of
fi
ce
 
me
mo
 

No
 

14
62
 

da
te
d 

8 
06
 
20
15
 
ad
dr
es
se
d 

fo 
th
e 

Em
pl
oy
er
 

cu
m-
 

 S
up

en
nt

en
di

ng
 

En
gi
nc
er
 

Am
ba

la
 

Ci
rc
le
 

P
W
D
 

(B
&R

) 

Am
ba
ta
Ca
nt
t 

th
at

 

Co
mp

en
sa

to
n 

 e
ve
nt
 

 r
el

at
es

 
 to

 

Ex
ec
ut
ve
 

En
gm
ee
r 

Pr
ov

in
ct

al
 

Dw
is
io
n 

No
1 

PW
D 

(B
&R
) 

Ka
ma
l 

wh
o 

ex
pl
an
ed
 

n 
de
ta
l 

Th
is
 

co
mp
en
sa
ti
on
 

ev
en
t 

wa
s 

ne
ve
r 

oc
cu
rr
ed
 

85
 

fa
r 

as
 

ju
ns

di
ct

io
n 

of
 t

hi
s 
Da
st
on
 

15 
co
nc
em
 

Al
 

th
e 

re
as
on
s 

85 
de
ta
le
d 

ab
ov
e 

wa
re
 

be
yo

nd
 

th
e 

co
nt
ro
l 

of
 

th
e 

ag
en
cy
 

an
d 

sm
ce

 
th
e 

wo
rk
 

ha
d 

al
re
ad
y 

be
en
 

co
mp

le
te

d 
by
 

th
e 

ag
en
cy
 

था. 
Ma
rc
h 

20
15
 

so
 

it 
wa
s 

th
ou
gh
t 

pr
ud

en
tt

y 
to 

sa
fe

 
gu

ar
d 

th
e 

Go
ve
mm
en
t 

fr
om
 

78



8r
 

No
 

Re
po

rt
no

/ 

Pa
ra
 

no
 

Br
ie
f 

of
 
pa
ra
 

PA
C 

Re
co
mm
en
da
tl
on
 

Re
pl
y 

es
tm
at
e 

pr
ep
ar
ed
 

wa
s 

in
co
mp
le
te
 

In 
th
e 

me
an
ti
me
 

th
e 

co
nt
ra
ct
or
 

lef
t 

th
e 

wo
rk
 

m 

Se
pt

em
be

r 
20
12
 

no
t 

be
ca

us
e 

of
 
nd

ac
is

io
n 

ab
ou
t 

th
e 

qu
an

tb
ie

s 
of 

wo
rk
 

ra
th
er
 

he
 
hi

ms
el

f 

lef
t 

th
e 

wo
rk

 
Th

e 
ba
nk
 
gu

ar
an

te
e 

am
ou

nt
in

g 
to 

Rs
 

57
 
99

 
|a
kh
s 

fo
r 

pe
rf
or
ma
nc
e 

se
cu
nt
y 

su
bm

it
te

d 
by

 
th
e 

ag
en
cy
 
ha

s 
be
en
 
en
ca
sh
ed
 

by
 
th

e 
De

pa
ri

me
nt

 

Th
e 

co
nf

ra
ct

or
 
ha
d 

al
re
ad
y 

re
qu

es
te

d 
Di

sp
ut

e 
Re
v 

aw
 

Ex
pe
rt
 
(D
RE
) 

to 
gv

e 
its

 
de

ci
si

on
s 

on
 

th
e 

di
sp

ut
es

 
ra
is
ed
 

by
 
hm
 

 S
h 

KB
 

La
lS

in
ga

l 
DR

E 
ga
ve
 
5 

de
ci
st
on
 

on
 
16

8 
20

11
 

Th
e 

De
pt

t 
ch

al
le

ng
ed

 
th
e 

or
de

rs
 

of
 
DR

E 
be
fo
re
 

th
e 

Ar
bi

tr
al

 
Tn
bu
na
l 

co
ns

is
ti

ng
 

of
 
थी
 
RK
 

Ag
ga
rw
a!
 

Pr
es

ki
in

g 
As

br
ir

at
or

 
wi
th
 S

hn
 

R 
R 

Sh
ec
ra
n 

an
d 

Sh
n 

O 
P 

Go
el
 

as
 
Ar

bi
tr

at
or

s 

Th
e 

Ar
bt

tr
al

 
Tn
bu
na
l 

ha
d 

gi
ve

n 
st
at
us
 

qu
o 

m 
re

sp
ec

t 
of

 
pe
na
l 

ac
ti
on
 

if 
an
y 

ag
am
st
 

th
e 

co
nt
ra
ct
or
 

be
 
ma

nt
ai

ne
d 

bl 
th

e 
di

sp
os

al
 

of 
ap

pl
ic

at
io

n 
on
 

31 
12
01
3 

आए
ं 

wi
de
 

its
 
or

de
r 

da
te
d 

13
 

8 
20
14
 

AT
 

he
ld

 
th

at
 
ac

ti
on

 
of 

th
e 

re
sp
on
de
nt
 

in 
ge
tt
in
g 

th
e 

pe
rf

or
ma

nc
e 

ba
nk

 

gu
ar
an
te
s 

en
ca
sh
ed
 

wa
s 

no
t 

pr
op

er
 

an
d 

Ju
st

fi
sd

 
an
d 

ne
ed
 

9 
be
 

se
t 

ng
ht

 
to 

its
 
on

gm
na

l 

po
st

ti
on

 

Th
e 

De
pa
rt
me
nt
 

ha
d 

fi
le
d 

शा
 
ap

pl
ic

at
io

n 
be

fo
re

 
th

e 
AT

 
on
 

16
 

11
 
20
14
 

(0 
va
ca
le
 

th
e 

st
at
us
 

qu
o 

bu
t 

th
e 

AT
 

re
je

ct
ed

 
th

e 
ap

pe
al

 
wi

de
 

or
de

r 
da
te
d 

12
22

01
5 

Th
e 

De
pa

rm
en

t 

ch
al

le
ng

ed
 
th
es
e 

or
de
rs
 
be
fo
re
 

Di
st
t 

Co
ur
t 

Ch
an
di
ga
rh
 

 T
he

 
Dis

tt 
Co
ur
t 

Ch
an

di
ga

rh
 

vi
de
 

its
 
or

de
r 

da
te
d 

26
 

3 
20
15
 

se
t 

as
id
e 

th
e 

or
de

rs
 

da
te
d 

31 
1 
20
13
 

14
8 

20
14
 

an
d 

12
 2

 2
01
5 

of 
th
e 

AT
 

Th
er

ea
ft

er
 

af
te
r 

ap
pr
ov
al
 

of
 
th

e 
Go
vt
. 

th
e 

co
nt
ra
ct
 
wa
s 

te
rm
in
at
ed
 

an
d 

an
 
ap

ph
ca

to
n 

in 

Di
st

t 
Co

ur
t 

Ch
an

di
ga

rh
 
wa

s 
fi

le
d 

fo
r 

te
rm
in
at
io
n 

of
 
th
e 

ma
nd

at
e 

of
 t

he
 
Ar

bi
tr

al
 
Tn
bu
na
l 

cn
 

th
e 

gr
ou
nd
s 

of 
co
ur
t 

or
de
rs
 
da

te
d 

26
 

3 
20
15
 

Th
e 

de
ta
ll
s 

of
 
th

e 
qu

an
ti

ie
s 

ex
ec
ut
ed
 

by
 

th
e 

ag
en
cy
 

pr
or
 

to 
ab
an
de
ni
ng
 

of 
wo
rk
 

we
re

 
me

as
ur

ed
 

by
 

th
e 

fie
ld 

of
fi

ce
 

Th
er

ea
ft

er
 

th
e 

DN
IT
 

for
 b

al
an

ce
 
wo
rk
 
al
on
g 

wi
th

 
qu

an
ti

be
s 

re
qu
ir
ed
 

as
 
pe
r 

sit
e 

co
nd

it
to

n 
wa

s 
ap
pr
ov
ed
 

by
 

th
e 

co
mp

et
en

t 
au
th
on
ty
 
br
ng
in
g 

cu
t 

alf
 
fa

ct
s 

an
d 

hi
st
or
y 

of
 
th

e 
ca
sa
 

to 
th

e 
Go
vt
 

an
d 

th
e 

wo
rk
 
wa

s 
go
t 

ex
ec

ut
ed

 
du

nn
g 

20
15
 

17
 

fo
r 

Rs
 

6 
98
 
Ur
or
e 

in
vo

lv
in

g 
as
 

ex
ir
a 

ex
pe

nd
it

ur
e 

of
 

Rs
 
15

8 
Cr

or
e 

Ho
we
ve
r 

as
 
pe

r 
co
nd
 

tio
ns 

of 
co
nt
ra
ct
 
20

% 
of 

un
fi
ni
sh
ed
 
wo

rk
 
(a
ba
nd
on
ed
 

wo
rk
) 

wa
s 

re
co

ve
ra

bl
e 

fr
om

 
th

e 
co

nt
ra

ct
or

 
af
te
r 

te
rm
na
ti
on
 

ए 
th

e 
co
nf
ra
ct
 

 Af
ter

 

te
rm

in
at

io
n 

of 
co

nt
ra

ct
 

cl
ai
m 

on
 

ac
co

un
t 

of
 
un
fi
ni
sh
ed
 

it
em

s 
wa
s 

pr
es

en
te

d 
as
 

co
un
te
r 

cl
am

 
du

nn
g 

ar
bi

tr
ab

io
n 

pr
oc
ee
di
ng
s 

in 
th

e 
me

an
tm

e 
th

e 
co
nt
ra
ct
or
 

fi
le
d 

पा 
C
W
P
 

NO
 

10
80
1 

of
 
20
15
 

In 
Ho
nb
le
 

Pu
nj
ab
 

an
d 

Ha
ry

an
a 

Hi
gh
 
Co
ur
t 

wi
th
 

th
e 
pr

ay
er

 10
 
co
nc
lu
de
 

th
e 

pr
oc

ee
di

ng
s 

of
 t

he
 
Ar

bi
tr

at
io

n 
ca

se
 

85
 

ea
rl

y 
as
 
po
ss
ib
le
 

by
 
fr

am
in

g 
an

y 
sp
ec
tf
ie
d 

tm
e 

Th
e 

Pu
nj
ab
 

an
d 

Ha
ry

an
a 

Hi
gh
 

Co
ur

t 
vi
de
 

its
 
or

de
r 

da
te

d 
17
 

8 
20

16
 
di
sp
os
ed
 

of
 
th

e 
wn
it
 
pe

ti
to

n 
wi

th
 

th
e 

di
re

ct
io

n 
to 

th
e 

Tn
bu

na
l 

to 

de
ci
de
 

॥ 
as

 
ea
rl
y 

85
 
po
ss
ib
le
 

pr
ef
er
ab
ly
 

wi
th
in
 

8 
pe
no
d 

of 
six

 
mo
nt
hs
 

fr
om
 

th
e 

da
te
 

of 

un
ne
ce
ss
ar
y 

li
hg
at
on
 

th
e 

co
mp
et
en
t 

au
th
on
ty
 

de
ci
de
d 

to 
al
lo
w 

th
e 

tm
e 

ex
te
ns
to
n 

up
to

 
31
03
20
15
 

wi
de
 

He
ad

 

of
ic

e 
le

tt
er

 
No

 
12
4-
NH
 
20
09
/3
14
9 

da
te
d 

24
 
08
.2
01
5 

(C
op
y 

en
cl
os
ed
) 

Th
us
 

fr
om
 

th
e 

po
si
bo
n 

ex
pl
ai
ne
d 

ab
ov
e 

it 
be
co
me
s 

qu
rt

e 
cl
ea
r 

th
at
 

the
 
01
 

po
in
t 

ca
ul

d 
no
t 

be
 

ma
de
 

fu
nc
ho
na
l 

du
e 

to
 

de
la

y 
m 

co
mp
le
to
n 

of
 

ro
ad

 
po
rt
io
n 

wh
er
e 

re
-c
on
st
ru
ch
on
 

/ 
12
50
0 

wa
s 

to
 

co
mp
le
te
d 

un
de
r 

th
e 

co
nt
ro
l 

of 
Pr
ov
in
ci
al
 

Da
vi
si
on
 
N
o
 1

 
Ka
ma
l 

an
d 

as
 

su
ch

 
1t 

1s 
fo

r 
th
at
 

of
fi
ce
 

to
 
ex
pl
ai
n 

th
e 

re
as
on
s 

पा 
de
ta
l 

Ho
we
ve
r 

m 
vi

ew
 

of
 

th
is

 
of
fi
ce
 

by
 
ke
ap
mn
g 

th
e 

प्
रा
 
ti
me
 

li
ru

t 

of
 
co
mp
le
fi
on
 

of
 w

or
k 

as
 

12
 
mo
nt
hs
 

an
d 

ge
tt
in
g 

th
e 

wo
rk
 

co
mp
le
te
d 

by
 

al
lo
wi
ng
 

tm
e 

ex
te
ns
io
n 

th
e 

De
pa
rt
me
nt
 

ha
d 

sa
ve

d 
an
 

am
ou
nt
 

of
 
R
s
5
0
0
 

GC
ro
re
 

(a
pp
ro
x)
 

or
 

mo
re
 

on
 

ac
co
un
t 

of
 

es
ca
la
bo
n 

wh
ic
h 

wo
ul
d 

ha
ve
 

be
to
me
 

pa
ya
bl
e 

to 
th
e 

ag
en
cy
 

ha
d 

th
e 

on
gm
al
 

ti
me
 

mi
t 

we
s 

fi
xe
d 

fo
r 

mo
re
 

th
an

 
12
 

mo
nt
hs
 

m 
th
e 

fir
st 

in
st
an
ce
 

an
d 

th
us
 

th
e 

sa
vi
ng
 

15 
mo
re
 
th
an
 

the
 

lo
ss

 
of 

Rs
 
30

0 
Cr
or
e 

as
 
al
le
ge
d 

by
 
th
e 

pa
rt
y 

in 
th
e 

pa
ra
 

an
d 

he
nc
e 

th
e 

pa
ra
 
ma

y 
pl
ea
se
 

09
 

go
t 

se
tt
le
d 

SE
 

Ka
ma
l 

ha
s 

mb
ma
te
d 

wd
e 

hi
s 

me
mo
 

No
 
15
23
57
 
da
te
d 

09
 0

9 
20
22
 

th
at

 
th

e 
po

rt
io

n 
be

tw
ee

n 
KM

 
20
50
0 

to 

27
 

80
0 

wa
s 

go
t 

ex
ec
ut
ed
 

un
de
r 

th
e 

ju
ns

di
ct

io
n 

of
 
PD

-1
 

Ka
ma

l 
Th
e 

fi
na

l 
bi

l 

wa
s 

su
bm

it
te

d 
fo

r 
2 

gr
os
s 

am
ou

nt
in

g 
to 

Rs
 

11
09
90
 

la
cs
 

Th
e 

tot
al 

es
ti

ma
te

d 
am
ou
nt
 

of
 
th
e 

ar
ea
 

of
 
th
e 

pr
oj
ec
t 

fa
it
in
 

79



Sr
 

No
 

R
e
p
o
r
t
n
o
 / 

Pa
ra

 
no
 

Br
ie
f 

of
 
pa

ra
 

PA
C 

Re
co
mm
en
da
ti
on
 

Re
pl

y 

re
ce
ip
t 

of
 c

er
ti
fi
ed
 
co

py
 

of 
th

is
 
or
de
r 

Th
e 

Ar
br
ir
al
 

Tr
ib
un
al
 

co
ul

d 
no

t 
de
ci
de
 

th
e 

ma
tt
er
 

wi
th
in
 

si
x 

mo
nt

hs
 

Th
er

ef
or

e 
a 

le
ga
l 

no
ti
ce
 

fo
r 

te
rm

in
at

io
n 

ए 
th

e 
ma
nd
at
e 

of
 
th

e 
Ar
bi
tr
al
 
Tr
nb
un
al
 
wa
s 

fi
le

d 
by

 
th

e 
De
pa
rt
me
nt
 

on
 
23
92
01
7 

Th
e 

co
nt
ra
ct
or
 

fi
le
d 

8 
दा

ना
 
Mi

sc
el

la
ne

ou
s 

ap
pl

ic
at

io
n 

No
 
18
08
4 

of
 
20
17
 

पा 

th
e 

Ho
nb
ls
 

Pu
na
b 

an
d 

Ha
ry
an
a 

Hi
gh
 

Co
ur
t 

॥ 
CW
P 

No
 
10
80
1 

of 
20
15
 

for
 
se
ek
in
g 

ex
te
ns
to
n 

of
 f

im
e 

fo
r 

co
nc
lu
di
ng
 

th
e 

ar
bi
tr
al
 
pr

oc
ee

di
ng

s 
Th
e 

ap
pl

ic
at

on
 
wa
s 

al
lo
we
d 

an
d 

ti
me
 

up
to

 
31

 
12
 
20

17
 

fo
r 

co
nc
lu
di
ng
 

th
e 

Ar
bi
tr
al
 

pr
oc

ee
di

ng
s 

we
re

 
al
lo
we
d 

by
 
Ho
n 

06
 

Pu
nj
ab
 

an
d 

Ha
ry
an
a 

Hi
gh
 

Co
ur

t 
vi

de
 

15
 
or
de
r 

da
te
d 

15
 

12
 
20
17
 

Th
e 

Ar
br
ir
al
 
Tn
bu
na
l 

an
no
un
ce
d 

its
 
aw
ar
d 

on
 

31
 

12
 
20

17
 

पा 
co
ns
id
er
at
io
n 

of
 

all
 
cl
am
s 

of 

th
e 

co
nt
ra
ct
or
 

an
d 

co
un
te
r 

cl
am
 

of
 

th
e 

De
pt
t 

th
e 

AT
 

aw
ar
de
d 

था
 

am
ou

nt
 

of 

Rs
 
48
54
21
80
/ 

n 
fa

vo
ur

 
of

 
th

e 
co
nt
ra
ct
or
 
an
d 

fu
tu
re
 

in
te
re
st
 
@ 

15
/ 

fr
am

 
1 

1 
20
18
 

till
 
th
e 

pa
ym
en
t 

Fo
r 

th
e 

co
un

te
r 

cl
am
s 

th
e 

AT
 
aw

ar
de

d 
mil

 
am

ou
nt

 
in 

fa
vo

ur
 

of
 t

he
 
De

pt
t 

Th
e 

De
pa
rt
me
nt
 
ch
al
le
ng
ed
 

th
is
 
or

de
r 

da
te
d 

15
 

12
 
20
17
 

an
d 

wi
de
 
or
de
rs
 
da
te
d 

13
32

01
8 

th
e 

Ho
n 

bl
e 

Pu
nj

ab
 
an
d 

Ha
ry
an
a 

Hi
gh
 
Co
ur
t 

re
ca
ll
ed
 
5 

or
de

rs
 
da
te
d 

15
 
12

 
20
17
 

Th
e 

De
pa
rt
me
nt
 

ha
s 

85
0 

ch
al
le
ng
ed
 

th
e 

aw
ar
d 

da
fe

d 
31
12
 

20
17
 

of
 

th
e 

AT
 

m 
Di
st
nc
t 

Co
ur

t 
Ch
an
di
ga
rh
 

un
de

r 
se
ch
on
 

34
 

of 
Ar

bi
tr

ak
io

n 
an
d 

Co
nc

il
ta

ti
on

 
Ac
t 

Th
a 

De
pa
rt
me
nt
 

fl
le

d 
an
 

ap
pl
ic
at
io
n 

on
 

16
 

10
 
20
17
 

पा 
th
e 

Co
ur
t 

of
 
Di
st
nc
t 

an
d 

Se
ss
to
n 

Ju
dg
e 

Ch
an
di
ga
rh
 

un
de
r 

se
ch
on
 

14
 

& 
15
 

to 
ad
d 

th
e 

gr
ou
nd
 

of
 
fa

il
ur

e 
of

 
th
e 

Tr
bu

na
l 

to 

pa
ss
 

th
e 

aw
ar
d 

as 
pe

r 
di
re
ch
on
 

da
te
d 

17
 

8 
20
16
 

of 
Pu
nj
ab
 

an
d 

Ha
ry

an
a 

Hi
gh
 

Co
ur

t.
 

Th
e 

ap
pl

ic
at

io
n 

ha
s 

be
en
 

di
sp
os
ed
 

of 
by

 
th
e 

Co
ur
t 

on
 

21 
09

 
20
18
 

wi
th

 
th

e 
li
be
rt
y 

to 
pe

bt
io

ne
r 

de
pa
rt
me
nt
 

to 
ra
is
e 

th
e 

1s
su
e 

in 
th

e 
81
10
0 

un
de
r 

se
ct

io
n 

34
 

of
 A

rb
it

ra
ti

on
 

Ac
t 

wh
er
ei
n 

th
e 

Ar
br
ir
al
 
aw
ar
d 

da
te

d 
31 

12
 
20

17
 

ha
s 

be
en
 
ch

al
le

ng
ed

 
Th

e 
ca

se
 

15 
un

de
r 

pr
oc

es
s 

an
d 

ne
xt
 

da
te
 

of
 h

ea
nn
g 

15 
fi

xe
d 

on
 

15
 
05

 
20

19
 

As
 

su
ch

 
th

e 
ac
ti
on
 

ha
s 

be
en
 

ta
ke

n 
as
 

pe
r 

th
e 

co
nd
it
io
ns
 

of
 
th
e 

co
nt
ra
ct
 
wh

ic
h 

5 
as

 
pe
r 

St
an
da
rd
 

Br
dd

in
g 

Do
cu
me
nt
 

70
8 

de
ta
ll
ed
 

es
ti

ma
te

 
of 

thi
s 

wo
rk

 
ha
s 

be
en

 
Te

ch
ni

ca
ll

y 

Sa
nc
ti
on
ed
 

by
 

th
e 

co
mp

et
en

t 
au

th
on

ty
 

(a
ft
er
 
ex
ec
ut
on
 

of 
th

e 
wo
rk
) 

fo
r 

था
 
am
ou
nt
 

of
 

Rs
 

15
79
 

77 
la

kh
s 

85
 

pe
r 

cl
au

se
 

9 
51
 

of 
th
e 
PW
D 

Co
de

 
as

 
th

e 
cn
ti
ca
l 

pa
ra
me
te
rs
 

we
re
 

al
re
ad
y 

ap
pr
ov
ed
 

wh
il

e 
ap

pr
ov

in
g 

th
e 

DN
IT

 

Fr
om
 

ab
ov

e 
| 

15 
cl
ea
r 

th
at

 
th
er
e 

we
re
 

no
 

sp
ec

if
ic

 
re
as
on
s 

fo
r 

re
du

ct
io

n 
ही 

qu
an

ti
te

s 
of

 

bf
um

in
cu

s 
ma

ca
da

m 
 T
he
 
DN

IT
 
wa
s 

ap
pr
ov
ed
 

on
 

th
e 

ba
si
s 

of
 

th
e 

qu
an
th
es
 

re
ce
iv
ed
 

fr
om
 

fie
ld 

of
fi
ce
 

 Th
is 

fa
ct
 c

am
e 

(0
10
08
 

wh
il
e 

ax
ec
ut
on
 

of 
wa

rk
 

Ke
ep

in
g 

In 
vi
ew
 
th

e 
po

si
io

n 
ex
pl
ai
ne
d 

80
0४
6 

th
e 

pa
ra
 
ma

y 
pl
ea
se
 

be
 
dr

op
pe

d 

In 
thi

s 
co
nn
ec
ti
on
 

t 
Is 

su
bm

it
te

d 
th

at
 

th
e 

tm
e 

ex
te

ns
io

n 
ca

se
 

wa
s 

no
t 

re
je

ct
ed

 
by

 
th

e 

un
de
r 

th
e 

ju
ns

di
ct

io
n 

of
 
Ka
ma
l 

dv
is

io
n 

fr
om

 
km
 

20
50

0 
to

 
27
 
50

0 
wa

s 
Rs

 

13
47
 

22
 

la
cs
 

Th
e 

to
ta

l 
es

tm
at

ed
 

co
st
 

of
 

bo
th

 
th

e 
po
rt
io
ns
 
wa

s 
Rs

 
38
49
 

40
 

[8
05

 

As
 

re
ga
rd
s 

th
e 

de
la

y 
m 

co
mp

le
ta

n 

of
 
wo
rk
 

an
d 

re
su

lt
an

t 
10

55
 
an
si
ng
 
00

 
of

 

la
te

 
st
ar
t 

of
 

tol
l 

co
ll

ec
ti

on
 

15 
in

fo
rm

ed
 

th
at

 
th

e 
sc

he
du

le
d 

da
te

 
of 

co
mp

le
bo

n 
of 

th
is

 
wo
rk
 
wa

s 
06
 

12
 
20
13
 

Bu
td
ue
 

to 
th
e 

un
av

or
da

bl
e 

re
as

on
s 

ik
e 

ea
rt
y 

st
ar
t 

of
 

ra
in
y 

se
as
on
 

lo
ng

 
sp
el
l 

of
 
ra
in
y 

se
as
on
 

as
 

we
ll

 
as
 

du
e 

lo 
no
n-
av
al
ab
it
y 

of
 

co
ns

tr
uc

to
n 

ma
te

na
l 

du
e 

to
 

ba
n 

on
 

mi
mn
g 

du
rn
g 

th
os
e 

da
ys

 
th
e 

co
mp
et
en
t 

au
th
on
ty
 
ha

d 
gr

an
te

d 
ti
me
 
ex

te
ns

io
n 

fo
r 

co
mp
le
to
n 

of
 
th

is
 
wo
rk
 

up
to
 

31
 

03
 
20
15
 

on
 

th
e 

st
re

ng
th

 
ए 

so
li

d 
re

as
on

s 
fo

r 

su
bm
it
te
d 

by
 

th
is

 
of
fi
ce
 

an
d 

by
 

PD
-1
 

Ku
ru

ks
he

tr
a 

Th
e 

ag
en

cy
 
ha

d 
co

mp
le

te
d 

th
e 

wo
rk
 

on
 

th
e 

re
ac
h 

fr
om

 
km
 

20
 
50

0 
to 

27
 
80
0 

on
 
31
10
 
20

14
 

Bu
t 

ev
en

 
be
fo
re
 

th
e 

to
ta
l 

co
mp
le
ti
on
 

of 
th
e 

wo
rk
 

th
e 

in
tr

od
uc

to
n 

of
 

To
ll
 

bo
ot
h 

wa
s 

no
tf

ie
d 

vi
de

 
Go
vt
. 

no
tf

ic
at

on
 

da
te
d 

22
 
07
 
20
14
 

an
d 

th
e 

ac
tu

al
 
ol
 

co
ll
ec
ti
on
 

at
 
st

e 
al

so
 

st
oo
d 

st
ar

te
d 

we
f 

05
11

20
14

 
in 

co
mp

li
an

ce
 

of 
th
e 

or
de
rs
 

is
su

ed
 

by
 

H
S
R
D
C
 

Pa
nc

hk
ul

a 
wi

de
 

le
tt

er
 

da
te

d 

04
 

11
 
20

14
 

He
nc
e 

th
e 

lo
ss

 
wo
rk
ed
 

ou
t 

by
 

au
dt
 

s 
on

ly
 

hy
po

th
et

ca
l 

cn
e 

Ke
ep

mg
 

in 
wi
ew
 

fth
e 

ci
rc

um
st

an
ce

s 

pr
ev

al
in

g 
at 

th
at

 
tm

e 
So

 
th

e 
pa
ra
 

15 
re
qu
es
te
d 

to
 
be
 
dr

op
pe

d 

Na
me
 

of
 

wo
rk
 

Sm
wa

nl
 

Ro
ad
 

Si
ng
ha
nl
 

80



Sr
 

No
 

Re
po
rt
no
/ 

Pa
ra
 

no
 

Bn
ef
 
ए 

pa
ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl
y 

De
pf
t 

m 
Ja

nu
ar

y 
20

15
 

as
 
ha

s 
be
en
 

re
co
rd
ed
 

॥ 
th

e 
pa

ra
 

11
5 

br
ou

gh
t 

ou
t 

th
at

 
th
e 

wo
rk
 

wa
s 

ex
ec
ut
ed
 

by
 

th
e 

ag
en
cy
 
un
de
r 

th
e 

ju
ri

sd
ic

to
n 

of
 
tw
o 

Di
vi
si
on
s 

16.
 

Pr
ov
in
ci
al
 

Di
vi
si
on
 

No
l 

PW
D 

B&
R 

Ke
ma

l 
{2

05
00

 
to 

27
80
0)
 

an
d 

Pr
ov

in
ci

a!
 

Dw
is

io
n 

N
o
 [ 

Ku
ru

ks
he

tr
a 

(2
7 

80
0 

to 
41
 
00
00
 

fo
r 

an
 
ag

re
em

an
t 

am
ou

nt
 

of
 
Rs

 
26
 
67
 
cr

or
es

 
 As

 
th

e 
ro
ad
 
wa

s 
fa

ll
in

g 

un
de

r 
tw

o 
Di

st
ri

ct
s 

an
d 

th
e 

es
ti
ma
te
 
wa
s 

go
t 

pr
ep
ar
ed
 

by
 

EE
 

PD
 

| 
Ka
ma
l 

as
 

we
ll

 
as
 
EE
 

PD
-!

 
Ku

ru
ks

he
tr

a 
Ac

co
rd

in
gl

y 
th
er
e 

we
re
 

tw
o 

En
gi

ne
er

s 
fo
r 

th
e 

co
nt

ra
ct

 
un
de
r 

th
ei
r 

re
sp
ec
tv
e 

ju
ns
di
cb
on
 

Ini
tra

lly
 

du
rn
ng
 

Ja
nu

ar
y 

20
15
 

th
e 

tm
e 

ex
te

ns
io

n 
ca
se
 

wa
s 

su
bm

it
te

d 
by

 
SE
 

Am
ba
la
 

ta
lk

in
g 

in
to

 
co

ns
id

er
at

io
n 

th
e 

पा
ए?

 
ex

te
ns

io
n 

ca
se

 
su
bm
it
te
d 

by
 

EE
 
PD

- 
Ku

ru
ks

he
tr

a 
on

ly
 

an
d 

th
e 

re
as

cn
s 

fr
om
 

EE
 

PD
 

- 
Ka
ma
l 

we
re
 

no
t 

ak
en

 
int

o 
co

ns
id

er
at

on
 

 In 
fa
ct
 

th
e 

ca
se

 
ws

 
re

tu
me

d 
se
ek
in
g 

a 
co
ns
ol
da
te
d 

re
pe
rt
 

आए
ं 

re
co

mm
en

da
ti

on
 

fr
om
 
SE
 
Am
ba
la
 

by
 
in
co
rp
or
at
in
g 

th
e 
co
mm
en
ts
 

an
d 

re
co

mm
en

da
ti

on
s 

of
 

bo
th

 
th

e 
En

gi
ne

er
s 

fo
r 

th
e 

co
nt
ra
ct
 

॥ 
th
ei
r 

re
sp
ec
ti
ve
 

ju
ns
di
ct
on
 

 T
he

re
af

le
r 

th
e 

Co
mp

et
en

t 
au
th
on
ty
 

ha
s 

de
ci

de
d 

th
e 

ca
se
 

ba
se

d 
on
 

th
e 

me
nt
s 

as
 

pe
r 

th
e 

po
we

rs
 

de
le
ga
te
d 

In 
th
e 

pa
ra
 

an
 
am
ou
nt
 

of
 
Rs

 
394

 
Cr
 

15 
ta
ke
n 

by
 

th
e 

Au
dt

t 
85
 

le
ss
 

to 
St
al
e 

Ex
ch

eq
ue

r 

be
ca
us
e 

To
ll

 
co
ul
d 

no
t 

be
 

le
vi
ed
 
up

to
 
No

ve
mb

er
 

20
14
 

du
e 

to 
no

n 
co
mp
le
ti
on
 

of
 
th
e 

wo
rk
 

by
 

th
e 

ag
en
cy
 
wh

ic
h 

15 
no
t 

ju
st
if
ie
d 

आए
ं 

co
me
ct
 
ke
ep
in
g 

0 
vi

ew
 

th
e 

fa
ct

 
th

at
 
wh
il
e 

ge
ti

ng
 

th
e 

no
bf
ic
at
io
n 

pu
bl

is
he

d 
vi
de
 

no
tf

ic
at

io
n 

No
 
9/
10
6/
20
01
 
3B

&R
(W

) 
da
te
d 

22
5 

20
17
 

th
e 

Go
vt
 

wa
s 

aw
ar
e 

of
 
th
e 

fa
ct

 
re

ga
rd

in
g 

no
n 

co
mp

le
ti

on
 

of
 w

or
k 

an
d 

it 
wa
s 

me
nt

io
ne

d 
In 

th
e 

no
tf
ic
at
on
 

th
at

 
tol

l 
wil

l 
99
 
le
vi
ed
 

on
 

th
e 

me
ch
an
ic
al
 

ve
hi

cl
es

 
gi

ve
n 

in 
th

e 
no

bf
ic

ab
on

 
fr
om
 

th
e 

da
te

 
of 

co
mp
le
ti
on
 

of
 
im
pr
ov
em
en
t 

wo
rk

 
of

 t
he

 
10
80
 

 T
he

 
wo
rk
 
wa

s 
af

lo
tt

ed
 

by
 
th

e 
SE
 

Am
ba

la
 

to
 
Sh

 
Kn

sh
an

La
l 

Co
nt
ra
ct
or
 
vi
de
 
५5

 
No

 
25

95
 

da
te

d 
12
1 

20
12
 

wa
th

 
a 
tm

e 
mi

t 

of 
12
 
mo

nt
hs

 
fo
r 

co
mp
le
ti
on
 

of
 t

he
 
wo
rk
 

83
 

pe
r 

th
e 

ap
pr
ov
ed
 
DN
IT
 

It 
5 

fu
rt
he
r 

br
ou

gh
t 

ou
t 

th
at
 

as
 
pe
r 
Go

ve
mm

en
t 

in
st

ru
ct

io
ns

 
85
 

we
ll
 

as
 

th
e 

ge
ne

ra
l 

pr
ac

ti
ce

 
॥ 

th
e 

De
pa

rt
me

nt
 

th
e 

sc
he

du
le

 
tm

e 
of 

co
mp

le
ti

ng
 

th
e 

wo
rk
s 

85
 
pe

r 
DN
IT
 
am

ou
nt

 
s 

be
in
g 

fi
xe

d 
85
 
un

de
r 

DN
IT

 
{i

me
 
sc
he
du
le
 

1C
r 

to
25

Cr
 

25
Cr
 

५0
80
9 

80
9 

(0
10

0 

10
Cr

 
to
20
Cr
 

Mo
re
 

th
an

 
20

 
Cr

 

12
 
Mo
nt
hs
 

15
 
Mo
nt
hs
 

18
 
Mo
nt
hs
 

21 
Mo
nt
hs
 

24
 
No
nt
hs
 

EE
 

आप
 

॥ 
He
ad
 

Of
fi
ce
 

In 
th

is
 
co
nn
ec
to
n 

it 
15 

in
tm
at
ed
 

th
at

 

EE
In
g 

|| 
He
ad
 

of
fi
ce
 

wi
de
 

hi
s 

No
 

87
 

da
te

d 
16
03
20
22
 

th
at

 
as
 

pe
r 

PA
C 

ra
co
mm
en
da
to
n 

ne
w 

ca
se

 
fil

e 
op
en
ed
 

m 
g
 

॥ 
be

an
ng

 
N
o
3
7
A
C
H
B
 

21
 

Ex
pl

an
at

io
n 

of 
Sh

 
As
hc
k 

Ku
ma
r 

Me
ht

a 
EE

 
(R
et
d)
 

an
d 

Sh
 

00
8 

Ra
m 

Ga
rg
 

SD
E 

(R
et

d 
) 
we
re
 

ca
ll
ed
 

vi
de
 

th
is

 
of
fi
ce
 

me
rm

o 
No
 
13

81
34

/1
C-

1 
& 

13
81
35
1C
-I
l 

da
te

d 
12
 
08
 
20
21
 

re
sp

ec
tv

el
y 

Re
pl
ie
s 

of
 

Sh
 

As
ho
k 

Ku
ma

r 
Me

ht
a 

EE
 
(R
et
d)
 

da
te
d 
2
2
 09
 2

02
1 

an
d 

Sh
 

Gy
an
i 

Ra
m 

Ga
rg
 

da
te
d 

06
 
09
 
20
21
 
we
re
 

re
ce

wv
ed

 
Th

er
ef

or
e 

SE
 

Bh
rw
an
 

wa
s 

re
qu

es
te

d 
to 

su
bm
it
 

his
 
co

mm
en

ts
 

on
 

th
e 

re
pl
y 

of 
S/

Sh
 

As
ho
k 

Ku
ma
r 

Me
ht
a 

EE
 

(R
et

d)
 

an
d 

Sh
 

Gy
am
 

Ra
m 

Ga
rg
 

SD
E 

(R
ef
d)
 

vi
de
 

th
is

 
of
fi
ce
 

le
tt
er
 
da

te
d 

07
 

01
 
20
22
 

& 

21
 

02
 
20
22
 
re
sp
ec
hv
el
y 

SE
 

Bh
iw
am
ha
s 

it
ma

te
d 

wi
de

 
hi
s 

me
mo
 

No
 
75

03
3 

da
te
d 

11 
05

 
20
22
 

an
d 

No
 
14
12
84
 

da
te
d 

11 
07

 
20
22
 

th
at

 i
n 

thi
s 

re
ga
rd
 

1t 
15 

su
bm

it
te

d 
th

at
 

th
e 

wo
rk
 

of
 

wd
g 

An
d 

st
g 

Of
 
Sw
an
iS
in
gh
am
i 

10
80

 

(S
H 

18
) 

km
 

59
 

36
 

(0 
87

 
36
 
(e

xc
ep

t 
km

 
78
66
 

0 
79
06
 

& 
km
 

80
56
 

fo 
81
36
) 

wa
s 

al
lo
tt
ed
 

to 
Sh
 

वा
दा
 

Si
ng

h 

Co
nt
ra
ct
or
 
vi
de
 
Su
pe
nn
te
nd
in
g 

En
gi
ne
er
 

Bh
iw
am
 

Ci
rc
le
 

P
W
D
 

B&
R 

B
h
w
a
m
 

m
e
m
e
 

No
 
62
20
 

da
te
d 

18
 

12
 
20
09
 

fo
r 

a 

co
nt

ra
ct

 
pn

ce
 

of
 

Rs
 

11
 
53
 
68
00
0/
 

wi
de
 

ag
re

em
en

t 
N
o
 54 

of 
20
09
 

10
 

at 
th
e 

ra
te

 
16
10
 

/ 
be
lo
w 

HS
R 

Th
e 

ag
en
cy
 

ha
d 

to 
co

mp
le

te
 

th
is

 
wo
rk
 

wi
th
in
 

18
 

mo
nt

hs
 

Th
e 

ag
en
cy
 

ex
ec
ul
ed
 

th
e 

wo
rk
 

81



Sr
 

No
 

Re
po

rt
no

/ 

Pa
ra
 

no
 

Br
ie
f 

of
 
pa
ra
 

PA
C 

Re
co
mm
en
da
ti
on
 

Re
pl
y 

As
 

th
e 

co
st
 

of
 t

he
 
wo
rk
 

85
 
pe

r 
ap
pr
ov
ed
 

BI
D 

am
ou

nt
 

1s 
Rs
 
26
 

67
 

Cr
 

he
nc

e 
th

e 
tm

a 
li

mi
t 

for
 c

om
pl
et
in
g 

thi
s 

am
ou
nt
 

f 
wa

rk
 
wo
rk
ed
 
ou
t t

o 
24
 
mo
nt
hs
 

Ho
we
ve
r 

1n 
ca

se
 

th
e 

tm
e 

lim
it 

ex
ce
ed
s 

12
 
mo
nt
hs
 

th
e 

08
01
. 

15 
bo
un
d 

to 
ms
er
t 

a 
pr
ic
e 

ad
ju
st
me
nt
ie
sc
al
at
on
 

cl
au
se
 

47
 

un
de
r 

co
nd
ho
ns
 

of 
co
nt
ra
ct
 

85
 
St

an
da

rd
 

Bi
d 

Do
cu
me
nt
 

of 
MO
RT
H 

08
00
 
CR
F 

wo
rk
 

 As
 

pe
r 

al
ia

 
pr

ov
id

es
 

th
at

 
th

e 
pr
ic
e 

es
ca
la
ti
on
 

ha
s 

0 
be
 
pr
ow
id
ed
 

on
 
ev
er
y 

it
em

 
of

 
wa
rk
 
wh
ic
h 

wa
s 

tv
ol

ve
d 

in 
co
mp
le
ti
on
 

th
e 

wo
rk

 
1 @

 

La
bo

ur
 

25
/ 

Ce
me

nt
 

5/
 

St
ee

l 
5/

 

Bi
tu
me
n 

10
/ 

PO
L 

5%
 

Pl
an
t 

& 
Ma

ch
in

er
y 

5/
 

7 
Ot
he
r 

Ma
te
na
l 

45
9 

In 
vi
ew
 

of 
thi

s 
if 

th
e 

de
pa
ri
me
nt
 
ha

d 
fi
xe
d 

th
e 

ti
me
 

lim
ut 

of 
co

mp
le

to
n 

of 
thi

s 
wo

rk
 

as
 

24
 

mo
nt

hs
 

th
e 

de
pa
rt
me
nt
 
wo
ul
d 

ha
ve
 

to 
sp

en
t 

to 
था
 

ex
tr

a 
em
ou
nt
 

to 
th
e 

tu
ne

 
of

 
Rs

 
50

0 

cr
ar

es
 
{a
pp
ro
x)
 

or 
mo
re
 

on
 
ac
co
un
t 

of 
pn
ce
 
ad
ju
st
me
nt
/e
sc
al
at
io
n 

cl
au

se
 
47
 

as
 
th

er
e 

wa
s 

co
ns
id
er
ab
le
 
in
cr
ea
se
 

n 
th

e 
co

st
 

of 
th

e 
all

 t
he
 
te

ms
 

85 
de
ta
le
d 

ab
ov

e 
in 

th
e 

co
ns
tr
uc
ti
on
 

of
 
ro

ad
 
du
nn
g 

th
e 

on
gi
na
l 

im
e 

pe
no

d 
of

 
24
 
mo
nt
hs
 

of
 

th
is
 
co
nt
ra
ct
 
ag
re
em
en
t 

 T
hu
s 

to 

sa
fe
 
gu
ar
d 

th
e 
Go
ve
mm
en
t 

ex
ch

eq
ue

r 
fr
om
 

un
ne
ce
ss
ar
y 

bu
rd
en
 

on
 
ac
co
un
t 

of
 
es
ca
la
ti
on
 

it 
wa
s 

th
ou
gh
t 

mo
re
 

pr
ud
en
t 

by
 

th
e 

De
pa
rt
ma
nt
 

0 
cu
rt
al
l 

th
e 

on
gi

na
l 

tm
e 

Ii
mi
t 

to 
12

 

mo
nt
hs
 

to 
av
er
d 

pn
ce
 

ad
ju
st
me
nt
/e
sc
al
at
io
n 

ca
us
e 

an
d 

la
te

r 
on
 

ex
te
nd
 

th
e 

tm
e 

it
 

if 

re
qu
ir
ed
 

fo
r 

co
mp

le
ti

on
 

of
 
wo
rk
 

an
d 

re
su
lt
an
tl
y 

sa
ve

d 
th
e 

Go
ve

mm
en

t 
ex
ch
eq
ue
r 

an
 

ap
pr

ox
im

at
e 

am
ou
nt
 

of
 
Rs

 
5 
00

 
Cr
 

by
 
fi

xi
ng

 
th
e 

on
gi

na
! 

tm
e 

li
mi
t 

12
 
mo
nt
hs
 

In
st
ea
d 

of
 
24
 

me
on
th
s 

85 
ha
s 

be
en
 
me

nt
io

ne
d 

ab
ov
e 

In 
vi
ew
 

of 
th
e 

ab
ov

e 
po
st
io
n 

1t 
s 

cl
ea
r 

th
at

 
th
et
e 

15 
no
 

lo
ss
 

to 
th

e 
St
at
e 

ex
ch

eq
ue

r 
he
nc
e 

th
e 

pa
ra

 
ma

y 
km
dl
y 

be
 
dr

op
pe

d 

— N ™M T WD © 

am
ou
nt
ng
 

to
 

Rs
 
7
9
4
3
3
8
6
8
/
 

an
d 

ag
en
cy
 

lef
t 

ov
er

 
th
e 

wo
rk
 

प्रा 
Se
pt
em
be
r 

20
12
 

si
nc

e 
th
e 

wo
rk

 
wa
s 

al
lo
tt
ed
 

at 
lo

we
r 

ra
te

 
an

d 
du

e 
to
 
fe

ar
 

of
 
pa
ve
me
nt
 

da
ma
ge
 

du
e 

to
 
in
cr
ea
se
 

n 
qu

ar
y 

tr
af
fi
c 

fr
om
 

Ra
ja

st
ha

n 
pl
yi
ng
 

on
 

thi
s 

ro
ad
 

on
 

ac
co
un
t 

of 
cl
os
ur
e 

of 
qu
ar
ry
 

at 
To
sh
am
 

Af
te

r 
th

at
 

no
 
wo
rk
 
wa

s 
ex
ec
ut
ed
 

by
 

th
e 

ag
en
cy
 

de
sp
te
 

se
ve
ra
l 

pe
rs
ua
sK
ns
 

ma
de

 
by
 

EE
 

Bh
wa
ni
 

of
fi
ce
 

In
st
ea
d 

of
 

ex
ec
ut
in
g 

th
e 

wo
rk
 

th
e 

ag
en
cy
 
ap
pl
ed
 

for
 
ap
po
mt
me
nt
 

of 
Ar
bi
tr
at
or
 

an
d 

th
e 

ar
bi

tr
at

io
n 

ca
se

 
Is 

sti
ll 

un
de
r 

pr
oc
es
s 

in 

th
e 

Ho
nb
le
 

Co
ur
t.
 

Th
e 

lef
t 

ov
er
 

wo
rk
 

wa
s 

ex
ec
ut
ed
 

by
 

an
ot
he
r 

ag
en
cy
 

16
 

Ms
 

Kh
at
ka
rC
on
st
n 

Co
 

du
nn
g 

th
e 

ye
ar
 

20
16
-1
7 

for
 

an
 

am
ou
nt
 

of 
Rs
69
9 

Cr
or
es
 

Th
e 

an
gm
al
 

wo
rk
 

wa
s 

ex
ec
ut
ed
 

in 
th
e 

ye
ar

 
20
08
 

10
 

bu
t 

th
e 

ba
la

nc
e 

wo
rk
 
wa

s 
ex
ec
ut
ed
 

1n 
th
e 

ye
ar
 
20

16
 

17
 

af
te
r 

a 
ga

p 

of 
6 

ye
ar
s 

af
te
r 

te
rm
in
at
io
n 

of 
on

gu
na

l 
ag
re
em
en
t 

In 
co

mp
li

an
ce

 
of

 
or
de
rs
 

pa
ss

ed
 

by
 

Ad
db

on
al

 
Dw

st
nc

t 
ju
dg
e 

Ch
an

di
ga

rn
 

on
 

da
te
d 

26
 
03
 
20

15
 

In
ib

al
ly

 
1t 
wa

s 
as

su
me

d 
th
at
 
ro
ad
 

wil
l 

be
 

tr
af
fi
ca
bl
e 

in 
10

 
96
 
km
 

(f
ro
m 

RD
 

59
 
36
 

to 
69
42

 
& 
7
0
 06
 

to 
70 

96
) 

wi
th

 
20

 
mm
 

pr
em
x 

ca
mp
et
 

on
ly

 
bu
t 

du
e 

to 
cl

os
in

g 
of

 

qu
ar
ry
 

at
 
To
sh
am
 

th
e 

ma
te

na
l 

su
pp

he
s 

st
ar

te
d 

co
mi
ng
 

fr
om
 

Ra
ja

st
ha

n 
an

d 

he
av

il
y 

lo
ad
ed
 

tr
af

fi
c 

ph
ed
 

on
 
5
 

ro
ad

 

an
d 

th
e 

ro
ad

 
wa
s 

al
so
 

da
ma

ge
d 

in 

he
av
y 

ra
tn

 5
0 

ad
di

ti
on

al
 
qu
an
tt
es
 

of 
BM
 

wa
s 

re
qu

ir
ed

 
to 

be
 

go
t 

ex
ec
ut
ed
 

at
 
जद
 

| 
qu

an
tb

ie
s 

of
 
BM

 
we
re
 

no
t 

ex
ec
ut
ed
 

in 

82



Sr
 

No
 

Re
po
rt
no
 / 

Pa
ra

no
 

Bn
ef

 
of

 
pa
ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl

y 

th
e 

ye
ar

 2
00
9 

10
 

th
en

 
ex
tr
a 

ex
pe

nd
it

ur
e 

wa
s 

al
so

 
no
t 

do
ne
 

at 
th
at
 
ti
me
 
an

d 
10

80
 

in 
th
es
e 

km
 

wa
s 

ma
in

ta
me

d 
fr
om
 

th
e 

ye
ar

 
20

00
 

10
 

to 
20
16
 

17
 

wa
th

ou
t 

an
y 

ex
tr
a 

ex
pe

nd
it

ur
e 

पा 
th
es
e 

km
 

an
d 

th
e 

te
ms

 
of

 
50

mm
 

th
ic
k 

BM
 

al
on

gw
it

h 

20
mm

 
PG

 
ex
ec
ut
ed
 

m 
th
e 

ye
ar
 
20

16
-1

7 

In 
th

e 
me

an
 

tm
e 

th
e 

pn
ce
 

of
 
ma
te
na
l 

ha
d 

81
50

 
in

cr
ea

se
d 

50
 

th
e 

ra
fe
 
ए 

te
ms
 

ex
ec

ut
ed

 
in 

th
e 

ye
ar

 
20
16
-1
7 

ha
d 

al
so

 

in
cr

ea
se
d 

Mo
re
ov
er
 

85
 

pe
r 

co
nd

it
io

n 
of

 
co

nt
ra

ct
 

था
 
am

cu
nt

 
eq
ua
l 

to 
20

/ 
of 

un
fi
ni
sh
ed
 

wo
rk
 
(a
ba
nd
on
ed
 
wo

rk
) 

wa
s 

re
co
ve
ra
bl
e 

fr
om

 
th
e 

९
8
8
 

co
nt
ra
gt
or
 

af
te
r 

th
e 

te
rm

in
at

on
 

of
 

th
e 

co
nt
ac
t 

 H
en
ce
 

Rs
57
69
 

Lo
kh
s 

 d
ep

os
te

d 
 as

 

pe
rf

or
ma

nc
e 

se
cu

rt
y 

i 
sh
ap
e 

of 
ba

nk
 

gu
ar

an
te

e 
ha
s 

be
en

 
en

ca
sh

ed
 

by
 

th
e 

de
pa

rt
me

nt
 
fr
om
 
th
e 

co
nf
ra
ct
or
 

As
 

su
ch
 

th
e 

ac
to

n 
ha

s 
be
en
 

ta
ke
n 

ag
an

st
 

th
e 

co
nt

ra
ct

ua
l 

ag
en

cy
 

85
 

pe
r 

te
rm
 

an
d 

co
nd

bo
n 

of
 

th
e 

co
nt
ra
ct
 

ag
re
em
en
t.
 

 T
he
re
fo
re
 

no
 

of
fi

ce
r 

15 
re

sp
on

si
bl

e 
 fo

r 
 i
nc
um
ng
 

 e
xt
ra
 

ex
pe

nd
it
ur
e 

re
ga

rd
in

g 
ex
ec
ut
on
 

of 
lef

t 
ov
er
 

wo
rk
 

Th
er

ef
or

e 
1t 

15 
su

bm
it

te
d 

th
at
 

th
e 

sp
ec
tf
ic
at
on
s 

co
ns
id
er
ed
 

॥ 
th
e 

DN
IT
 

for
 

th
e 

wo
rk

 
aw

ar
de

d 
m 

20
09
 

we
re
 

su
ff

ic
ie

nt
 as 

pe
r 

tra
ffi

c 
at 

th
at

 i
me

 
 T

he
 

DN
IT

 
ap

pr
ov

ed
 

m 
20

15
16

 
wa

s 

ac
co

rd
in

g 
to 

sp
ec

ii
ic

at
io

ns
 

de
si

ra
bl

e 
in 

20
15

-1
6 

an
d 

co
mp
an
ng
 

th
e 

wo
rk
 

th
at

 

co
ul
d 

ha
ve

 
be
en
 

ex
ec

ut
ed

 
n 

20
08
 

wi
th

 

83



Re
po
rt
 

no
 

/ 

Pa
ra

no
 

Br
ie
f 

of
 
pa

ra
 

PA
C 

Re
co

mm
en

da
ti

on
 

Re
pl
y 

th
e 

wo
rk
 

ex
ec
ut
ed
 

m 
20

15
-1

6 
15 

no
t 

ju
st
fi
ab
le
 
si

nc
e 

tr
af
fi
c 

an
d 

ma
te
na
l 

ra
te

s 

ve
ry

 
ac
ro
ss
 
tm
e 

 K
ee
pi
ng
 

in 
vi
ew
 

th
e 

po
si

to
n 

ex
pl
am
ed
 

ab
ov
e 

th
e 

pa
ra

 
ma

y 
pl
ea
ss
 

be
 
dr

op
pe

d 

Sr
 

No
 

Ra
po
rt
 

No
J 

Pa
ra
 

no
 

Br
ie
f 

of
 
pa

ra
 

PA
C 

Re
co
mm
en
da
ti
on
 

Re
pl

y 

39
 

| 
Re
po
rt
 

82
1 

Pa
ra

 
39
 

Yo
ar
 

20
21

 
20
22
 

(R
oa

ds
) 

3 
12
 
Un
fr
ul
tf
ul
 
ex
pe
nd
rt
ur
e 

on
 
wi

de
nl

ng
 

an
d 

st
re
ng
th
en
in
g 

of
 
Ii
nk
 
ro
ad
 

De
sp

it
e 

kn
ow
in
g 

th
e 

fa
ct

 
th

at
 

th
e 

la
nd

 
fo

r 
co

ns
tr

uc
ti

on
 

of
 
34

30
 

km
 

ro
ad

 

be
lo
ng
ed
 

to
 

pr
iv
at
e 

pe
rs
on
s 

th
e 

de
pa
rt
me
nt
 

in
cu
rr
ed
 

R
s
8
3
0
 

cr
or
e 

on
 

co
ns
tr
uc
ti
on
 

of
 

10
 

57
 

km
 

ro
ad
 

(k
m 

ze
ro
 

to
 

km
 

73
70
 

an
d 

lk
m 

10
 
80

0 
to

 
km

 

14
00

0)
 

Re
su
it
an
tl
y 

th
e 

ex
pe
nd
it
ur
e 

re
ma
ne
d 

un
fr
ui
tf
ul
 

as
 

bo
th
 

en
ds
 

re
ma

in
ed

 
se
pa
ra
te
 
an
d 

th
e 

ro
ad
 
co
ul
d 

no
t 

be
 
ut
il
is
ed
 

by
 
th
e 

co
mm
ut
er
s 

Pa
ra
 

15
1 

4{
a)

 
of
 
th
e 

St
at
e 

PW
D 

00
08
 

st
ip
ul
at
es
 

th
at
 
be

fo
re

 
co
mm
en
ce
me
nt
 

of
a 

wo
rk
 

1t 
sh
ou
td
 

be
 
se
en
 

th
at
 

the
 

la
nd
/s
it
e 

on
 
wh
ic
h 

ca
ns
tr
uc
ho
n 

15 
to 

ta
ke
 
pl
ac
e 

15 
In 

th
e 

po
ss
es
st
on
 

of
 t

he
 
de

pa
rt

me
nt

 
{p

re
fe

ra
bl

y 
wi
th
ou
t 

en
cu

mb
ra

nc
es

} 

Th
e 

Pu
bl
ic
 
Wo
rk
s 

De
pa
rt
me
nt
 

(B
ul
ld
in
gs
 
an

d 
Ro

ad
s)

 
ha

d 
co

ns
tr

uc
ie

d 
a 

14
 
ki
lo
me
t 

(प
ाए
 

lo
ng
 

Iin
k 

ro
ad
 

fr
om
 

Sa
dh
au
ra
 

to 
vi

la
ge

 
Mu

ga
lw

al
l 

vi
a 

vi
le

ge
 

Ra
ft
uw
ia
la
 

an
d 

Sa
fi
lp
ur
 

पा 
Ya
mu
na
 

Ne
ga
r 

di
st
ri
ct
 

In 
19

92
 

 T
he
 
ro
ad
 
fr
om
 

km
 

7 
37

0 
to 

10
 
80
0 

(3 
43
0 

km
) 

wa
s 

co
ns

tr
uc

te
d 

on
 
pr

iv
at

e 
la
nd
 
wi
th
ou
t 

ac
qu
in
ng
 

1t 
an

d 
pa
yi
ng
 
Lo
mp
en
sa
ti
on
 

to 

la
nd

 
ow
ne
rs
 

A 
la

nd
ow

ne
r 

fi
le
d 

8 
cv
il
 

su
tt

 
m 

th
e 

Co
ur
t 

पा 
No
ve
mb
er
 

20
10
 

fe
r 

ge
tt
in
g 

th
e 

la
nd
 
va
ca
te
d 

Th
e 

Co
ur
t 

de
ci
de
d 

(J
an
ua
ry
 
20
14
) 

th
e 

ca
se
 

पा 
fa

vo
ur

 
of 

pla
int

iff
 a

nd
 

di
re
ct
ed
 

th
e 

de
pa
rt
me
nt
 

to 
ha
nd
ov
er
 

th
e 

va
ca
nt
 
po
ss
es
si
on
 

of
 
18
00
 

10
 
th

e 
pl
ai
nt
ff
 

Th
e 

de
pa

rt
me

nt
 

fi
le
d 

था
 

ap
pe

al
 

ag
am

ns
t 

th
e 

ab
ov
e 

de
ci
si
on
 

in 
th
e 

Di
st
ri
ct
 

Co
ur

t 

wh
ic
h 

wa
s 

di
sm

us
se

d 
in 

Ma
rc
h 

20
17
 

आए
ं 

fu
rt
he
r 

ap
pe
al
 

fi
le

d 
by
 

th
e 
de
pa
rm
en
t 

in 
th

e 

Hi
gh
 
Co
ur
t 

of 
Pu

nj
ab

 
an
d 

Ha
ry
an
a 

wa
s 

al
so

 
de
sm
is
ss
ed
 

॥ 
Se

pt
em

be
r 

20
17
 

In 
th

e 
me
an
wh
ie
 

th
e 

de
pa
rt
me
nt
 

pr
ep
ar
ed
 

था
 

es
tm
at
e 

fo
r 

wi
de
nn
g 

an
d 

st
re
ng
th
en
in
g 

of
 

to
ta

l 
14
 

km
 

le
ng
th
 

of 
th

e 
lin

k 
ro
ad
 

wh
ic
h 

wa
s 

ad
mi
ns
tr
at
iv
el
y 

Ob
se
rv
at
io
ns
 

an
d 

Re
co
mm
en
da
ti
on
s 

of
 t

he
 

Co
mm

it
te

e 
as
 
un
de
r 

ex
am
in
at
on
 

 th
e 

vi
ew
ed
 

1t 
ve
ry
 

se
no
us
ly
 

th
et

 
de
sp
it
e 

th
e 

ad
mi
tt
ed
 

fa
ct

 
re

ga
rd

in
g 

de
pa

rt
me

nt
 

no
t 

be
in
g 

ow
ne
r 

of
 

in
te

rc
an

ne
ct

in
g 

la
nd
 

ye
t 

hu
ge
 

am
ou

nt
 

wa
s 

wm
cu
me
d 

on
 

th
e 

pr
oj
ec
t 

wh
ic

h 
wa
s 

In
di

ca
tv

e 
of 

de
pa
rt
me
nt
 

le
xt
y 

co
nc

ea
lm

en
t 

of 
fa
ct
s 

an
d 

ne
gl
ig
en
ce
 

Th
e 

Co
mm
it
te
e 

th
er

ef
or

e 

re
co

mm
en

ds
 

th
at
 

a 
de
ta
le
d 

en
qu

ry
 

be
 

co
nd
uc
te
d 

In 
th

e 
ma
tt
er
 
an
d 

ap
pr

op
ri

at
e 

ac
to
n 

be
 

ta
ke

n 
ac
co
rd
in
gl
y 

co
mp
le
te
 

de
ta
rl
 

of
 

all
 

ot
he
r 

ro
ad
s 

in 
th

e 
st

at
e 

nv
ol
vi
ng
 

 s
im
il
ar
 

 s
su
es
 

 be
 

su
bm
it
te
d 

an
d 

all
 

ou
t 

ef
fo

rt
s 

be
 

ma
de

 
to 

so
rt

 
ou
t 

all
 
th
es
e 

1s
su

es
 

ex
pe
di
to
us
ly
 

in
bm
at
io
n 

to 
th

e 

Du
nn
g 

or
al
 

Co
mm
it
ie
e 

Th
e 

co
mm
it
ee
 

ha
d 

de
si
re
d 

th
et

 
si
mi
la
r 

ca
se
s 

be
 

we
nt
fi
ed
 

an
d 

br
ou
gh
t 

to 
th
e 

no
ti
ce
 

of
 
th
e 

co
mm
it
te
e 

Ef
fo
rt
s 

sh
ou
ld
 

be
 

ma
de
 

to
 

so
rt
 

ou
t 

all
 

th
es

e 
1s

su
es

 

ex
pe
di
to
us
ly
 

un
de
r 

nt
me
to
n 

to 
th
e 

co
mm

it
te

e 

All
 
5६
5 

ot
he
r 

th
an

 
3 

E 
Ch

an
di

ga
rh

 
ex
ce
pt
 

ha
ve
 

In
tm
at
ed
 

th
at
 

th
er
e 

ar
e 

no
 

su
ch
 

c
a
s
e
s
 in
 
th
ei
r 

ci
rc
le
s 

Wi
th
 

re
sp

ec
t 

to 
th
e 

pa
ra

 
SE
 

Ch
an

di
ga

rh
 

ha
s 

su
bm

it
te

d 
tha

t. 

Th
e 

ro
ad
 

i 
qu
es
to
n 

wa
s 

in
ib
af
ly
 

co
ns

tr
uc

ta
d 

m 
19
92
 

wi
th

 
a 

me
ta

ll
ed

 
wi
dt
h 

of 
36
6 

m 
an

d 
fh
e 

sa
me

 
wa

s 
pr
ov
io
us
ly
 

tr
ea
te
d 

/ 
re
pa
re
d 

m 
th
e 

ye
ar
 

6/
20
09
 

w
i
t
h
o
u
t
 

an
y 

Ii
ig

at
io

n 

La
te
r 

wi
th

 
th
e 

pa
ss
ag
e 

of
 
tm
e 

pl
yi
ng
 

of
 

tr
af

fi
c 

an
d 

du
e 

to 
mu

nm
g 

I 
th
e 

re
gi

on
 

th
e 

co
nd
it
on
 

of
 
ro

ad
 

de
te
no
ra
te
d 

ba
dl
y 

wh
ic
h 

ne
ce

ss
it

at
ed

 
re
pa
ir
s 

/ 
tr
ea
tm
en
t.
 

Th
is
 

ro
ad

 

si
nc
e 

co
ns
tr
uc
ti
on
 

पा 
th
e 

ye
ar

 
19
92
 

pr
ov
id
ed
 

co
nn
ec
tv
it
y 

to 
vi

ll
ag

e 
Na
us
he
ra
 

84 



ap
pr
ov
ed
 

by
 
th
e 

St
at
e 

Go
ve
mm
en
t 

in 
Ma
y 

20
16
 

fo
r 

Rs
 

8 
55
 
cr
or
e 

Du
nn
g 

au
di
t 

of
 

re
co
rd
s 

(F
eb
ru
ar
y 

20
19

) 
पा 

th
e 

of
fi
ce
 

of
 

th
e 

Ex
ec
ut
ve
 

En
gi
ne
 

r 

Pr
ov
in
ci
al
 

Di
vi
si
on
 
P
W
D
 

(B
SR
) 

Na
ra
in
ga
rh
 

(E
E}

 
it 
wa
s 

no
ti
ce
d 

th
at
 
th

e 
80

07
6 

ci
te

d 

wo
rk
 

wa
s 

aw
ar
de
d 

{N
ov
em
be
r 

20
16
) 

to 
a 

co
nt
ra
ct
or
 

at 
an

 
ag
re
em
en
t 

am
ou
nt
 

of
 

Rs
 

8 
32
 

cr
or
e 

wi
th

 
a 

ti
me

 
i
t
 

of
 
ni
ne
 
mo
nt
hs
 

 T
he

 
co
nt
ra
ct
or
 

st
ar
te
d 

th
e 

wo
rk
 

in 

Ma
rc
h 

20
17
 

an
d 

ex
ec
ut
ed
 

th
e 

wo
rk
 

up
to
 
km
 

7 
37
0 

an
d 

fr
om

 
km
 

10
 
80
0 

to 
km
 

14
 
00

0 

by
 
De
ce
mb
er
 

20
17
 

9
0
1
0
 

wo
rk
 

co
ul
d 

be
 

ex
ec
ut
ed
 

be
tw
ee
n 

km
 
73
70
 

an
d 

km
 

10
80
0 

du
e 

to
 

no
n 

av
ai
ab
ii
ty
 

of
 

la
nd

 
35

 
1t 

be
lo
ng
ed
 

to 
pr
iv
at
e 

pe
rs
an
s 

Th
e 

de
pa
rt
me
nt
 

fi
na
li
se
d 

th
e 

ag
re
em
an
t 

in 
De
ce
mb
er
 

20
17
 

an
d 

ma
de
 

(J
an
ua
ry
 
20

19
) 

a 

fi
na
l 

pa
ym
en
t 

of
 
Rs
 

6 
25
 
cr
or
e 

to 
th
e 

co
nt
ra
ct
or
 

fo
r 

th
e 

wo
rk
 
de
ne
 

by
 
hi
m 

in 
km
s 

ze
ro
 

to 
73
70
 

an
d 

10
80
0 

to 
14
00
0 

A 
fto

tal
 
ex
pe
nd
iu
re
 

of
 
Rs
6 

30
 

cr
or
e 

ha
d 

be
en
 

me
ur
ed
 

on
 

th
e 

pr
oj
ec
t 

so
 

fa
r 

(J
ul
y 

20
19
) 

Th
e 

ro
ad
 
be
tw
ee
n 

km
 

7 
37

0 
an

d 
10

 
80
0 

re
ma
ne
d 

un
re
pa
lr
ed
 

an
d 

wa
s 

fo
un
d 

al
mo
st
 

in 
no
n 

ex
is
te
nt
 
co
nd
ii
on
 

Du
rm
g 

ph
ys
ic
al
 

ve
ri
ca
ti
on
 
(F
eb
ru
ar
y 

20
19
) 

al
on
gw
it
h 

de
pa
rt
me
nt
al
 

of
fi
ce
rs
 

it 
wa
s 

ob
sa
rv
ed
 

th
at

 
th

e 

ro
ad
 

wa
s 

no
t 

th
ro
ug
h 

as
 

bo
th

 
th
e 

en
ds
 
re
ma
te
d 

se
ar
at
e 

00
6 

to 
no
n-
ax
is
te
nc
e 

of
 

ro
ad
 

Th
us
 

du
s 

to 
co
mm
en
ce
me
nt
 

of
 
wo
rk
 
de
sp
it
e 

kn
ow
in
g 

th
e 

fa
ct

 
th

at
 
en
cu
mb
ra
nc
e 

fr
ee
 

la
nd
 

wa
s 

no
t 

n 
po
ss
es
si
on
 

of
 

th
e 

de
pa

rb
me

nt
 

आए
ं 

th
e 

la
nd

 
be
lo
ng
ed
 

to 
pr
iv
at
e 

pe
rs
on
s 

th
e 

ex
pe
nd
it
ur
e 

of
 

Rs
 
63
0 

cr
or
e 

in
cu
rr
ed
 

on
 

pa
rt
ia
ll
y 

co
ns
tr
uc
te
d 

ro
ad
 

re
ma
me
d 

un
fr
ut
fu
l 

85
 

th
e 

co
mm
ut
er
s 

we
re
 

un
ab
le
 

to 
ub
hi
se
 

th
e 

10
80
 

fo
r 

go
mg
 

fr
om
 

Sa
dh
au
ra
 

to 
Mu
ga
lw
al
i 

vi
a 

Ra
tt
uw
al
a 

an
d 

Sa
fi
lp
ur
 

On
 
be
mg
 

po
in
te
d 

ou
t 

by
 
au
di
t 

(F
eb

ru
ar

y 
20
19
) 

th
e 

EE
 

re
pl
ie
d 

(F
eb
ru
ar
y 

20
20
) 

th
at
 

on
ly

 
on

e 
la
nd
ow
ne
r 

ha
d 

ap
pr

oa
ch

ed
 

th
e 

Co
ur
t 

be
fo
re
 

th
e 

pr
ep

ar
at

io
n 

of
 
es
tm
at
e 

Th
ou

gh
 

th
e 

st
re
tc
h 

 b
et
we
en
 

km
 

7 
37
0 

to 
km
 

10
 
80
0 

re
ma
me
d 

un
co
ns
tr
uc
te
d 

co
mm
ut
er
s 

of
 

fi
ve

 
vi
ll
ag
es
 
we
re
 

us
in
g 

th
e 

co
ns

tr
uc

te
d 

ro
ad
 

16
 

fr
om
 
km
 

ze
ro
 

fo
 
km
 

73
70
 

an
d 

km
 

10
 
80

0 
to 

km
 

14
 
00
0 

Fu
rt
he
r 

th
er
e 

wa
s 

a 
pr

op
os

al
 

to 
co
mp
le
te
 

th
e 

wo
rk

 
by

 
re
al
ig
ni
ng
 

th
e 

10
80

 
th
ro
ug
h 

av
ai
la
bl
e 

co
ns
ol
id
at
ed
 

pa
th

 
pa
ra
ll
el
 

to 
th

e 
ex
is
ti
ng
 

me
ta
ll
ed
 

ro
ad
 

 B
ut
 

th
e 

wo
rk
 

co
ul
d 

no
t 

be
 

st
ar
te
d 

du
e 

to 
en
cr
oa
ch
me
nt
s 

पा
 

Hi
s 

co
ns

ol
id

at
ed

 
pa
th
 

Th
e 

re
pl
y 

wa
s 

no
t 

te
na
bl
e 

85
 

th
e 

Co
ur
t 

ha
d 

di
re
ct
ed
 
{(

Ja
nu

ar
y 

20
14
) 

10 
ha
nd
 

ov
er

 
th

e 

va
ca
nt
 

po
ss
es
si
cn
 

of 
th
e 

la
nd
 

i 
qu
es
ti
on
 

to 
th
e 

la
nd
ow
ne
rs
 

In 
th
e 

ab
se
nc
e 

of
 

av
ai
la
bi
lt
ty
 

of 
en
cu
mb
ra
nc
e 

fr
ee
 

la
nd
 

th
e 

ex
pe
nd
it
ur
e 

of
 

Rs
 
63

0 
cr
or
e 

in
cu
rr
ed
 

on
 

co
ns
tr
uc
te
d 

ro
ad

 
wi
th
ou
t 

jo
in
in
g 

bo
th

 
th
e 

en
ds
 

re
ma
in
ed
 

un
fr
ui
tf
ul
 

Th
e 

de
pa

rt
me

nt
 

ha
d 

mc
ur
ed
 

th
e 

ex
pe
nd
iu
re
 

ev
en

 
af
te
r 

kn
ow
mn
g 

th
e 

fa
ct

 
th
at
 

th
e 

th
ro
ug
h 

ro
ad

 
fr

om
 

km
 

ze
ro
 

0 
km

 
14
00
0 

wa
s 

no
t 

fe
as
ib
le
 

du
e 

to 
no
n 

av
al
eb
il
it
y 

of 
आए

ं 
wi

th
 

th
e 

de
pa
rt
me
nt
. 

Th
e 

pr
op
os
al
 

re
ga
rd
in
g 

re
-a

li
gn

me
nt

 
of
 
ro
ad
 
th
ro
ug
h 

co
ns
ol
id
at
ed
 

pa
th
 

ha
s 
a
l
s
o
 

no
t 

be
en

 
fi
na
li
se
d 

50
 
fa
r 

(F
eb
ru
ar
y 

20
20
) 

du
e 

to 
en
cr
oa
ch
me
nt
 

Th
e 

ma
tt
er
 w

es
 

re
fe
rr
ed
 
(D
ec
em
be
r 

20
19

) 
to 

Ad
di
bo
na
l 

Ch
ie
f 

Sa
cr
ef
ar
y 

Pu
bl
ic
 
Wo
rk
s 

Co
mm

it
te

e 
Fa
zi
pu
r 

Tu
nd
ek
iT
ap
an
an
 

Sa
fi
lp
ur
 

an
d 

Mu
ga
iw
al
l 

fr
om
 

Sa
dh
au
ra
 

Fu
rt
he
r 

th
e 

sa
me
 

St
re
fc
h 

of 
ro
ad
 

ha
d 

co
nn
ec
ti
vi
ty
 

wi
th
 

th
e 

Ka
pa
lM
oc
ha
nD
ha
na
ur
a 

ro
ad
 

Ta
ki
ng
 

in
to
 
co
ns
id
er
at
on
 

th
e 

de
te
no
ra
te
d 

co
nd
it
on
 

of
 
th
e 

ro
ad

 
wi
de
ni
ng
 

up
to
 

5 
50
m 

an
d 

st
re
ng
th
en
in
g 

of
 

th
e 

ro
ad
 

wa
s 

pr
op
os
ed
 

an
d 

es
tm
at
e 

am
ou
nt
in
g 

to 
Rs

 

90
53
3 

la
kh
s 

wa
s 

pr
ep
ar
ed
 

wh
ic
h 

wa
s 

la
te
r 

ap
pr
ov
ed
 

on
 

11
/2
01
6 

for
 

Rs
 

85
5 

cr
or
e 

॥ 
1s 

fu
rt
he
r 

su
bm
it
te
d 

th
at

 
by
 

th
is

 

tm
e 

on
ly
 
on

e 
No
 

la
nd

 
ow
ne
r 

ha
d 

kn
oc
ke
d 

th
e 

do
or
 

of
 
th
e 

co
ur
t 

ag
an
st
 
wh
ic
h 

ap
pe
al
 

wa
s 

ma
de
 

by
 

th
e 

de
pa
rt
me
nt
 

m 
th
e 

co
ur
t 

85
 
st
at
ed
 

in 
th
e 

dr
af

t 
pa
ra
 

Ho
we
ve
r 

du
nn
g 

th
e 

ex
ec
ut
io
n 

of
 
th
e 

wo
rk
 
st
re
ac
h 

be
tw
ee
n 

km
 

7 
37
0 

to 
km
 

10
 
80
0 

wa
s 

lef
t 

ta
ki
ng
 

in
to

 

co
ns
kl
er
at
on
 

ot
he
r 

ca
se
s 

cr
op
pi
ng
 

up
 

du
ri

ng
 

th
e 

ex
ec
ut
io
n 

of
 w

or
k 

at 
si
te
 

He
re
m 

it 
1s 

su
bm
it
te
d 

th
at
 

th
ro
ug
h 

th
e 

pa
ic
h 

of
 

34
3 

km
 

re
ma
me
d 

un
tr
ea
te
d 

be
tw
ee
n 

Sa
fi
lp
ur
 

to
 

Mu
ga
iw
al
 

bu
t 

th
e 

co
mm
ut
er
s 

of 
vi
la
ge
 

Na
us
he
ra
 

Fa
zi
pu
r 

Tu
nd
ek
iT
ap
an
an
 

an
d 

Sa
fl
pu
r 

we
re
 

ab
le
 

to 

us
e 

th
e 

ne
wl
y 

co
ns
tr
uc
te
d 

ro
ad

 
wh
ic
h 

al
mo
st
 

wa
s 

no
n 

ex
st
ng
 

pr
or
 

to
 

th
e 

tr
ea
tm
en
t 

of
 
th
is
 
ro
ad
 

al
so
 
th
e 

po
rb
io
n 

fr
om

 

Mu
ga
lw
al
l 

to 
Ka
pa
lM
oc
ha
nD
ha
na
ur
a 

ro
ad
 

wa
s 

co
ns
tr
uc
te
d 

pr
ov
id
in
g 

co
nn
ec
tm
it
y 

to 

th
e 
co
mm
ut
ed
 

of
 
Mu
ga
lw
al
 

Th
e 

ro
ad
 

fr
om
 
Sa
dh
au
ra
 

to 
Mu
ga
lw
al
i 

शा
 

Ra
tt
uw
al
aS
af
il
pu
r 

(0
 

99
0)
 

ha
vi
ng
 

3 
43
km
 

st
re
tc
h 

fr
om
 

vi
ll
ag
e 

Sa
fi
pu
r 

to 
Mu
ga
lw
al
l 

fr
em
an
 

 u
nc
on
st
ru
ct
ed
 

[ 
 i
nc
om
pl
et
e 

be
ca
us
e 

th
e 

po
ss
es
si
on
 

of
 

la
nd
 

ha
nd
ed
 

0४
8 

10 
la
nd
 
ow
ne
r 

Sm
t 

Ja
wa
nh
 
ऐ
ड
 

as
 

pe
r 

de
as
io
n 

da
te
d 

01 
09
 
20
17
 

of 
Ho
nb
le
 

Pu
nj
ab
 

& 
Ha
ry
an
a 

Hi
gh
 

Co
ur
t 

Ch
an
di
ga
rh
 

85



De
pa
rt
me
nt
 
(B

ul
ld

in
gs

 
an

d 
Ro

ad
s)

 
an

d 
su
bs
eq
ue
nt
 
re

mi
nd

er
s 

we
re
 

is
su

ed
 

in 
Ja

nu
ar

y 

20
20

 
an

d 
Ma

y 
20

20
 

th
ew
r 

re
pl
y 

wa
s 

aw
ai

te
d 

(S
ep

te
mb

er
 
20
20
} 

Re
co

mm
en

da
ti

on
 

Th
e 

St
at
e 

Go
ve
rn
me
nt
 

ma
y 

co
ns

id
er

 
fo
an
g 

re
sp

on
si

bi
li

ty
 

fo
r 

In
cu

mn
g 

ex
pe

nd
it

ur
e 

on
 

co
ns
tr
uc
ti
on
 

of
 
ro

ad
 
wi
th
ou
t 

en
su

nn
g 

av
ai

la
bi

it
y 

of
 
la

nd
 

fo
r 

jo
rn
g 

bo
th

 
en
ds
 

of 
th

e 
ro

ad
 

Th
e 

de
pa

mm
en

t 
in

 
Its

 
wn

it
te

n 
re
pl
y 

st
at
ed
 

88
 
un
de
r 

॥ 
15 

su
bm

it
te

d 
th
at
 

th
e 

tot
al 

le
ng
th
 

of 
Un

k 
ro
ad
 

fr
om
 

Sa
dh
au
ra
 

to 
Mu
ga
hw
al
 

via
 

Ra
tt
uw
al
aS
af
il
pu
r 

in 
14

 
km
 

Th
is
 

ro
ad
 

se
rv
es
 

th
e 

po
pu

la
ti

on
 

of 
vi

ll
ag

es
 

Na
us

he
ra

 
Fa

zi
lp

ur
 

Tu
nd

e 
K 

Ta
pa
na
n 

Sa
fi

lp
ur

 
an

d 
Mu

ga
lw

al
i 

fr
om

 
Sa

dh
au

ra
 

Fu
rt
he
r 

th
e 
sa

me
 

st
re
tc
h 

of
 r

oa
d 

ha
s 

co
nn

ec
tv

it
y 

wi
th
 

th
e 

Ka
pa

lM
oc

ha
nD

ha
na

ur
a 

Ro
ad

 

It 
15 

su
bm

it
te

d 
th
at
 t

he
 
ro
ad
 
wa
s 

in
tr

al
ly

 
co

ns
tr

uc
te

d 
in 

19
92

 
wi

th
 

a 
me

ta
ll

ed
 

wi
dt
h 

of 
36

6 
m 

an
d 

wa
s 

pr
ev

io
us

ly
 

fr
ea
te
d 

प्रा 
th

e 
ye
ar
 
06

/2
00

8 
an
d 

no
 

li
ti

ga
ti

on
 
ca

me
 

up
 

du
nn

g 
th
at
 t

me
 

 F
ur

th
er

 d
ue
 

to 
re

st
ar

bi
ng

 
of 

qu
am
es
 

in 
th
e 

re
gi
on
 

th
e 

ca
nd

rt
io

n 
of 

th
e 

ro
ad

 
de

te
no

ra
te

d 
ba
dl
y 

an
d 

re
qu

ir
ed

 
tr

ea
fm

en
t 

fu
rt

he
rm

ar
e 

du
e 

to 
he

av
y 

ra
ms

 
in 

th
e 

re
gi
on
 

th
e 

ro
ad
 
cr
us
t 

wa
s 

da
ma
ge
d 

Ta
ki

ng
 

in
to
 
co
ns
id
er
at
io
n 

th
e 

sa
me
 

th
e 

es
hm

at
e 

wa
s 

su
bm
it
te
d 

in 
th

e 
wo
rk
 
pr
og
ra
mm
e 

of
 2

01
6 

17
 
an

d 
th

e 
sa

me
 
wa

s 
ap

pr
ov

ed
 

by
 

th
e 

Ad
di

io
na

l 
Ch
ie
f 

Se
cr

et
ar

y 
to 

Go
vt

 
Ha
ry
an
a 

Pu
bl
ic
 
Wo

rk
s 

(B
&R

) 
De
pa
rt
me
nt
 

vi
de
 

le
tt
er
 
No
 
9/
15
9/
20
16
 

3 
B&

R 
(w)

 
da
te
d 

16
 
05

 
20
16
 

for
 t

he
 
ye
ar
 
20

16
-1

7 
for

 
Rs

 
85
5 

00
 

la
cs
 

co
py

 
at
ta
ch
ed
 

as
 

An
ne

xu
re

-1
 

He
re
n 

wi
de
ni
ng
 

fr
om

 
36

6 
to 

55
0 

m 
an

d 

st
re
ng
th
en
in
g 

wi
th

 
15

0 
mm
 
WB
M+
Ra
is
in
g+
Re
ta
in
in
gW
al
l+
Cu
lv
er
td
 

Si
de
 

dr
ai
n 

we
re
 

to 
be

 
ma

de
 

11
15

 
pe

rt
in

en
t 

to 
me

nt
io

n 
he

re
 

th
at
 

Ci
vi
l 

Su
it
 
No
 
85
0 

of 
20

10
 
wa

s 
fi

le
d 

by
 
Sm

t 
Ja

wa
nt

 

De
wi

 
cl

am
ng

 
th
at
 
PW
D 

ro
ad

 
1s 

ex
st

in
g 

in 
he

r 
pr

va
te

 
la

nd
 
me

as
un

ng
 

3 
Ka
na
l 

8 
Ma
ra
s 

Th
e 

Ld
 

Cm
al
 

Co
ur
t 

of 
$h

 
Su

ni
l 

Ku
ma
r 

Ad
di

to
na

l 
Cr

vi
l 

Ju
dg

e 
Bi
la
sp
ur
 

vi
de
 

or
de
rs
 
da

te
d 

30
 

01
 
20

14
 
de

ci
de

d 
th

e 
ca
se
 

in 
fa

vo
ur

 
of

 
pl
an
ti
ff
 
an

d 
di

re
ct

ed
 

th
at
 
Ja
nd
 

be
 
ha
nd
ed
 

ov
er
 

to 
Sm

tJ
aw

an
t 

Ag
ai

ns
t 

th
e 

or
de
rs
 

da
te

d 
30

 
01
 
20

14
 
de

pa
rt

me
nt

 

fl
ed
 

Cr
vi

l 
Ap
pe
al
 

No
 
47

2 
of
 
20

14
 

in 
th
e 

Co
ur
t 

of
 
Ad

di
ti

on
al

 
Di
st
nc
t 

Ju
dg
e 

Ja
ga
dh
an
 

an
d 

sa
me

 
wa
s 

di
sm

is
se

d 
on

 
da
te
d 

10
 

03
 
20

17
 

 F
ur
th
er
 
RS

A 
No

 
41
44
 

of 
20
17
 
wa

s 
fl

ed
 

by
 

th
e 

de
pa
rt
me
nt
 

ag
ai

ns
t 

th
e 

cr
de

rs
 

da
t 

d 
30

01
20

14
 

an
d 

10
03
20
17
 

था 
Ho
n 

bl
e 

Pu
nj

ab
 

& 
Ha

ry
an

a 
Hi

gh
 

Co
ur
t 

Ch
an

di
ga

rh
 

wh
ic

h 
wa
s 

al
so
 
di

sm
is

se
d 

vi
de
 

or
de

r 
da
te
d 

01
09

 
20

17
 

 As
 

pe
r 

th
e 

de
ci

si
on

 
of 

Ho
nb

le
 

Pu
nj

ab
 

& 
Ha

ry
an

a 
Hi
gh
 

Co
ur
t 

Ch
an
di
ga
rh
 
da
te
d 

01
 

09
 
20
17
 

th
e 

la
nd

 
wa

s 
ha
nd
ed
 
ov
er
to
 

Sm
t 

Ja
wa
nt
 
De
w 

an
d 

it 
wa
s 

de
ci
de
d 

th
at
 
th

e 
ro

ad
 
be

 
re
al
ig
n 

& 
co

ns
tr

uc
te

d 
in 

co
ns

ol
id

at
ed

 
pa
th
 
ex

is
an

g 

pa
ra

ll
el

 
o 

ro
ad

 
Me
an
 

wh
il
e 

an
ot

he
r 

4 
No

 
in

dw
id

ua
ls

 
fi
le
d 

co
ur
t 

ca
se

 
fo

r 
cw

ne
rs

hi
p 

of
 

la
nd

 
an

d 
on

 
as

su
ra

nc
e 

ha
d 

wi
th

dr
aw

n 
th

er
r 

ca
se
s 

Co
py
 

of 
sa
me
 

at
ta
ch
ed
 

as
 

An
ne

xu
re

-1
l 

हा 
RS
A 

No
 

41
44
 

of 
20

17
 

Bu
t 

in
tt

ia
ll

y 
wh
il
e 

pr
ep

an
ng

 
th
e 

es
tm
at
e 

th
e 

pr
ov
is
ia
n 

of 
th
e 

lef
t 

ov
er
 
si

re
tc

h 
wa

s 
ma

de
 

be
fo
re
 

th
e 

de
cs

st
on

 
of

 
Ho
n 

bl
e 

Co
ur

t 

Th
er
ea
ft
er
 

पा. 
pu
bl
ic
 

in
te
re
st
 

it 
wa

s 
de

ci
de

d 
to 

re
al
ig
n 

th
e 

ro
ad

 
fr
om
 

Sa
fi
lp
ur
 

(R
D 

7 
37
0 

to 
Mu
gg
al
wa
ll
 

(R
D 

10
 
80
0)
 

पा 

ca
ns
ol
id
at
ed
 

pa
th
 

ex
is

tn
g 

pa
ra

ll
el

 
to 

10
80

 
Th
e 

ow
ne
rs
hi
p 

&p
os

se
ss

io
n 

of
 

th
is

 

co
ns
ol
id
at
ed
 

ku
tc

ha
 

pa
th
 

15 
wi
th
 

Gr
am

 

Pa
nc

ha
ya

t 
vi
ll
ag
e 

Sa
fi

lp
ur

& 
sa
ma
 

ha
s 

be
en
 

ll
eg
al
ly
 

en
cr

oa
ch

ed
 

by
 

th
e 

wi
ll

ag
er

s 

Sa
fi

lp
ur

 
by
 
co

ns
tr

uc
ti

ng
 
ho
us
es
 

So
 

Gr
am
 

Pa
nc
ha
ya
tS
af
ip
ur
 

ha
s 

fi
le
d 

ca
se

 
un
de
r 

Sa
nc
ti
on
 

7 
(2
) 

of
 
PY
CL
 

Ac
t.
 
19

61
 

vi
de

 
ca

se
 

No
 

45
8/
7(
2)
VC
UD
R 

tf
te
d 

as 
Gr

am
 

Pa
nc
ha
ya
tS
af
ip
ur
vs
Sa
tp
al
& 

ot
he

rs
 

0 

re
mo

ve
 

th
e 

le
ga
l 

co
ns

tr
uc

to
n 

fr
om
 

co
ns
ol
da

te
d 

pa
th

 
& 

ca
se

 
ha

d 
be
en
 

de
ci
de
d 

on
 

da
te

d 
05
03
20
20
 

by
 

Sh
 

Ab
hi

sh
ek

Bi
bl

ya
n 

 A
ss

is
ta

nt
 

 C
ol
le
ct
or
 

Gr
ad

el
st

 
cu

m 
DR

O 
Ya
mu
na
 

Na
ga
r 

in 
fa
vo
ur
 

of
 

Gr
am
 

Pa
nc

ha
ya

t 
Sa

fi
lp

ur
 

by
 

pa
ss

mg
 

or
de

r 
of

 
ej

ec
tm

en
t 

of
 

ap
pe

ll
an

t/
 

re
sp

on
de

nt
 

an
d 

im
po

se
d 

pe
na

lt
y 

of
 

Rs
 
40

00
/ 

pe
r 

ac
re

 
pe

r 
ye
ar
 
fr
om
 

th
e 

da
te

 
of

 
in

st
it

ut
io
n 

of
 a

pp
li
ca
ti
on
 

bl
 

th
e 

de
lr

ve
ry

 
of

 

pa
ss
es
si
on
 

Th
er
ea
ft
er
 

Sh
 

La
cc

hm
an

 
S/f

o 
81

 
Re
m 

Ch
an

d 
re
sw
de
nt
 

of 
vi

ll
ag

e 
Sa
fi
lp
ur
 
ha

s 
fi
le
d 

th
e 

ap
pl
ic

at
ro

n 
U/
s 

13
 
BV
 

C 
L 

ag
am

st
 

th
e 

or
de
r 

da
te
d 

05
03
20
20
 

m 
th

e 
co

ur
t 

of
 

De
pu

ty
 

Co
mm

is
si

on
er

 
Ya

mu
na

 
Na

ga
r 

wh
er
et
n 

th
e 

Ho
nb
le
 

co
ur
t 

ha
s 

st
ay
ed
 

th
e 

or
de
r 

da
te
d 

05
 

03
 
20

20
 

86



! 

It 
8 

fu
rt

he
r 

su
bm
it
te
d 

th
at

 
th
e 

co
ns

ol
da

te
d 

pa
th
 

's 
no
t 

m 
th

e 
na

me
 

of 
PW
D 

De
pa
rt
me
nt
 

an
d 

ow
ne
rs
hi
p 

of 
sa
me

 
lie

s 
wi
th

 
th

e 
Pa

nc
ha

ya
t/

Re
ve

nu
e 

De
pa

rt
me

nt
. 

Ac
co
rd
in
gl
y 

th
e 

co
ns
tr
uc
tr
on
 

of 
ro

ad
 
fr
om
 
RD
 

7 
37

0 
km
 

to 
10

 
80
0 

km
 

15 
pe

nd
in

g 
आए

ं 
ne
ed
fu
l 

sh
al
l 

be
 

do
ne
 

on
ly
 

af
te
r 

ha
nd
mg
 

ov
er
 

of
 

th
e 

co
ns

ol
id

at
ed

 
pa

th
 

to 
PW
D 

de
pa
rt
me
nt
. 

Th
e 

co
nc

em
ed

 
Pa
nc
ha
ya
t 

ha
d 

ta
ke

n 
th
e 

a 
ca
se
 
un
de
r 

PV
CL
 

Ac
t,
 

19
61

 
un

de
r 

Se
ct

io
n 

7(
2)
 

in 
th
e 

co
ur

t 
of 

Ad
di

be
na

l 
Co

ll
ec

to
r-

cu
m 

एर
ि0

 
85

 
ab
ou
t 

8 
10
 
ho

us
e 

ex
is

te
d 

in 
th
e 

co
ns

ol
id

at
e 

pa
th
 
an
d 

th
e 

ca
se
 
st
an
ds
 
de

ci
de

d 
on
 

05
 
03
 
20

20
 

Co
py
 

of 
sa
ma
 

at
ta

ch
ed

 
as

 
An

na
xu

re
-l

ll
 

 T
he

 
Sa

rp
an

ch
 

of 
Vi
ll
ag
e 

Sa
fi

lp
ur

ha
ve

 
be
en
 

di
re
ct
ed
 

fo 
ap

pr
oa

ch
 

re
ve

nu
s 

au
th

on
ti

es
 

to 
re
mo
ve
 

th
e 

en
cr

oa
ch

me
nt

 
af
te
r 

ma
ki

ng
 

co
ll
ab
or
at
on
 
wi

th
 

B 
D 

P 
O 

Bi
la

sp
ur

 
Fu
rt
he
r 

th
e 

ma
tt

er
 

wa
s 

pu
t 

in 
th
e 

Ho
n 

bl
e 

Di
st
nc
t 

Co
ll
ec
to
r 

Ya
mu

na
 

Na
ga
r 

on
 

da
te
d 

17
 
12

20
20

 
wh
o 

ha
s 

fu
rt
he
r 

st
ay

ed
 

th
e 

or
de
r 

of 
Lo

we
r 

Co
ur
t 

da
te

d 
05
 
03
 
20
20
 
(C

op
y 

of 
sa

me
 
at
ta
ch
ed
 

as
 
An
ne
xu
re
 

[V)
 
an

d 
th
e 

ne
xt
 

da
te
d 

of
 
he

an
ng

 
ha
s 

be
en

 
fi
xe
d 

fo
r 
1
6
 09 

20
21
 

85
 
in
fo
rm
ed
 

by
 

th
e 

Sa
rp
an
ch
 

Gr
am
 

Pa
nc
ha
ya
tS
af
il
pu
r 

As
 
so

on
 

as
 

th
e 

co
ns

ol
id

at
ed

 
pa
th
 

1s 
ha

nd
ed

 
ov

er
 

th
e 

ne
ed

fu
l 

sh
al
l 

be
 
do

ne
 

by
 

th
e 

de
pa

rt
me

nt
 

Re
me
di
al
 
ac

ti
on

 
ta
ke
n 

1 
Re
co
ve
ry
/P
en
de
nc
y 

fa
ny
 

1 
No
Re
co
ve
ry
 
pe
nd
ng
 

wi
th
 
co
mp
le
te
 

de
ta
il
s 

th
er

eo
f 

1 
Fo

at
io

n 
of 

Re
sp

on
si

bi
ll

y 
1 

No
 
Of
fi
ca
rf
of
fi
cr
al
 

of 
fa
ul
t 

a 
of
fi
ce
r(
s)
 
re

sp
en

si
bl

e 
fo

r 
im
eg
ul
an
ti
es
 

De
ta

il
s 

of 
in
qu
ir
y 

an
d 

Di
sc

lp
li

na
ry

 
Ac

ti
on

 
ta
ke
n 

f 
an
y 

b 
Of

fi
ar

(s
) 

re
sp

on
si

bl
e 

for
 
ta
ke
n 

ac
ti

on
 

11 
Im
pr
ov
em
ea
nt
 

पा 
sy

st
em

an
d 

il 
Th
er
e 

s 
no
 
de

fi
ce

nc
y 

In 
th
e 

pr
oc

ed
ur

e 
(0 

st
op
 
fu
tu
re
 
sy

st
em

 
oc

cu
me

nc
es

 
of 
आ
ध
ा
 

na
tu

re
? 

Iv 
Wh

et
he

r 
re

vi
ew

 
of 

si
mi

la
r 

ca
es

iy
 

N/
A 

do
ne

 
॥ 

vi
ew
 

of 
th
e 

sa
mp

le
 
ch

ec
k 

pe
rf
or
me
d 

by
 
CA

G 
s 
Au
dt
 
Te
am
? 

1 
Aa
ny
 
ot
he
r 

Re
le
va
nt
 

in
fo
rm
at
io
n 

v 
N/

A 

So
 

af
te
r 

ha
nd

ng
 

ov
er

 
th

e 
co

ns
ol

id
at

ed
 

pa
th

 
to 

th
is

 
de

pa
rt

me
nt

 
th

e 
pe

nd
in

g 
ro

ad
 

wo
rk

 
wil

l 
be

 
ta
ke
n 

up
 

ho
we
ve
r 

pr
es
en
tl
y 

th
e 

ra
d 

ha
s 

a 
@ 

th
or
of
ar
e 

Th
e 

ne
xt

 
da
te
d 

of 
he

ar
in

g 
ha

s 
be
en
 

fi
xe
d 

fo
r 

20
/0
9/
20
22
 

पा 
th
e 

Ho
n 

bl
e 

Di
st

nc
t 

Co
ll

ac
to

r 
Ya

mu
na

 
Na
ge
r 

co
ur
t 

as
 
in

fo
rm

ed
 

by
 

th
e 

sa
pa
nc
h 

of 
Gm

am
 

Pa
nc
ha
ya
tS
af
ip
ur
 

As
 

so
op
 

as
 

th
e 

co
ns

ol
dd

at
ed

 
pa

th
 

s 
ha

nd
ed

 
ov
er
 

th
e 

ne
ed

fu
l 

sh
al
l 

be
 
do
ne
 

by
 t

he
 
de

pa
rt

me
nt

. 

It 
15 

wo
rt

h 
to 

no
ts
 
he
re
 
th
at
 

th
e 

nv
es

tm
en

t 
on

 
th
e 

ro
ad
 

lk
ea
vi
ng
 

th
e 

st
re

tc
h 

fr
om
 

Sa
fi
lp
ur
 

(R
D 

73
70
) 

to 
Mu

gg
al

wa
ll

 
(R

D 
10
80
0)
 

1e
 

fr
om

 
km

s 
ze
ro
 

to 
73
70
 

आए
ं 

1
0
8
0
0
 

10 
14 

00
0 

ha
s 

no
t 

go
ne
 
w
a
s
t
e
 

bu
t 

it 
ha
s 

se
rv
ed
 

its
 
pu
rp
os
e 

by
 
ma

ki
ng

 
a 

be
tf

er
 

ro
ad

 
av

al
ab

le
 

to 
pu
bl
ic
 

at 
la

mg
e 

on
 

th
e 

ba
la

nc
e 

sf
re
fc
h 

wh
ic
h 

15 
th

e 
pn

me
 

re
sp

on
si

bi
li
ty

 
of 

th
e 

Go
ve

rn
me

nt
 

an
d 

th
e 

De
pa
rt
me
nt
. 

Th
e 

ow
ne

rs
 

of 
la

nd
 

॥ 
be
tw
ee
n 

km
 

7 
37

0 
to 

km
 

10
 
80
0 

we
re

 
si
le
nt
 

fr
om
 
1
8
9
2
 

to 
20

17
 

it 
Is 

wo
rt
h 

0 
no

te
 
he
re
 

th
at

 t
he

 
al

gn
me

nt
 

on
 

wh
ic
h 

ro
ad

 
wa
s 

co
ns

tr
uc

te
d 

0 
th

e 
ye

ar
 

18
92

 
fr

om
 

km
 

73
70
 

to 
km

 
10
80
0 

ha
s 

be
en
 

In 
us

e 
si
nc
e 

th
en

 
an
d 

5 
al
so
 

be
in
g 

u
s
e
d
 

ti
l 

to
da

y 

Ha
d 

we
 

ta
ke

n 
th

e 
ot
he
r 

si
de
 

of 
th

is
 

th
e 

Ro
ad

 
fr

om
 

km
s 

ze
ro

 
to 

7 
37

0 
an

d 
10
 

80
0 

to 
14
00
0 

wo
ul

d 
al
so
 

ha
ve
 

re
ma
in
ed
 

un
re
pa
ir
ed
 

wh
ic
h 

wo
ul
d 

ha
ve

 
pu
t 

ot
he
r 

be
ne
fi
an
es
 

of 
th
is
 

ro
ad

 
to 

ha
rd
sh
p 

an
d 

lo
ss
 
i 

te
rm
s 

of 
br

ok
en

 
ro

ad
 
in
cr
ea
si
ng
 

th
e 

Ve
hi

cl
e 

Da
ma
ge
 

Fa
ct
or
 

of 
ve
hi
cl
es
 

us
in

g 
thi

s 
ro

ad
 
ad

di
ng

 
to 

th
e 

na
ti
on
al
 

10
53

 

Th
e 

de
pa
rt
me
nt
 

ha
s 

ta
ke

n 
all

 
ne

ce
ss

ar
y 

st
ep

s 
for

 
pr
ov
id
in
g 

th
e 

ro
ad
 

co
nn

ec
tv

it
y 

87 



an
d 

qu
al
ly
 

ro
ad
 

in 
th
e 

av
al

ab
le

 
ci

rc
um

st
an

ce
s 

॥ 
th
e 

ba
la

nc
e 

st
re

fc
h 

As
 

th
e 

ro
ad

 
co

nn
ec

hv
il

y 
15 

stl
l 

fu
nc
ti
on
al
 

| 
da

te
 

an
d 

th
e 

de
pa
rt
me
nt
 

13 
co
mm
it
ie
d 

to 
re

al
ig

n 
th

e 
ro
ad
 
fr

om
 

th
e 

co
ns

al
id

at
io

n 
pa
th
 

85
 
so

on
 

as
 

15 
po

ss
es

si
on

 
15 

ha
nd
ed
 

ov
er
 

to 
th
e 

de
pa

ri
tm

en
t 

a 
hu
mb
le
 

re
qu
es
t 

15 
ma

de
 

to 
se

tt
le

 /
 d

ro
p 

th
is
 
pa
ra
 

Th
e 

Co
mm

it
te

e 
ha
s 

go
ne
 

th
ro

ug
h 

th
e 

wr
it

te
n 

re
pl

y 
of
 

th
e 

de
pa

rt
me

nt
 

an
d 

du
ri

ng
 

or
al

 
ex

am
in

at
io

n 
of
 

th
e 

re
pr

es
en

ta
ti

ve
s 

of
 
th
e 

De
pa

rt
me

nt
 

th
e 

Co
mm

it
te

e 
ob

se
rv

ed
 

th
at
 

qu
it

e 
a 

la
rg

e 
nu

mb
er

 
of
 
au

di
t 

pa
ra

s 
ar
e 

ly
in

g 
pe
nd
in
g 

fo
r 

wa
nt
 

of
 
re

qu
ir

ed
 
co

rr
ec

ti
ve

/r
ec

om
me

nd
ed

 
ac

ti
on

 
to

 
be

 
ta
ke
n 

by
 

th
e 

de
pa

rt
me

nt
 

Th
e 

Co
mm
it
te
e,
 

th
er

ef
or

e 
r
e
c
o
m
m
e
n
d
s
 

th
at

 
th

e 
re

qu
ir

ed
 

co
rr

ec
ti

ve
 

ac
ti

on
 

on
 

al
l 

th
es
e 

pe
nd

in
g 

au
di
t 

pa
ra
s 

be
 

im
ti

at
ed

/t
ak

en
 

pr
om
pt
ly
 

as
 

pe
r 

th
e 

r
e
c
o
m
m
e
n
d
a
t
i
o
n
 

of
 
pu
bl
ic
 
A
c
c
o
u
n
t
s
 
C
o
m
m
i
t
t
e
e
 

of
 
Vi
dh
an
 
S
a
b
h
a
 

88



89 

Appendix | 

Summary of recommendations/observations of the Commitiee on Estimates (2022 23) 

Sr Page Paragraphs 
No ofthe 

Report 

ObservatlonsRecommendatlons made by the Committes 

4 

2 37-38 

39 

13 

14 

PUBLIC WORKS {B&R) DEPARTMENT 

The Committee has gone through the wntten reply of the department and dunng oral exammaton the 
representatives of the department the Addhonal Chief Secrefary appnsed that HSRDC has executed 
only deposit works 85 per the mandate of HSRDC the Committee further observed that prescnbed 
procedure for payments fo the contractors has not been followed m totalty and that there are cerfam 
procedural lapses in making the payments The Commitiee recommends that due procedure of 
paymants 098 adoptedifollowed by the department आएं further deslred that detalls of all works 
executed by HSRDC which have adminstrative approval lexpenditure of more than Rs.5 00 Cr be 
presentedisupplied In the following proforma 

Name Name Head of | Amount | Amourtof | date | date of UpUpto | Physlca! | Whether 
of | Constiuency | Account | of VA | Agreement | of | complation date progress | Deposit 

work |. 8Distct {Rsm (Rs In | stert expenditure | in% ege | ornot 

lecs) | lacs) {Rs n lacs) 

() The Committee has gone through the wrtten reply of the depariment and dunng oral examination of 
the representatives of the Department it was intmated that the roads get damaged due to overloading of 
vehicles and that the budgst for reparr of patches/potholes ७ not often sufficient The Committee 
Recommeénds that the roads leading to quarry zones be constructed with ncher specifications 50 
that these are not damaged early 

() Further the Commitiee observad that the mamtenance &mp upkeep of exsting infrastructure 
whether roads or buildings 5 85 important as creating a new infrastructure The Commlties therefore 
recommends that out of the total annual budget allocated for repairiconstruction of roads 

वो 1% pnonty be given 0 special repair of roads as per 1088 mamntenance policy and 

b} 2 ¢ pronty 06 given for filing of Pot Hole/Patches and 

पे 37 pnorty be given for construckon of new roads as the Stale already have a good/adequate 1080 
network 

d) Conclusively 00 of Annual budget for repalr of roads top pnorty be given to special reparr of roads 
and patch work/pothole repars be camed out on the 2prionty 

(i) The Commiitee has also observed that the many roads get damaged even within defect bablity 
pencd or immediately after the defect liability 08100 [3 over and special repalr on the road 1s not camed 
out by the department on the pretext that special reparr on the road cannot be camed out as the road has 
not lived its Ife 85 per thread Mamtenance Policy The Committes therefore sirongly recommends 
that 

{i) In case these Pot Hole/Patches have come even before defect liabllty pertod was over than 
reasons for such lapses needs 10 be investigated In detall and responsibilty 09 fixed आएं 
appropnate penal action against defaulting contractor/departmental officers 09 Inttiated and a 
detailed action taken report be submitied to the Committee within 8 month 

ही) In cases where Pot Hole/patches have come after defact liability period appropriate action for 
repalrfiliing of pot holes/patches be taken without any delay so that roads 18 kept motorable and 
public at large may not suffer unduly 

The Committee has gone through the writen reply of the department and dunng oral examination of the 
representatives ए the Depariment i was observed that inspection of bukdngs was not being done 
penodically and the Committee therafore racommends that annual Inspaction of the all the Govt. 
bulldings 99 camed out to assess the serviceability of the bulding and un serviceable bulldings 
If any 99 declared unsafe/condemned to avoid any mishap and further the repalir renovation of all
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Govt Houses he taken up in a phased manner 25 per clausa 26 5 1 of PWD Code and as per the 

budget provislons and 2 detailed action taken report be submitted to the Committee within 3 

month 

(0 The Committee has gone through the written reply of the department and dunng oral examination of 

the representatives of the department the committee cbserved that number of roads lying m poor 
condition and despite their being necessty for widening of these roads these could not be considered for 
widenng Just forest clearance takes 8 significant tme The Commuftee therefore recommends that an 

exercisa to Identify the roads requirng widening in next five years be undertaken well in advance 

and in principle approval of Govt. to widen such roads be aranged so as to ohtan 

timlyladvance forest clearance The Commiites further desired that the matter be taken up with 

the Forest Department for speedy clearance of NOC cases 50 as to facilitate the widemng of the 

roads In time as per the schedule/requirement. 

हा) During oral discussions ACS of Department has inimated that there was no planning wing 

The Commuittes viewed thls very senousiy that despits total yearly budget of the Dapartment 
being approximately Rs40000/ Cr but no planming wing existed in the Department The 
Committee strongly felt that planning bemg the foundation of any mstifution and therefore 

recommends that a dedicated planning wing be established in the department Immediately and 

planning section of the department needs to 09 strengthened and a detarled action taken report 
be submitted to the Committee within a month 

The Committee has gane through the written reply of the depariment आएं dunng oral exammnation of the 
representatives of the Depariment the Committee observed that there has been cost run invancus 

works as estimated cost of the most of the works increased abnormally even when there was 10 change 

in the drawings stte and scope of these works and thus reply of the department was not saisfactory The 
Committee therefore recommends that iniial estimates of works be worked out only after proper 
field survey by taking into consideration all the field condstions like the drawings scope and site 

etc आए completed and that no changes m scope of work thereafter be allowed without proper 

prior pemussion for change in scope 15 obtamed The Commitiee further recommends that 
officerfofficials who increased the cost of work without any changes In the scope of work be 

Identified आएं responsibiity 98 fixed and detailed action taken report be submitied to the 

Committee within a month 

Dunnyg oral discussions the Committee has gore through the list of works and observed that 8 number of 

works have been delayed much beyond the stpulated date of completon It was further observed that 

while some cases of delay were on the part of the department and another delay was on the part ए the 

agency but supnsingly no penalty has been imposed by the depariment 0 any of the work &amp tme 

extensions were granted to exonerale ths contractual agencies The Committse therefore 

recommends that the works be completed timaly and due amount of penalty be imposed on the 

contractual agency on account of delay in completion f any and that time extensions be granfed 

only 00 cases found to be genuine after thorough investigation of causes of delay 

The Committee has gone through the writien reply of the departmant and dunng oral exammation of the 

representatives of the department the Commtiee observed that a number of works of the agency are 

lying incomplete despite mcumng of huge expenditure which 13 unfruttful as this developmental work 

wera not being used by public The Committee therefore recommends that matter be pursued by the 

ACS to Department of B& R and EIC (Buildings) BA&R आएं a detailed acton taken report 09 

submitted to the Committes wathin a month 

Dunng the oral examination of the representatives of the Department the Committee observed that the 

qualiy of PMGSY roads was better than State funded roads as the quality control m PMGSYreads s 

better It was also ohserved thet the maintsnance on PMGWSYroads 15 also better 85 the confractors 

werg 9800 paid for the maintenance of the roads The Commuttee therefore recommends that an 

effective mechanism for better quality control and maintenance of roads be evolved by the 

Depariment आएं ensured that the width of berms of roads are appropnate and properly 

matntained 

The Committes has gone through the wntten reply of the department and dunng crel examination of the 

fepresentatives of the Department the Committea observed that no temporary labour has been engaged 

through Haryana Kaushal Rojgar Nigam Limied The Committee therefore recommends that
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necessary arrangement for deployment of temporary labour threugh Haryana Kaushal Rojgar 
Nigam Limited 85 per policy of the Govt. ba made and a detailed action taken report be submitted 
to the committee within a month 

The Committee has gone through the wntten raply of the depariment and dunng oral examination of the 
tepresentatives of the Department tha Commifiee observed that complamnt redressal mechanism of the 
department was not effecive The Committee therefore desired to know detall of थी types of 
complaints recaved dunng last three years and final redressal thereof आएं recommends that an 
effective redressal mechanism for prompt disposal all types of complaints be devised and a 
detailed action taken report be submitted to the committee within a month 

The Commitiee has gone through the written reply of the department and dunng oral examination of the 
representatves of the Department the Committee abserved that penodicat venfication of store was not 
bemng camad out regularly by the department. The Committee therefore recommends that physical 
venfication of stores be carmed out regularly venfication of stores be camied out regularly as par 
prescribed procedure of the department and a detailed action take report be submitted to the 
Commuttee within a month 

The Committe2 has gone through the wrtten reply of the depariment and dunng oral exarmnatton of the 
representatives of the Depanment the Committee observed that the department has quite a large 
number of vehicles and machmery and huge amount was being spent on reparr and mantenance of this 
infrestructure The Committes therefore recommends that an effective mechanism for optmum 
utillzation of the vehicles and machinery 09 devised and expenditure on repair and mantenance 
on this vehicle 08 minimzed Further a detaled action taken report be submited to the 
Commrtiee within a month 

The Commitiee has gone through the wntten reply of the department आएं dunng cral examination of the 
representatives of the Department, the Committee observed that quite 8 large number of 800 paras are 
lymg pendmg for want of required comectve/recommended acton fo 06 taken by the department The 
Committee therefore recommends that the required comrective action on all these panding audit 
paras be initiated/taken promptly as per the recommandation of public Accounts Committee of 
Vidhan Sabha -
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Appendix-ll 

Summary showing the outstanding recommendations of the Commitiee on Estimates 
relating to the years 1995-1996 1996-1997 2000-2001 2001-2002 2003 2004 

2006 2007 2007-2008 2008-2009 2010-2011 2011-2012 2012-2013 2013 2014 
2015-2016 2016-2017 2017 2018 2018 2019 2020-21 and 2021-22 

Sr No Page of Paragraphs Further Observations/Recommendations made by the Committee 
the Report 

1 2 3 4 

28th Report (1995 96) 

PUBLIC HEALTH ENGINEERING DEPARTMENT 

30-34 20 The Committee therefore desired the department to expedite and 
finalize the cases at the earliest alongwith the action taken against 
the officers/ offictals who are at fault 

The Commuttee further desired to inbmate the amount involved था 

each case 

The Committee therefore desired that the detail of the cases 
relating to embezzlements/ complamts etc which are pending in 
vanous courts alongwith the amount snvolved be sent to the 
Committee 

35 37 23 Q) The Committee therefore recommended that the action to 
finaize the remaning matters be expedited 810 achon 
aganst the defaulters be also taken under intimation to the 
Committee 

{n Durng oral examination of the representatives of the Public 
Health Engineenng Department on 1252010 a matter 
regarding the impnsonment of Shn Raghubrr Singh Beldar 
UchanaTeh Narwana Distt Jind under Section 420 for the 
penod from 8 2 2008 to 8 5 2008 came to the notice of the 
Committes on Estmates Dunng the oral examination the 
departmental representatives assured that it will be looked 

into and Commitlee will be mformed accordingly The 
department informed the Committee wde 1ts memo No 

14741 PHE/B 2 dated 20 9 2010 that ShnRaghubir Singh 
Beldar working पा the PHE Sub Division Uchana remained 
on long leave from 8 2 2008 to 3-5 2008 During the (88४6 
penod the offictal was in jail due o family land dispute When 
the matter came m the nokce of Executive Engineer he was 
acquitted of the charge levelled 20805 him However the 
explanation of the official was called In the reply he stated 
that he was ॥ jal under Section 420 due to family land 
dispute dunng the leave penod The Hon ble Session Court 
vide order dated 31 3-2009 had acquitted him ए the charges 
levelled aganst hm Executive Engineer PHE Dision 
Narwana who 15 Drawing & Disbursing Officer for pay has no 
knowledge about the relationship of SCE and Official The 
Committee went through the reply of the department which
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$ No Page of Paragraphs Further Observations/Recommendations made by the Committee 
the Report 

1 2 3 4 

was not found satsfactory by the Committee The 
department has 58. admitted that official Shn Raghubir 
Singh Beldar Uchana Distt Jind remained on long leave 
from 8 2 2008 to 3-5-3008 and druing the leave penod the 
official was ॥ jail The Committee observed that the reply 
itself contradictory The Committee noted that it was very 
much compulsory to suspend an official for the pened for 
which he remained in jail whatscever reason 15 under the 
relevant provision of the Haryana Civil Services (Punishment 
and Appeal) Rules 1987 as was done ॥ the case of Shn 
Subhash Solanki Electncian Helper working in the PHE 
Diviston No 1 Fandabad Therefore the Committee 
recommends that stnct action be taken agamnst the 
officers concemed (S D E ) who are respensible for this 
lapse at that time and who have done a loss (0 State 
Exchequer 

290 Report (1996 97) 

HEALTH DEPARTMENT 

30 3 The Committes 18 ए the opinion that the department should supply 
the detalls of the complaints received aganst the Drug Inspectors 
dunng the last three years 

The Committee further 15 of the opinion that the detall of the cases if 

any Insttuted ॥ any court under relevant ActRules dunng the last 
three years for breach of Act agamnst आए party be supplied 

The Commitiee 185 also of the opimion that the detal of the sale of 
drugs m contravention of the Act | any detected dunng the last three 
years be supplied to the Committee 

On 2362015 the Committee also recommends that pending Court 
cases may be pursued wigorously by the depariment and the 
Commuttee would also like to know that who 1s responsible for 180 of 
official evidence ॥ the Court in different cases pending in the Courts? 
Detail thereof be sent fo the commitiee at the earhest 

32nd Report (2000 2001) 

TOURISHM DEPARTMENT 

164 45 After oral ewidence of the departiment the Committee destres that the 
department to nimate the efforts made to minimize the loss incurred 
I varous tounst complexes 

The Committee therefore recommends that the name of the tounst 
complex n which Petrol Pumps are 10 be nstalled be informed and 
the name of the complexes which will 08 closed may also be intimated 
to the Committes 

During the spot inspection the Commitiee observed that the building 
of Surkhab Tounst Complex Sirsa the complex 1s very 00 The 
Committee therefore recommends that the new building with modem 
facilites & banquet hall be constructed The Committes furher 
recommends that the price of hquor/beer served | the complex may
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2 3 4 
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also be reduced 

The Commitee therefore observed that the Toumst Complex 
Qutwear 15 an extra Inability on the department आएं recommends that 
the complex be closed 

The Committes also recommends that a banquet hall at Papaya 
Tounst Complex Fatehabad Blue Bird Complex at Hisar Black Bird 
Tounst Cemplex at Hansi may also be constructed 

33rd Report (2001 2002 

EXCISE & TAXATION DEPARTMENT 

After going through the reply of the department and after oral 
evidence of the departmental representatives the Commitiee would 
Iike to know the details of the cases pending for recovery of arears as 
on 31 3 2002 aleng with amount nvolved in each case 

The Committee would further like to know the details of the cases 
which are pending पा the Court आएं (0085 Judicial proceedings 

The Committee recommends that all-out efforts may be made to 
recover the outstanding amount involved and the detalls of efforts 
made In this regard 06 mtimated to the Committee within a penod of 
three months 

The Commiftee vould also like ५ make on the spot study tour of 
Distillenes in the State 

35th Report (2003 2004) 

ENVIRONMENT DEPARTMENT 

{n) The Commuftee desired 0 know whether all the projects have 
planted trees on the requi ed 20% areas of therr land 

(iv) The Committee further desired that the detals of the 
inspection made by the Deparment to check 
the 20% oplanted area dunng the penod from 
2001 2002 till the finahzation of the report be supplied to the 
Committee 

The Commities recommends that sffective steps to check the reverse 
pumpng of the polluted water be taken by the Environment 
Department under intmation to the Committee (Also abserved in ona 
of the next paras) 

The efforts made n this respect may be intimated to the Commitiee 

{) The Committee desired that the Department should take 
more effective steps to check the qualities as per norms In 
manufactunng of the polythene bags 

(i) The Committee further deswred that the Environment 
Department may convey the desire of the Committee to the 
Urban Development Department to check the pollution 
caused by the polythene bags in the cities of the State 

The Committee ohserved that the State Govemment has 
imposed ban on the manufactunng sale and usage of all plastic carry
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bags but the carry bags are stll ॥ use with impunity Therefore the 
committee recommends that the following information be submitted to 

the Committes 

) District wise report of the number of challans 1ssued against 
the wiolators 

0] How many collections centre for waste plastic are there 

{m) In which Mumicipal Corporabion Mumicipal councils and 
Municipal Committees collection centers has been setup 
and when they were set up आएं 

v} The number of manufactunng units of the polythene bags in 
the State 

The 800४8 information be submitted to the Commuttee at the earliest 

After oral evidence ए the Department the Commttes desired 

(1} the Department to intmate the detall of the defaulters 1f any 
found था the sample testing along with the action faken 
against the defaulters and 

(n) the Department to consider the mafter of obtaming the 
samples form the distnbutanes/canals from which the water 
18 used for dnnking purposes for testing in the laboratones 

The Commitee desired fo know about the steps taken by the 
department to clean the polluted water of Gurgaon and Agra canals 

(1) After examination of the Department the Committes desired 
that the Department should check the steps to control था pollution 
from the vehicles पा big cities ke Fandabad Gurgaon Panipat 
Bahadurgarh Rohtak छाए 

(1 The Committee 065९0 the Department to take effective 
steps to check the pollution caused by scund 

{m) The Committes further desire to know about the norms fixed 
for 8 and sound pollution पा the big cities of Haryana and steps taken 
by the department to control था and sound pollution 

36th Report (2008 2007) 
DEVELOPMENT & PANCHAYATS DEPARTMENT 

The Commitfea 15 not satisfied with the reply and the Committee is of 
the view that decision should have been taken at appropnate time It 
should not have been kept pending for a long ime Therefore the 
Committee recommends that the detail latest status of 5 pending 

cases out of 6 cases as stated be supplied fo the commuttee at 
the earliest The question of record of 5 case are being not 
available in the record does not anse at all 

The Commities 13 not sahsfled with the reply of depariment and 
recommends that the depariment should take necessary steps to 
protect the Panchayat properties The Committee further 
recommends that the department should take prompt action to 
removelvacant the illegal possessioniencroachment over the 
Panchayah properties and also fix the responsibility by deputing
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8 special officer to per sue and resolve the court case relating 
Panchayat properties 

The Committee desired to know the latest posttion in this regard 

37th Report (2007 2008) 
RURAL DEVELOPMENT DEPARTMENT 

After going through the reply and oral examination of the Department 
the Commuttee observed that amount was given to some those psople 
who were not eligible for the scheme | distnct Fandabad Wrong 
venfication was dene by some officers intentionally Therefore the 
Commuttee 15 of the view that the responsibllity be fixed आएं 
action be teken agamst the ernng Officer/officials and the 

defalled report be submited to the Committee with ॥ a 
stipulated pencd 

The Committee after going through the reply and oral examination of 
the Department 1s of the view that the 08815 of plantation done on the 
waste land be supplied 10 the Commitiee 

After going through the reply आएं oral exammation ए the Department 
the Committee feels that technical posts be filled up for the smooth 
functioning of the Depariment The Committee further observed that 
the works of the public are being not done in time due to the shortage 
of staff Therefore the Committee desires that the district wise 
detasls of vacant post be supplied to the Commitiee and 
strenuous steps be taken to fill up the said posts 

The Committes would hike ५0 know the latest position 

After going through the reply and oral examination of the Department 
the Committee 15 of the view that the stem action be taken against the 
persons whosoever are responsible in this matter and the recovery be 
made The Committee be appnised of the action taken and stage 
of recovery with In a limited tme penod 

38th Report (2008 2009) 

WELFARE OF SCHEDULED CASTS AND BACKWARD CLASSES 
DEPARTMENT 

Dunng the course of oral examination of the representatives of the 
department the depariment admitted before the Committee about the 
enforcement of reservation policy for admission in the private colleges 
but committee observe that the depariment not take appropnate steps 
for enforcing the reservation policy for admission ॥ा the prvate 
colleges Therefore the Committee recommends that the 
department take appropnate steps to maintain the roster system 
of department for smooth working of the department and also 
intimate to the committee at the earliest. 

38th Report {2008 2009) 
TOURISM DEPARTMENT
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18 After going through the wnitten reply supphed by the department and 
oral exammabon of the represenfatives of the department the 
Committee recommends that थी the vacant posts be filled up as 
early as posslble 10 avord any adverse effect on the business of 
the depariment and afler restructuring the Committee be 
Informed about it. 

Dunng the oral examinaton the representatives of the department 
mformed the Committee that the Badkhal Lake and Surgkund lake 
have been dried up The Committee recommends that the solutton 
of the said problem be carried out with the coordination of two 
three departments The representatives of the depariment further 
informed the Committee that there are 832 rooms and 1831 beds ॥ा 
the complexes of the Department/Corporation Out of which 334 
1005 will be renovated from 2008 10 2009 178 rooms have been 
renovated dunng the last two years The Committee recommends 
that the fumiture of good guality be provided in the complexes to 
aftract the more and more tourists and fo Increase the 
occcupancy and profit of the tounst complexes 

39th Report (2010 2011) 
EXCISE & TAXATION DEPARTMENT 

After going through the wntten reply and oral examination of the 
representatives of the department the Committee recommends that 
as आएं when 8 decision of the Hon'ble Court on the entry tax 18 
pronounced, the same be brought to the notice of the Committee 

40th Report (2011 2012) 
PUBLIC HEALTH ENGINEERING DEPARTMENT 

After going through the wntten reply and oral examination of the 
representafives of the Department the Committee desired to know 
the justification of the demand of new posts which the 
department has sent to the Govemment. 

After going through the wniten reply and oral examination of the 
representatives of the Department the Committee recommends 
that the vacant posts must be fllled up wathout further loss of 
time so that the work of the Department may not suffer The 
Committea may be informed about it. 

Dunng the course of oral examination it came into the notice of the 
Committee that there are such Dhanies where water facility has not 
bean provided Therefore the Committee desired to know full 
details of the number of such Dhanies which have requested for 
providing the drinking water along with the numbers of such 
Dhanies to which the dnnking water has not been made avallable 
even after their request. 

(a) After going through the wrtten reply and oral examination of 
the representatives of the Depariment the Commitee 
recommends that the complete details about the action 
faken in the matter of complaints recerved आएं enquiry
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conducted regarding the wregular ies/ embezzlement 
Imisappropration of funds against the officers Jofficials 
of the department dunng the last three year may be 
provided to the Committee The Committee also want to 
know about the number of such cases which has been 
disposed off at department level 

(0 The Committee recommends that the latest posrtion of the 
Courts Cases 2000 with 5. detalls may also be 
provided 

After going through the wntten reply and oral examination of the 
representatives of the Depariment the Committee recommends 
that the Committee may be informed about the latest position 
about the audit paras/objection raised by the audit parties and 
8150 provide the detailed Information about it. 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committee recommends 
that the amount of loss occurred and the amount of recovery 
made so far may be inbmated to the Committee along with the 
full detads about the number of persons who have been 
punushed 50 far 

While discussion 1n the oral examination it came info the notice of the 
Committee that the Taps fitted on the water supply generally are 
removed by the mischievous persons so the Committee 
recommends that the technical wing of the department should 
develop such type of taps which can not be removed easlly 

While discussion in the oral examination it came into the notice of the 
Committee that there 1$ no provision of dnnking water | the 
unauthonzed Colonies Dnnking water s 8 basic human need 
Therefore the Committee recommends that a proposal regarding 
the setting up of Stand Posts in these Colonles may be sent 10 
the Hon ble Chief Minister 

41st Report (2012 2013) 

IRRIGATION DEPARTMENT 

After gong through the wntten reply and oral examination of the 
representatives of the Department the Commuttee recommends 
that the department take prompt action to fill up the vacant posts 
and also recommends that the department may sent reminders 
to the recrusting agency for filling up these posts 50 as 10 avoid 
any adverse effect on the working of department. The Committee 
may also be informed accordingly 

After going through the wntten reply and oral examinatien of the 
representatives of the Department the Committee recommends 
that the hst of projects pending for providing water 10 the Public 
Health Engineening Department for supplying drinking water to 
the villagesitowns and ¢ities till 17 2012 may be supplied to the 
Committes



99 

$ No Page of 
the Report 

Paragraphs Further Observahons/Recommendations made by the Committee 

2 3 4 

32 

37 

39 

30 

36 

39 

4 

53 

86 

10 

12 

13 

14 

15 

16 

17 

18 

19 

After gong through the wntten reply and oral exammation of the 
representatives of the Depariment the Committee recommends 
that the list of industries where the water 15 being provided by 
the department and also kst of industnes whose demand for 
water 15 pending may 9९ supplled to the Committee Thereafter 
the Commitfee wll conduct on spot studyivisit. 

After going through the written reply and oral examination of the 
representatives of the Department the Committee recommends 
that the department may provide the details of studs Installed in 

the Indn, Kamal and Gharounda area on Yamunma nver The 

Committee further wants to know the reasons of not desilng the 
draln across the villages Juan Chitwana Khulheri and Badwasm 
since 1998 आएं also recommends to desilt this drain 

After going through the waften reply and oral examination of the 
representatives of the Department the Committee recommends 
that the latest posttion in regard to maintenance of Canals may 
0९ provided to the Committee 

After going through the wntten reply and oral examunation of the 
representatives of the Depariment the Committee recommends 
that the depariment may provide the details of projects which 
has been completed The committee will visit these projects to 
examine the work 

After gomg through fhe wntten reply and oral examination of the 
representatives of the Depariment the Committee recommends 
that the department may raise objection with the HP govt on 
the 1ssue of polluting water bodies and the Committee may be 
informed accordingly about the development in this case 

After going through the शाला reply and oral examination of the 
representatives of the Deperiment the Committee recommends 
that the department may provide the detals of pending 
complalnts which has not been decided till now 

After gong through the written reply and oral examination of the 
representatives of the Department the Commitiee wants to know 
whether the department has taken any disciplinary action aganst 
the officers /offlcials who were found responsible for the Audit 
Paras 

After gong through the शाला reply and oral examination of the 
representatives of the Depariment the Committee recommends 
that the department may provide the information on the following 

points 

1 Total Machinery wath the department 

2 Machinery in working condition and 

3. Machinery lying unused 

After going through the watien reply and oral examination of the 
representatives of the Department the Committee recommends
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that the latest position on the 15816 of lossishortage may be 
provided to the Committee 

After going through the wntten reply and cral examination of the 
representatives of the Department the Committee recommends 
that the Annual Administrative Report may 96 supplied to the 
Committee at the earllest 

42nd Report (2013 14) 

ENVIRONMENT DEPARTMENT 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committee recommends 
that the vacant posts be filed up without further 1055 of time 50 
that the work of the Department may not suffer and if the 
recruitment of technical post may 9९ difficult through HPSC then 
the recrutment of these post may be conducted by making 
special drive So far as regarding polluted water, the defhi govt 
may be obstructed by filling the wnt petition before the Supreme 
court and NCT to fallen the sewerage water (32 Nala) of delhi in 
Yamuna rver and S TPJ also mstalle on the said sewerage 
water(Nala) and only treated water permitted to pass था Yamuna 
rner 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committee recommends 
that Rs 5 lacks and Rs Z jacks fine may be impose against the 
violator of rules regarding Plasiic bags manufacturer and 
stockiest respectively 

After oral examinalion of the depardment the committee 
recommends that the action taken by the department on the 
departmental files 0९ supplied! Informed to the committee at the 
earhiest 

44% Report (2015-16) 
AGRICULTURE DEPARTMENT 

()  After gaing through the wntten reply and oral examination of 
the representatives of the Department the Commitfee 15 not 
satisfied and desires that the latest position with complete 
detall be supplied (0 the committes at the earliest 

(1)  After going through the wnitten reply and oral examination of 
the representatives of the Depariment the Committee 15 not 
sahsfied आएं desires that the latest position with complefe 
detail be supplied to the committee at the earliest 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committee 18 nof satisfled 
and destire that the latest position with the complete detail he 
suppled to the committes at the earliest.
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After gong through the wntlen reply and oral examination of the 
representatives of the Department the Committee 15 00 satisfied The 
department officer give assurance before the committee that they wall 
00 needful to completeffinalize the enqury within 3 months and 
thereafter submit the report before the commitee Therefore the 
Committee desire to supply the latest report at the earllest 

After going through the wrtten reply and oral examinaion of the 
representatve of department the committee 15. not satisfied 
Therefore committee desire that the latest position be intimated 
fo the committee at the earliest. 

45% Report (2016 17) 
HEALTH DEPARTMENT 

After going through the wntten reply and oral examination of the 
representatives ए the Department the Committee observed that the 
amount has been shown nif in the column of expendrture of some 
schemes Therefore the commuttee recommends that detailed 
report for showing the expendifure mil be submitted fo the 
comrmittee within three months 

After going through the written reply and oral examination of the 
representatives of the Department the Committee desired that the 
department should make efforts to fill up the vacant posts at the 
earllest so as 10 avoid any adverse effect on the working of the 
department. 

Dunng the course of oral examnation by the committee the 
departmental representatives informed the commiftee that the 
recrutment procedure on outsourcing basis will be compieted within 
one and 8 half month The committee, therefore, recommends that 
after making the recrurtments a report be submitied to the 
committee 

After gomg through the wntten reply and oral examination of the 
representatives of the Department the Committee 1s not sabisfied 
The commiftee therefore, recommends that latest report be 
submitted to the committee alongwith C HC, Gharaunda 

(Kamnal) 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committee recommends 
that the latest position may be submiited 10 the commttee 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committes recommends 
that the rate of infant mortalty for male and female infants be 
submitted separately 

After gong through the wniten reply and oral examination of the 
representatives of the Department the Commuttee desmwed that
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details about the official foretgn visits undertaken by employees 
of health department together with the expenditure ncurred 
thereon be submitted to the commuttee within three months 

After going through the wntten reply and oral examination of the 
representatives of the Department the Committee recommends 
that action taken report m regard to encroachment of 
CHC Kharkhoda PHC Nagina बाएं C HC Hodal be submitted 
to the commuttee 

Dunng the course of oral exammnaton of the departmental 
representatives it came to the nofice of the committee that PHC for 
village Barsat and ChauranGharaunda Constituency were sanctoned 
dunng the year 2002 but the same has not been started so far The 
committee therefore recommends that a detailed report in this 
regard be submitted to the committee within three months 

After going through the wntten reply आएं oral examination of the 
representafives of the Department the Committee recommends 
that the latest position about the audit para may be suppled to 
the committee 

After going fthrough the wntten reply and oral examination of the 
representatives of the Depariment the Committee recommends 
that the annual admimstrative report may be supplied to the 
committee at the earliest 

46t Report (2017 18) 

INDUSTRIES & COMMERCE DEPARTMENT 

After going through the wntlen reply and oral examiration of 
thepreventatives of the Department the Committee observed that 
the department has incurred very small part of budget amounting 
to rupees 11 Cr duning first nine months of financial year and 
incurred major part of budget amounting to rupees 315 Cr 
Duting the last three months The Committee therefore destred 
that the budget should incurred judiciously spread over n the 
whold year 50 as to avold any irregulanty 

After going through the wniten reply and oral examination ए the 
representatives of the Department the Committee recommends 
that the department should take prompt action to fill up the 
vacant posts 50 as 1 avoud any adverse effect on the working of 
department. 

After gong through the wnften reply and oral examination ए the 
representatives of the department 

the Commitee desired as under 

) When the fenders for recruitment on 
outsourcing hasis were invited 

()  What procedure was adopted for the recrurtment 

(m)  The number of persons apphed for and 

{v}  The name of persons given appointment.
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The Committee further desired that reservation 
policy may also be taken care of in the recruitment 
on cutsourcing basis 

After going through the wniten reply and oral examination of the 
representatives of the department the Committee Is not satisfied 
Therefore the Committee recommends that the latest position be 
Intimated to the Committee 

After going through the written reply आएं oral exammation of the 
representatives of the department the Committee Is not satisfied 
Therefore the Committee recommends that the latest position be 
intimated to the Committee 

After gong through the wntten reply and oral examination of the 
representatives of the Department the Commlttee desired to know 
that how many cases for the 108 were recommended alongwith 
number of persons to whom the loan was sanctioned The 
Commitiee also recommendsthat all the persons whose 
applications are approved should be given loan 

After going through the wntten reply आएं oral examination of the 
representatives of the Department the Committee desired that the 
fatest postion था respect of gnevances he Intimated to the 
committee The committee further desired that the copy of 
notification be supplied to the committee 

Adter going through the wniten reply and oral examination of the 
representatives of the Department the Committee desired that the 
flats constructed in the industnal area should be allotted on no 

profit no loss basis 50 that all laborer may get houses 

After going through the wntten reply supplied by the Department 
regarding audit paras and oral examination of the representatives of 
the Department the Committee recommends that latest position 
about the audit paras may be supplied to the Committee 

After going through the शाला reply and oral examination of the 
representatives of the Department the Committee recommends 
that the Annual Administrative Reports may be supplied to the 
Committee at the earliest 

47th Report (2018 19) 

Public Works (B&R) Department 

14 

2 

After gomg through the wmiten reply आए oral examnation of  the 
representative of the department the Committee 15 not satisfled and 
recommends that the latest detail posrion/report he submitted to the 
commlttee alongwith the detail of delinquent officersiofficials 
recommendatons made by department thereon and ime consumed by 
govt. for taling action on recommendations 

After going through the written reply and oral examnation of the representative 
of the depariment, the committee ts not satisty and recommends that the 
works of the Bye Passes should be done at the earllest and latest report 
Iposttion 08 also Intmate 10 the committes
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After going through the wriiten reply and oral examination of the representative 
of the depariment, the committee हि not satisfy and recommends that the 
latest detai posttion/report be submitted to the committee 

48th Report (2020-21) 

Transport Department 

After gong through the wntten reply and oral examinaton of the 
representatves of the deparment, the committee observed that the 
department has spent Iitle amount and s left to spend mor money/amount 
The committee therefore desired that the latest posliion about budget 
may be supplied to the commitee and also recommends the copy of 
supreme court order in which the registration of the B 54 vehicles has 
stayed by the court be supplied to the committee at the earliest. 

After gong through the wrtten reply and oral examinaton of the 
representatives of the dspartment, the Committes recommends that the 

department should take prompt action ५ fill up the vacant posts 50 as fo 
avold any advarse effect on the working of department. 

After going through the wntten reply and oral examinaton of the 
representatives of the department the commitee was not satsfied and 
00 erved that depariment not fill up the vacant post easily Therefore the 
committee recommends that the disttwise list of persons alongwith 
address appointed on apprentice basis be supplied to the committee at 

the earliest. 

The commities 15 not sabsfied with the reply of deparment Therefore the 
commitiee recommends that the status of recovery name and actlon 
taken against the delinquent officersfofficials 09. submitted to the 

commuttes at the 62165. 

After gomg through the wntten reply and oral examinaton of the 
representatives of the department the committee is not satsfied and 
committze observed that matter 1$ very serous ॥ nature Therefore the 
committee recommends that latest posibon/detail of the court cases 
lesategwise namewise yerawlse courtwisealongwith the financlal 
imphcation thereon 08 intimated to the commities 

The committee examined the matter of physical venfication with department 
representatves the commitiee recommends that the amount of recovery 
shown at senal no 7 should be recovered at the earitest and also inhmate 
to the committee 

After the writen reply and dunng oral examination of tha representatives of the 
department, the commuttee ask further 0 the depariment about the strength of 
buses as requred The department stated about shortage of buses before the 
committee therefore 83 and when the 867 buses come in fhe department 
then the work of department nn smocthly Therefore the committee 
recommends that latest detall of 867 buses as and when the shortage of 
867 90885 removes 98 intimates to the committee at the earliest. 

After gomg through the wntten reply and oral examnaton of the 
representatives of the depariment, the committes observed that there 15 
gross negligence on the part of department and the defaultng officer/
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officlal are liable for negligence therefore the appropnate action wall be 
taken against the defaulting officers/ officlals The department request 
before the committee and sought the time for submission of full detall 
about the nagligence आप stated that the detailed reply will be submitted 
to the committes Thus the committes 15 not satsfied and recommends 
that the latest action taken report/position be submitted 10 the commitiee 
at the earhest 

After going thmugh the wniten reply आएं oral examnaton of the 
tepresentatives of the department the committee recommends that these 

types of buses should be ply in other distnct of the state as soon as 
possible and the committes also be informed 

After gomg through the wniten reply and oral examinaton of the 
representatives of the depariment the commuttes 15 not satisfied आएं 
recommends that the st of distnct wise condemned buses and the 
policy/procedure adopted for declanng the buses as condemmed be 
submitted to the committee 85 soon as possible 

After gomg through the wntten reply and oral examinaton of the 
represeniatives of the department, the commitee s not satisfied 
Therefore the committes recommends that the latest posthion/action 
taken report be submitted to the committee 

After going through the wntten reply and oral examination of the representative 
of the department, the Committee recommends that the Annual 
Administrative Report may 09 supplied to the Committee atthe earhest. 

Afler gomg thrmugh the wntten reply and oral exammaton of the 
representatives of the department the committee Is not satisfied 
Therefore the committee recommends that the latest posiion be 
submitted to the committee 

After gomg through the wntien reply and oral exammation of the 
represaniatves of the department the commidiee 15 not satisfied 
Therefore the commities recommends that the bus queus shelter may be 
constructed in village KheriChokta आएं Baas पा Namoul Constituency 
where the numbers of villages are connected 

49" Report (2021-22) 
Public Health Engineering Department and 

Excise & Taxation Department 

After gong thmough the wrtten reply end oral examinaton of the 
representatives of the Department, the Commitice observed that the 
Departmant has spent htle amount and is left to spend more money/amount. 
The Committee thersfore recommends that the Department should take 
necessary staps 19 spent the allotted budgets as per the working of 
Department and instructions Issued by the finance Department. 

After going through the wntten reply and oral exammation of the 
representatives ए the Department, the Committee recommends that the 
Department should take prompt action to fill up the vacant posts 50 as 0 
avold any adverse effect on the working of Depariment and latest 

position also inform to the Committee
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The Commttee 13 not satsfied with the reply of Department. Therefore the 
Committee recommends that the Department should dispose नी! decide 
the pending complaints at the earliest which descnbe at Annexure-3 and 
latest posiion of action taken on complaints also inform ५ the 
Committee 

After gomg through the wniten reply and oral examinaton of the 
representatives of the Department, the Committee recommends that the 
Department should take prompt acton to provide 55 Iter per day 
drinking water facilities to every citrzen and latest position also inform to 
the Committee 

The Commitfes is not satisfied with the reply of Depariment. Therefore the 
Committee recommends that the Depariment should take prompt action 
10 stop the illegal connection obtain by the people and compete detail of 
achon taken against the peoples who obtain the lllegal connection be 
supplied to the Committee at the earliest 

After gomg through the wntten reply and oral examinaton of the 

representatives of the Depariment, the Committee recommends that the 

Department should take prompt action to stop the water flood पा the state 
85 to 3४०10 the 1055 of life and property and also to use the flooded water 
m another works of states and latest position also inform fo the 
Committes 

After gomg through the wntten reply and oral examinaton of the 
representatives of the Department, the Committee recommends that the 
Department should complete the Jal Jeevan Mission Scheme as soon as 
possible आएं also inform to the Committee 

After gong through the wrtten reply आएं oral exammeton of the 
representafives of the Department the Committee recommends the 
Department should be disposed of/decide the complamis regarding 
water connection at the 69051 and also {ake prompt action 85 to avoid 
the difficulties face to obtaln the water connection and latest posrtion of 
pending and decided complaints 2150 96 suppiied to the Committee 

After gong through the writen reply and oral examinafion of the 
representatves of the Department, the Committee recommends that the 
Department should be completed the works of Sewerage treatment 

plants as soon as possible 

After gomg through the written reply and oral examnation of the 
representatives of the Department, the Committee recommends that the 
Mahagram Panchayat Yojna Schema 81000 be enforced at the earhiest in 
the villages cover under the scheme and pending works also be 
completed as soon as posstble and also inform to the Commiftes 

After going through the wntten reply and oral exammnaton of the 
representatives of the Department, the Committee recommends that the 
works of sewerage system water supply water treatment plant should 
08 completed at the earliest in the villages/cities whose population are 
across the 10000 and and detall Information also be supplied to the 
Committes aiter completion of works 

After gomng through the wnttsn reply and oral exammaton of the



1, 
1 

107 

Sr No Page of 
the Report 

Paragraphs Further Observations/IRecommendations made by the Committee 

2 4 

99 

100 

101 

102 

103 

104 

36 

37 

40 

48 

24 

27 

representatives of the Department the Commettes observed that the main 
task of the Department 15 to provide dnnking water to the paople and 
racommends that the Department should be released the pending 
connection 85 soon as possible 50 that people do not have to face the 
problem of dnnking water आएं latest postion also mnform 10 the 
commitiee 

After going through the wmtten reply and oral examnaton of the 
representatives of the Depariment, the Commitee is not satsfied आएं 
Committee observed hat matter 18 very senous in nature Therefore the 
Committee recommends that latest posston/detail of the court cases 
1esategwise namewise Yyearwise courtwise be intimated to the 
Committes af the earlrest and prompt action should 250 be taken 0 
resolve the court cases at the earliest by deputing a special officer as to 
avoid any adverse effect on the working of department 

After gomg through the wniten reply and oral examnation of the 
reprasentatives of the Deparment, the committee is not satsfied आएं 
recommends that the Dapartment should be checked the difference 01 
amounts came पा reply and reason thereof and latest position of replies 
be supplied to the Commiitee at the earliest. 

After going through the wnften reply and oral examination of the 
representatves of the Deparfment, the Committee recommends that 
pending works/ Hydraulic jething machine should be completed! arrange 
at the eartlast as to avoud the problem face by people 

After going through the written reply and oral examination of the representative 
of the Department the Committee recommends that the pending works 
should be completed at the earhiest and also inform to the Commtee 

The Commuttee 15 not satisfied with the reply of Department and observed 
that the matter relating to the tube well operator some time come under 
the Publi¢c Health Englneering Department and sometime related to 
Urban Local Bodies Department ie create a huge problem befors the 
people आएं its reveals under the Amrut 1 scheme Therefore Commities 
recommends that In relation to tubs well operator as avoid the problam 
came under the Amrut 2 scheme the work will be done on the pnnciple 
of One city One Operator 

Dunng the Oral examination the Committee observed that no provision/ 
faciliies of sewerage disposal and mdustrial waste disposal for the 
factones established पा free zone Therefore the Committea recommends 
that the Industnal Department should be made responsible through 
HSIIDC for redressed of this kind problems and the prov:sion of fes also 
be made if required 

EXCISE & TAXATION DEPARTMENT 

The Committee 15 not sabsfied with the reply of the Department. Therefore 
the Committee recommends that the Department should spend the 
allocated budget on time according to the instruction of the Finance 
Department so that there is no problem पा implementing the schemes of 
the Depariment आएं the Departmant can alsc eam good revenue The 
Committeo further recommends that details of items wise revenue eamed 
during last three years also be supplied (0 the committes
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The Committee nof satisfied with the reply of Department and recommands 
that the Department should fill up the vacant posts at the earliest so that 
there is no adverse effect on the functioning of the Department due to 
vacant posts and latest posriron should be appnsed (0 the Committes as 
800N as possible 

Dunang the oral exammation of the representafive of Department the 
Committee observed that the matter 15 senous m naturs and numbers of 
Inquirles are still pending Therefore the Committee recommends that 
the detall of the complaints and inquires be supplied to the Committee as 
underformat 

A 

)] Year-wise complaints receved 

M) Name/Designation of officialiofficer agamnst whom 
complaint received 

(i) Dats on which inquiry entrusted 

(v) Name of inquiry Officer 

(v} Status of Inquiry Officer 

शा Reason for delay m finalzation 0 Inquiry Report. 

{on) Steps taken to expedite the completion of nquiry 
reports by Inquiry Officer (dates wise if any reminders 
1ssued to inquiry officer) 

(vm)  Date of finalzaton submission of mquiry report by 
inquiry officer 

() Action/decision faken by department/authonties 
concemned on the inquery report. 

x) Appeals If any pendirg on decision taken 

) Details of officersfofficials retired dunng the pendency 
of mquiry 

The Comnuttee also recommends to fix a time hmit for completion of 
inquiry and take adverse view for delay ॥ its completion पा time bound 
manner against those who are responsible for such delay 

c 

The Committee further recommends that the Pnncipal Secretary (Excise 
& Taxation) and Excrse and Taxation commissioner ५0 regularly monitor 
the progress on quarterly 08815 and ensure that afl pending inqtury 
reports are completed in s months and to update the same to Estimates 
Committee penodically 

After going through the written reply and oral examination ए representative of 
the Depariment the Commitiee recommends that the Department should 
take strong actlon agamnst the persons involve in fake आएं bogus 
taxpayer and {llegal sale& purchase of goods&liquor The amount of fine 
also be recovered from the culprits The Committae further recommends 
that the detall report of the action taken with the financial recovery be 
supplied to the committee at the earliest and Dspartment should taken 
necessary steps to stop the lllegal sale & purchase of geods & liquor 

After oral examination of the representatve of Depariment, the Committee 
recommends that the fine Imposed by the Depatment should be 

1१
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recovered at the earliest and the complete detall of actton taken by the 
Departmant be suppliad 10 the Commuttee and regular checking also be 
conductad by the Department to stop the lllegal sale & purchase of 
liquor 

After the oral examination ए representative of the Department, the Committee 
recommands that details of license granted and revenue earned from the 
licenses during the last two years 09 supplied to the Committes 

After the oral exammnation of representative of the Department the Committee 
observed that excise and sale tax 5 a very challenging task i such situaton 
if law officers running ॥ other Department are taken In this Depariment then 
they will take a lot of tme 10 understand the working of the Department आएं 
department does not take 8 frutful bensfit of law officers taken from the other 
departments The case relate to excise and sale tax are speqal in nature and 
specal baw officers are required for this kind of cases Therefore the 
Commitiee recommends that a dedicats special law officers cadre 
refatmg fo the tax cases should be developed by the Department as 10 
avord the adverse effect on the working of the Department due to non 
avallaility of special law officers 

After the oral examination of representatve of the Department the Committee 
observed that malter 15 semous in nature and recommends that the 
Commitfee should be Informed by taking #ime hound action against the 
guilty officers and action should be taken against the officer who were 
neghgent The Committee also deslre to know distnct wise how much 
tax evasion has been caught and compste detal of inquiry 
conducted/Penalty imposed by the Department on the tax thefl cases be 
informed to the Committee within 5 days 

After the aral examination of representative of the Department, the Commiitee 
recommsnds that the pending works related to the admInistrative raport 
should 98 completed at the earliest and inform to the Commuttee after the 
completion of works 
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